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(ti) A copy of each of the following 
papers:-

(a) Report of the Hotel Stan­
dards and Rate Structure Com­
mittee. 

(b) Government Resolution No. 
2-TI.II (1) /58, dated the 27th July. 
1959 containing decisions on cer­
tain recommendations of the 
above Committee. 

fPlaced in Library. See No. LT-
2339160. 

CONVICTION OF A MEMBER 

Mr. Speaker: I have to inform the 
House that I have received the follow­
ing communication dated the 29th 
August, 1960, from the Judge, Third 
Tribunal, Alipore:-

"I am to inform you· that the 
judgment of the Tribunal Case No. 
1 of 1953 (Supplementary) 
State Vs. Kansari Halder and 
Jogen Guria has been delivered 
this day (29-8-60) and the accused 
Kansari Halder, Member, Lok 
Sabha, has been found guilty of 
the offence of criminal conspiracy 
to commit arson and murder under 
Sections 120BI3021436, Indian 
Penal Code and convicted and 
sentenced to imprisonment for life. 
He has been remanded to Alipore 
Central Jail and recommended to 
be treated as a Division I 
Prisoner." 

APPROPRIATION (No.4) BILL 

The Minister of Finance (Shri 
Morarji Desai): I beg to move·: 

"That the Bill to authorise pay­
ment and appropriation of certain 
further sums from and out of the 
Consolidated Fund of India for 
the services of the financial year 
1960-61, be taken into considera­
tion." 

Mr. Speaker: The question is: 

"That the Bill to authorise pay­
ment and appropriation of certain 
further sums from and out of the 
Consolidated Fund of India for 
the services of the financial year 
1960-61 be taken into considera­
tion." 

The motion was adopted. 

Mr. Speaker: The question is: 

"That clauses 2, 3, the Schedule, 
clause 1, the Enacting Formula and 
the title stand part of the Bill." 

The motion was adopted. 

CLau.ses 2, 3, the ScheduLe, clau.se 1. 
the Enacting Formula and the til ie 

were added to the Bill. 

Shri Morarji Desai: I move: 

"That the Bill be passed". 

Mr. Speaker: The question is: 

''That the Bill be passed." 

The motion was adopted. 

12'20 hrs. 

MOTION RE: INTERNATIONAL 
SITUATION 

The Prime Minister and Minister of 
External Affairs (Shri Jawaharlal 
Nehru): Sir, I beg to move: 

That the present international 
situation and the policy of the 
Government of India in relation 
thereto be taken into consideration. 

It has been my privilege to move a 
resolution of this kind almost in every 
session of Parliament. It is right that 
these matters should be brought up 
before the House and yet I have .. 

·Moved with the recommendationa of the President. 
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feeling that this might not become 
some mere act of routine where I re­
peat more or less what I have said 
previously and many' han. Members 
repeat what they have said previously. 
To some extent, I suppose that is ine-
vitable and cannot be avoided. Never­
theless it is rather odd that in this 
rapidly changing world where all kinds 
of developments are taking place we 
should perhaps tend into practising 
this routine. I propose to say brietly 
»omething about some important deve­
lopments and then await the opiniolU 
and the comments of han. Members 
of this House. 

Taking the broad view of the world 
today and of international affairs I 
suppose that the biggest thing is the 
tensions that exist there which have 
existed and grown worse. They have 
existed, of course, for a long time but 
they have grown worse for the last 
three Or four months. How is one to 
deal with this matter? How is the 
world to deal with it? Somehow they 
have got wrapped round the question 
of disarmament which is the only 
effective way perhaps to deal with 
these international tensions. It is not 
a subject in which we, in India, can 
do very much. I mean to say that 
we are not among those countries who 
have got very large armaments. It is 
a matter essentially for those count­
ries that have them, more particularly 
for the two or three, Or four or five 
countries which are supposed to be 
nuclear powers. But, nevertheless, it 
is obvious that every country, certainly 
India, is deeply interested in this ques_ 
tion of disarmament because of the con­
sequences of not finding a solution. 
They are terrible. 

Today we may discuss a multitude 
of subjects and events. But the fact 
is that all our schemes and planning 
and all the other subjects, important 
or unimportant that come up before 
Parliament, sink rather into insigni­
ficance when put in this background 
of this tremendous growing tension 
and all the world living On the brink 
of L,is chasm Or precipice when even 
the slightest movement, even by acei-

Situation 
dent, might make the world topple 
over. Therefore, I think, the most 
vital question in the world as it Is to­
day is that of disannament. 

Unfortunately, as with everything 
however important, a tendency arises 
to get into ruts and routines. The 
committees and the commissions that 
have considered this question have 
tended to get into these routine ways 
and therefore the progress has not 
been very considerable. Still, there 
was much progress in regard to nu­
clear weapons. There was a very 
great deal of progress and we were 
aU hoping that the final result would 
be achieved in a large measure. That 
too somehow stopped some three or 
four months ago. 

Again there is a good deal of talk 
about considering this matter, maybe 
in the United Nations Assembly session 
that is coming or otherwise. Partly 
because of this talk the next session 
of the United Nations General As-
sembly may well be a very important 
one-important because of this dis­
armament question. It is said-han. 
Members may have seen reports in 
the newspapers-that possibly the im-
portant heads of States or heads of 
Governments may even go there to 
attend this session because of this ques­
tion of disarmament. Anything that 
speeds up the process of consideration 
of this issue and leads to some steps 
towards its solution will be welcomed 
by us. 

This UN session is going to be un­
usual also because a number of ne .... 
countries from Africa will be repre­
sented in it. The Mrican representation 
has grown considerably and will gro .... 
in the course of this year and next 
year even more. That has an effect 
not only on Mrica but also on the 
general world situation and on the 
United Nations. In a sense, leaving 
out this question of disarmament, the 
most significant feature of the world 
today are these developments in Mrica. 
We welcome the freeing of a large 
number of nations and yet lately there 
has been a measure of anxiety in our 
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mind On various conflicts that havQ 
been arising there more especially in 
the Congo. 

As soon as the Cont;o became inde­
pendent we naturally recognised it, 
congratulated this new free country 
and arranged and we are arranging 
for our proper representation there on 
the diplomatic level. We looked upon 
the Congo as a single entity not to be 
split up. That is our approach to the 
Congo question, namely, that the in­
tegrity and the sovereignty of the 
Congo should be maintained. I do not 
propose to enter into the internal dis­
putes in the Congo except to say that 
we still adhere to this approach of the 
integrity of the Congo. 

When these troub1es arose in the 
Congo the United Nations was appealed 
to and the United Nations responded 
----6Ild responded with speed and efll.­
ciency. The United Nations has taken 
part in a way in other places in the 
world too in various ways, but this 
particular action that it took in the 
Congo is rather unique, a bit unusual 
and in a sense marked a new phase in 
the activities of the UN. Taking it all 
in all, I think it is a good phase, a 
desirable phase and the manner in 
which it has functioned in Congo has, 
I think, been commendable. I do not 
quite know what would happen in the 
Congo if the UN was not there. Apart 
from the possibility of a great deal of 
internal conflict there would be a 
possibility of intervention by other 
countries, big and small. If that hap­
pened, in reality the independence of 
the Congo would not last very long 
apart from the misery caused.. 
Therefore, it Is better that the United 
Nations should go. The U.N. may 
occasionally or its representatives may 
occasionally make mistake". But, 
nevertheless, there is the whole force 
of world opinion and all the world 
eommunity is represented in the 
United Nations to check them and keep 
lhcm in th~ right ::,?th. ! ~.r0~~ld, 
therefore, like to express on behalf of 
our Government, our appreciation of 

the .teps that have been taken broadly 
by the U.N. there. 

Some countries have been called 
upon to send their armed forces under 
U.N. colours. We have not been called 
upon to send our armed forces in that 
way. But, we have rendered them a 
good deal of assistance, rather high 
class assistance, if I may say so. In 
numbers, I suppose, we have sent­
I cannot exactly remember-may be 
about 200 to 250 persons from here. 
A number of them are of the Officer 
class or medical teams or others. That 
is to say, whoever we have sent there 
is not meant to fight there in that 
sense, but to aid. Of the princip'al 
officers that we have sent, one is a 
kind of an Adviser, Military Adviser 
to Mr. Hammarskjold and another is 
going to be very soon his personal 
representative in the Congo. Both are 
very responsible posts. Even in the 
few days that they have functioned 
there, they have elicited a great deal 
of admiration from the people there. 

We have now very recently had 
another demand, rather a heavy 
demand, apart from individual officers, 
something like three Colonels, two this 
and two that, for setting up there 
immediately a 400 bed hospital. We 
h~ve agreed to it. That is to say, this 
kmd of thing can only be done, of 
course, On a military basis. We are 
lifting all the apparatus, medicine and 
all men right to the Congo to put it 
up there within a fortnight. We hRve 
done this on the understanding that 
the United Nations will replace these 
things in India. Naturally. That is to 
say, our normal method of helping is 
that we continue to pay OUr normal 
salaries of anybody Who goes there. 
Every extra expenditure involved 
comes from the U.N. funds. All our 
people who go there get their salaries 
etc. from us and the allowances etc' 
and other expenditure comes fro~ th~ 
U.N. That is, I believe, the nomal way; 
m regard to this hospital too. The 
whole point was the speed with 
which this could be established 
thf>J"e and under competent manage­
ment. They came to Us to d() 
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it, partly because some countries 
are ruled out end in the cir­
cumstances in the Congo, it has to 
be what is called an acceptable 
country, and we are one of the very 
few acceptable countries. But, also it 
has to be obviously a country which 
could do the job efficiently. So, they 
came to us. We were pressed very 
earnestly that we should agree. We 
have intimated to them that we can 
do so and send everything. Probably, 
the first batch will go within a few 
days, followed up by another batch. 

In Africa, thus, you will see that 
barring a few areas, chiefly I think 
the Portuguese areas there, practically 
the rest of Africa has attained its 
freedom or is going to attain it soon. 
There is, of course, Algeria, that 
country which has lived under tragic 
conditions for many years and has 
suffered enormous loss and sorrow 
during these years in its fight for 
independence. We all of us here have 
expressed ourselves strongly in favour 
of Algerian freedom. Unfortunately, 
While on the one side all these 
territories in Africa which were under 
French domination have been freed, 
Algeria still continues. 'I do hope that 
the solution can be found of that too 
soon and that can only be in terms 
of Algerian freedom. 

Apart from this, we come to perhaps 
what might be called the darkest parts 
of dark Africa, the Portuguese colonies 
there, from which during these many 
year>, hardly a ray of light or infor­
mation has come. To some extent it 
comes now: not very much. Still, it 
does come and it shows that thlngs in 
these Portuguese colonies are also on 
the move. Anyhow, even apart from 
having fects, one can hardly expect 
that when the whole of Africa is 
aflame, the Portugues colonies can 
live in cold storage. Apart 
from ou" direct interest in the 
question of Goa, obviously, that 
has an indirect effect on th'at too. 

I should now come to India and refer 
briefly to sc/me of the matters involv­
ing foreign affairs. One is Pakistan. 
The House know5 probably that after 

Situation 
many years of painful effort and argu­
ment and discussion here and eveD 
more so in W'ashington and New York 
under the auspices of the World Bank, 
the dispute in regard to the division 
of the canal waters is gradually coming 
to an end. It may be said to have 
been resolved though there have been 
so many slips. But, I would not like 
to give a very definite assurance till 
actually it is finalised. But, 7 think 
one may with some confidence say 
that it is going to be finalised soon, In 
fact, the actual terms of the dispute 
were settled some time back. But, for 
many months, discussion has been in 
regard to the arrangements during the 
interim period, the interim period 
being 10 years. During these 10 years, 
various payments have to be made by 
us to Pakistan. Various steps have to 
be taken by Pakistan in the erection 
of canals and waterways. They are 
going to receive large sums of money 
from other countries. That, of course, 
is not our concern. That is a matter 
between them and the other countries 
and the World Bank. Anyhow, 
because we have been and we are 
always anxious to settle these things 
peacefully, We agreed to pay in 
instalments during these 10 years a 
considerable sum of money. 

Then came the question, during this 
interim period of 10 years, what share 
of the waters should be given to them, 
that is to say, while they are building 
their canal system. This took some 
time, but it has been resolved I believe 
and now the final verbal touches are 
being given to this projected treaty, 
the canal waters treaty. Indeed, in 
the expectation of this being settled 
finally, I have accepted the invitation 
of the Pakistan Government to go to 
Karachi in about three weeks time on 
the 19th September, for the PUl;ose 
of signing this documen t. 

Then, the other international 
question that affects us in India is 
that of our border with China or 
Tibet. Some few days back I stated 
in this House, probably in answer to 
a question, that en incursion had 
taken place in the North-east frontier, 
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NEFA, that corner, where some 
-chinese soldiers had come, as we 
~ere informed, about four miles 
inside and then had gone away. I 
informed the House then that we had 
protested to the Chinese Govern­
ment. Their reply is that the fact 
was fuat nine working personnel 
went out to fell bamboos in the 
forest. They lost their way owing to 
low clouds and thick fog and crossed 
over the border by mistake, and as 
soon as they discovered it, they 
returned. I am placing this reply 
·of the Chinese Government before 
'the House. We are naturally further 
-enquiring into this matter. 

There is another small matter. An 
non. Member once referred to it in 
this House, and I believe he even 
attempted to move a motion for 
:adjournment which you, Sir, were 
pleased not to allow. That was about 
the Shipki La, one of the passes to 
Tibet. Another hon. Member who 
comes from that part of the world 
had made some statement in the press 
that the Shipki La village which had 
been founded by Indians was now in 
the occupation of the Chinese or 
'Tibetans. I should like to remove a 
certain misunderstanding that has 
arisen. Our frontier there, according 
to us, is the pass, the watershed, the 
Shipki La, "La" meaning the pass. 
That is the frontier and we have 
stood by it, and if you read many of 
the documents exchanged between 
us and the Chinese Government 
which have been printed as White 
Papers, it is clearly mentioned; that 
is our case.' The Shipki village is 
on the other side of the pass. There­
fore, even according to us it is not 
~n Indian territory, although Indians 
may have crossed there for grazing 
purposes or others. It has not been 
·claimed by us at any time. There­
fore, we must keep this clear-lhe 
'Shipki pass which is the dividing line, 
which has been and is the dividing 
line, and the village that is on the 
other side, a small village. 

Then I should make some reference 
'10 certain broad features in this 

world, because I do teel that unle~s 
we keep them in mind, we are apt 
to form wrong impressions of what 
is happening. We all realise that 
when we talk about disarmament, this 
matter has become of the most urgent 
consequence because ot nuclear 
weapons and other like weapons. It 
was important before, but now it has 
assumed an importance which is quite 
different from the previous way we 
looked upon it. Now, nuclear 
weapons, of course, are a symboL of 
modern technological development, 
scientific and technological develop­
ment, in the wrong way if you like, 
there you are. The fact is that we 
live in an era of quite extraordinary 
change. The world is changing. 
People talk about space travel and 
going to the moon and all that. Pre­
sumably most people sitting here will 
in their life time see all these things 
happening or hear about them. That 
is only a symbol of the tremendous 
internal revolutions that are taking 
place in the technological basis which 
affect human lives, which are going 
to affect human lives. And if' they 
affect human lives, they affect human 
thinking, they affect the social 
structures we live in. Everything is 
affected by them. It may take a 
little time or more time. They affect 
in the final analysis the ideologies 
which we proclaim Or others pro­
claim and the slogans we shout. That, as 
a logica1 argument, appears to me 
simple enough. If we live in an age 
where there are railway trains, our 
social lives are affected. They be­
come different from what they were 
in the age when only the bullock cart 
was the means of traveL If we live 
in an age of air travel, telegraphs and 
telephones, our social structure is 
affected. Everything is affected there­
by, apart from the means of produc­
tion and distribution and all that. 

These changes are happening with 
extreme rapidity. We are relatively 
backward in it. We are less back­
ward than many other countries in 
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Asia, but we are naturally relatively 
backward, and it becomes really a 
question, if you test these things, ho"" 
mature a country is in its technologi­
cal advance. That is the real test, of 
course other things follow from it. 

I am not discussing technology now, 
1 am merely referring to it as affect­
ing and governing international 
aff" ·rs. Of course, in terms of war, 
war depends on tetchnology. It gov­
erns it in regard to so many other 
matters, it governs it in terms of ideo­
logies that have often powerfully in-
1Iuenced groups and countries. That 
I should like this House to remember, 
because we as other couniries are 
apt naturally to functiorl in rather 
narrow grooves of thought because we 
have to deal with our day-to-day 
problems, and so we do not quite rea­
lise the astonishing things that are 
happening all round us which will 
affect us, which indirectly are affect­
ing us. 

I have referred to ideologies and 
the like. It is not my intention to go 
into that matter, but it is obvious that 
even those of us who thought that we 
had seen the final light and been illu­
mined thereby in whatever sphere it 
might be, whether in the economic 
sphere, social sphere or any other 
sphere, are being affected by these 
changes. No ideology, no approach, if 
you look at it from a scientific point 
of view. can ever be a final approach, 
because new things come into your 
ken, new thoughts, new ways, new 
things which change our mindil.We 
see that happening even in the realm 
of communism which is supposed to 
be a very firm and fixed ideology. 
And that is why I think that much of 
it has powerfully influenced the wor1d 
because it represents new thoughts, 
new approaches in the social and eco­
nomic sphere. At the same time, it 
tends to become as rigid in its ap­
proach as the old rigidities, whether 
you call them religious or political or 
economic. Even just as, nowadays, a 
new machine which is'made, of the. 
latest pattern which is made, by the 
time it is ready, is slightly out of 
965 (Ai) LSD-5. 

da;e, because something newer has 
been evolved, so in the realm of 
thought too whiCh is governed after 
all by the conditions we live in, by 
al1 these developments,-the whole of 
communist ideology etc. after all Is 
basically a development of the Indus­
trial Revolution; it came afterwards--­
other things happen. So, these rigidi­
ties are going; although all of us may 
go on using the old rhetorics, the old 
phrases, the old slogans, the content 
of it is changing and must change, be­
cause "if it does not, it does not catch 
up with the changing world. 

Now, look at this thing. There 
are arg'lments and there are some dis­
cussions. These discussions go on in 
the minds of people, not in India so 
much perhaps, but elsewhere, perhaps 
in India also. What is this peaceful 
coexistence? What is Panchsheel? 
What is this policy of non-alignment 
and the like? 

So far as non-alignment is concern­
ed, I have talked about it so much, 
and with the approval of this House, 
that I do not wish to refQI' to it much 
except to say that in spite of this talk 
and discussion, some people's minds 
are so closed that they do not under­
stand something that they should 
understand very easily. That is to say, 
they imagine that non-alignment is an 
acrobatic feat, of balancing between 
two sides, of sitting on a kind of 

, spiked fence, and balancing yourself 
there. That is a fundamentally wrong 
way to understand it. It is not a 
question of balancing; it is not a 
question of sitting on a fence; it is a 
question of doing that we consider 
right, whether it is on this side of 
the fence or that side of the fence. In 
fact, it is an attempt to uproot the 
fence and throw it away. Now, that 
is a different approach entirely. And 
I should like this House to appreciate 
that; it may agree or not; that is 
another matter, but I should like this·. 
House to appreciate that basic thing, 
that it is not a question of balancing 
between two groups of Powers or two 
Powers or two policies or two ideolo­
gies. It is a question of trying to do 
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what we think right, and in the pro­
cess of doing it-and that is a part of 
doing it-trying to be friendly and co­
operative with countries, even though 
we may disagree with them, because 
that is the basis of our approach, a 
freindly and co-operative approach; 
but then we may express our dis­
agreement, but always in friendly 
terms. Normally, we avoid con­
demna tion simply because in the 
world as it is today or in any world, 
.eondemnatioo does not convince; it 
makes people angry. And there is far 
too much of anger, and violence and 
hatred in the world for Us to add to 
it. 

Therefore, it should be remembered 
that non-alignment is a positive 
policy, not neutrality, not a balancing 
feat. That positive policy may be 
sometim~ wrong; it might go wrong; 
that is a different matter; and we can 
set it right; but we must realise /that 
it is a positive policy. And for some­
body to say that you must be on this 
side or that-that may be his opinion­
is against this conception of following 
an independent policy. 

I personally do not understand why 
a country, any country, should be 
asked to be on this side or on that 
side of warring factions, when we do 
not want war, when we do not agree 
with those approache·s, much less any 
country like India whicb. is a big 
enough country. which need not be 
pushed about. And why should we 
be pushed about! 

Now, take this question of peaceful 
coexistence. I see arguments, I see it 
from the newspapers and from other 
sources that argumen Is go on as to 
whether war is inevitable or not, on 
the theoretical plane and others. 
Now, if any person or any group 
thinks that war is inevitable, then, it 
obviously follows from that that dis­
armament is nonsense in its view or 
in the other country's view, because 
if war is inevitable, then disarmament 
Itu no meaning; obviously then, 

coexistence has no meaning, peaceful 
coexistence, because you are inevita­
bly going towards war, and to have 
peaceful coexistence would push you 
away from that mentality which pre­
pares for war. 

So, this question has intrigued me, 
when this argument takes place; it 
does not take place in India, I mean. 
but elsewhere. That idea of war 
being inevitable, therefore, has been 
and is being rejected progressively by 
a very large number of countries, al­
most all, you might say. I mention 
this not because it is a kind of a 
theoretical approach but because that 
governs action, tbat governs the acti­
vities of a country which may believe 
that war is inevitable theoretically; it 
covers all its activities. And it can 
never be ..... . 

Shri C. K. Bhatta.eharya (West 
Dinajpur): The country which believes 
that war is inevitable and is arguing 
about it is a party to peaceful coexist­
ence. 

Shri Jawaharlal Nehru: That iii 
what I have ventured to point O1lt 
that the two are incompatible. I 
am pointing out that. If in theory, 
at the back of your mind, you believe 
that war is inevitable and is a~guing 
inevitable conflict between different 
types of society and systems, then you 
cannot believe really in peaceful co­
existence. You can only believe ill 
that, if you think that war is not in­
evitable; what I mean is that war is a 
thing which may come about by acci­
dent or by device; that is a different 
matter, but to think that it is inevi­
table does shut your mind to the acti­
vities fully to prevent it, and this is an 
incompatible thought, with peaceful 
coexistence. In fact, it is incompati­
ble with the idea of countries follow­
ing their different policies in their 
own ways. I wanted to put that before 
the House; it is an obvious thing, but 
I thought that I might place that be-
fore the House, because there is • 

. great deal of confusion of thought m 
this matter. To put it on an entirely 
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dift'erent level, when people talk ot 
ading with this military bloc or that, 
)t exhibits again a strange confusion; 
when people talk about j'oint defences 
and the like-they may be necessary 
or not necessary; we may argue about 
it, but-they uproot themselves from 
the basic foundations of Indian policy, 
because the moment yOU think of that, 
you have given up all the policy that 
you have adhered to for the last dozen 
years and more; you may discus! 
which is the better and which is the 
worse, but it means giving up your 
independent policy, g1Vmg up your 
non-alignment policy, for what, tor 
lOme kind of help that you receive. 
That is the utmost at which one can 
put it. Well, there are various types 
of help, and the best help that one can 
receive is that of friendly relations 
with a country. Now, if we want some 
kind of material help and we think 
that is essential for us, in the shape of 
arms etc.-help, of course, we receive 
from all countries, financial help, era­
dits ·etc.-that is a different matter; 
but once you go' into the other aspect 
of help, arms etc. you are inevitably 
IlUcked into the military vortex of 
military thinking; yOU are inevitably 
mcked-you cannot be sucked in t .... o 
vortexes in one side-with the result 
that that leads to your giving up your 
basic position, and that leads, again, 
1Vhat is more important, to enmity 
with the other side. You fall into the 
cold war area immediately, whether 
JOU want it or not. 

Therefore, we should have a litUe 
bit of clear thinking on this. If we 
want to go into -the cold war, of 
OOllrse, that is a different matter; but 
let us not talk about some matters 
without thinking of the necessary con­
~u\!nces. Personally, I think that 
Ihe attitude that India has taken up, 
India's foreign policy of non-align­
ment, has created a powerful imprea­
Ilion on, I would venture to say, al-
moat all countries of the world, the 
~ countries and the ama11 countries. 
'!be7 have appreciated It Ud. the1 

Situation 
have found that it offers help to them 
in the larger con text of the world'. 
affairs occasionally. 

Even in this matter, as I just men­
tioned in another sense about the 
Congo, we are called upon to <lSsist 
because we are one of the very few 
acceptable nations left. Suppose 
there were no acceptable nations l('ft 
in the world from that point of view. 
Then what would happen? ConflictinB 
tears, rivalries, jealousies and con­
flicts, 

Therefore, we feel that in spite ot 
many failings etc., the policies that we 
have pursued in regard to inter­
national affairs have served IndIa'. 
came and the cause of the world and 
of world peace. I move. 

Hr. Speaker: Motion moved: 

"Tbat the present internatiollul 
lituation and the policy of thp 
Government, of India in relatiUl 
thereto be taken into considera­
tion". 

There are some amendments tabled. 

8M lqanatha Rao (Koraput): 
move my amendment ~o. 1. 

Shrl Vldya Charan Shukla (Ba~'ld. 
Bazar): I move my amendment No. !.. 

Mr. S~aker: This is the same as t~ 
Arst one. 

Shrl Braj Raj SlIIgh (Firozab3d): 
They all want priority. 

Shrl A. M. Tariq (Jammu and Ka>h 
mlr): I move my amendment No.3 

Mr. S~er' Shri Kasliwal. 

Shri KasIlwal (Kotah): I am 'lot 
moving my amendment No, 4. 

Mr. Speaker: I' will treat all tn~ 
amendments as moved, SO that any 
one of !aem may be put to vote, if 
necessary. Ultimately one may be 
PUt to the HoWIe 
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Shri B. C. Kamble (Kopargaon): 
move my amendment No.5. 

Shri Naldll1'gkar: (Osmanabad): 
move my am"ndments Nos. 6 and 7. 

Shri laipal Singh (Ranchi We;t­
Reserved-Sch. Tribes): I move my 
amendment No.8. 

Smi Sadhan Gapta (Calcu~~d­
East): I wish to :nove my amendr.>"nt 
No.9. 

Shri Vajpavee lBalrampur): I m!>ve 
my amer.dment No. 10. 

Shri laganatha ll;."" 1 beg to Dl'J\ e: 

That for the original motion, the 
following be substituted, namely:-

"This Hou~e, having considered 
the present international situation 
and the· policy of the Governme:-\ 
of IneEa in relation thp.reto, ap 
proves 01 the said policy." (1). 

Shri Vidya Charan Shakla: I be;: to 
move: 

"That for th:· o'iginal motion, the 
following be substituted, namely:-

"Thi, House having consider~~ 
the pro-ent int"rnatiunal situat,or. 
anl the policy of the Government 
of Indi<! in relation t.'1ereto ap­
proves of the said policy of Gov­
ernment." (2). 

8mi A. M. Tariq: I beg to move: 

That for the original motion, tlle 
following be substituted, namely:-

"This House, having considereJ 
the present international situation 
and th~ policy of the Government 
of India' in relation thereto, ap 
proves of the said policy." (3). 

Shrl B. C. Kamble: I beg to move: 

That for the original motion, the 
following. be SUbstituted, namely:-

"This House, .having considered 
the present international situation 

and thE' policy of the Government 
of India in relation thereto, ap­
proves 01 the policy as laid doWlJ 
in Article 51 01 the Constitution 
of India with regard to promotion 
of international peaCe and secu­
rity; and directs the Goyernment 
to pursue its foreign policy more 
fully in conformity with the posi­
tive contents of Article 51 of the 
Constitution of India." (5). 

8mi Naldargkar: I bey to move: 

(1) That for the original motio .. 
the fopowing be substituted, 
namely:-

''This House, having considered 
the present international situation 
and the policy of the Government 
of India in I'elation thereto, ap­
proves of and endorses the said 
policy of the Government of 
India." (6). 

(2) That for the original motio~ 

the following be substitutefl, 
namely:-

"'I1his House, having considered 
the present international situation 
and the policy of the Government 
of India in relation thereto, ap­
proves of the said policy of t.he 
Government of India and endorses 
the efforts made by them in res­
pect of nuclear disarmament and 
the maintenance of world peace". 
(7). 

Shrl laipal Singh: I beg to move: 

That for the original motion, the 
following be substituted, namely:-

''This House, having considered 
the present international situation 
and the policy of the Government 
of India in relation t.hereto, is of 
the opinion that the policy pur­
sued so far which aimed at vacat­
ing Chbese aggression has been 
llalting and lacks in PurpoSIve-
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__ and therefore all possible 
Reps be taken to vacate Chinese 
aggression on Indian territorles." 
(8) • 

.. 8adbaD GIIpta: I beg to move: 

'l'bat for the original motion, the 
Io1lowing be substituted, namely:-

"This House, having considered 
the pre~ent international situation 
and the policy of the Government 
of India in relation thereto, ap­
proves of the said policy gene­
rally, but is of opinion that active 
Iteps should be taken in regard to 
lie following:-

(a) liberation of Goa and 
other Indian territories under 
Portuguese occupation; 

(b) Immediate transfer of 
tie jure sevef"eign ty over the 
former French possessions to 
India; and 

(~) mobilisation of active 
moral support to the libera­
tion movements of all colonial 
peoples." (9). 

Bbri VaJpayee: I beg to move: 

That for the original motion, the 
following be substituted, namely:-

''This How;e, having considered 
~e present international situation 
and the policy of the Government 
.f India in relation thereto, re­
grets,-

(a) tha t the House has not 
been taken into confidence 
in regard to the proposed 
treaty between India and 
Pakistan on Canal Watet"s dis-
pute; 

(b) that no steps have been 
taken to liberate such territo­
ries of Jammu and Kashmir 
from Pakistan whiCh "he has 
Occupied by force; 

(c) that the country was 
not immediatel,. informed of 

Situation 
tale violation of the Indian 
border in the NEF A area by 
the Chinese soldiers on the 
3rd Jlme, 1960; and. 

(d) that no steps have been 
taken so far to establish full 
diplomatic relations with 
Israel." (10). 

Mr. Speaker: Both the motion and 
the amendments are before the Ho~, 
Hon. Members are aware that in such 
discussions, I would like to give oppor­
tuni ty .to all interests and G roup9, 
big and ~mall alike. Therefore, a 
limit of time for speeches is neces­
sary. I would urge Upon leaders of 
Groups 1.:> restrict their speeohes to 
20 minutes; I will allow 5 more 
minutes when necessary. Other hon. 
Members will take 15 minutes each. 

Sbri H. N. Mukerjee and Sbri Natla 
Pal rose:-

Sbri Nath Pal (Rajapur.): He hall 
just yielded to me. 

Mr. Spt;aker: ~ter such motions" 
he is supp<'sed to be entitled to speak 
first. 

Shri Asoka Mehta (Muza1farpur); 
Both caught your eye. 

Shri R. N. Mukerjee (Calcutta-
Central). Mr. Speaker, the Prime 
Minister has made a wide-ranging 
and valt:atle speech, and it is onI,. 
natural, u€cause we live in momen· 
tous days '" hen, on the one side, there 
is deep ct •• appointment at the recent 
breakdown of the Summit Conference 
and a ce!"'.Un amount of fear for the 
future anll, on the other, there is the 
pl-enome~r.n of the now invincibie re­
surgence 0' Africa, the remar'<able 
political ".r.aissance that has' taken 
place the.c" and also Ute premonitiot, 
of the ;>eGple coming into their own 
in dil!'erent countries ot the world as 
widely heparated III Japan aM 
'1'\, rkey and Korea and Laos. India's 
'1,oral wright in world affairs should, 
therefore, be pulled in the direction 
tflat leada to U1e freedom and bappi-
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n~ss of ~.: the peoples. Even thnugh 
"lIP are no~ a great Power. we jlold 
• certain <mount of moral prestige 
IT'd aut.:l"l ity. 

Thp hel.fs centred on the S=mil 
L tiD1(,J"enc· have been dashed fot" the 
time being on account mainly of the 
infamous U-2 incident and the virtual 
promulgation by the United States of 
the right of a~gression in defiance of 
all canons of international propriety. 
There has also been anger against 
'those responsible for the breakdown 
of the Summit. There are some 
people even, unfortunately. in Our 
country who have made the fiamin, 
anger of Mr. Khruschev in Paris the 
main count of their indictment against 
the Communist attitude of mind,. so 
to speak. On the actual issue at 
Paris, Mr. Khruschev was SO incon­
testably in the right that things could 
only be said against his manner. It 
is good, however, that in the down­
fall of the SUDlmit, there was at 
least one man at thy top who W8I 

genuinely angry. This blazing anger 
was a just anger of the common people 
who cared about the Summit and did 
not relish the glib, smooth ru8vity of 
double-dealing diplomacy. 

Anger and disappointment, of 
course, are not enough in themselves, 
and it is necessary to move ahead. 
We have before the United Nation~ 
the General Assembly is going to 
meet SO very soon-the Soviet propo­
aals on disarmament with their em­
phasis on the destruction of nuclear 
missiles, banning 01 the means of 
delivery of such weapolll! and dis­
mantling of foreign bases. morts in 
this direction must proceed, and I am 
very happy that our Go..-ernment has 
made statements welcoming the pro­
posals regarding disarmament. I am 
aure that every step would be taken 
in the United NatiOn! General Assem­
bly in thi8 regard. 

The Prime Minister has pointed 
out how it is a wonderful pointer of 
mIl" times that since 19~O, a ':ar,e 

number of African States have come 
into their own as independent en~ 
ties. Some 24 have come into exi,. 
ence since 1950 and 4 more are to be 
free within a year. We might, there­
fore, say that the world's political and 
moral clinlate is changing. But ill 
spite of that, diehard colonialism has 
been up to its pranks in the Congo. 
There is' no doubt at all that spurred 
on by big-money interests, the Belgian 
Government had thought of cutting 
its losses in an effort to save what 
they could by keeping a grip, through 
people like Mr. Tshombe, on Katanga, 
which is so fabulously rich in metals 
like copper and uranium. 

It is a happy thing that Shri. 
Rajeshwar Dayal is going to the 
Congo in pursuance of an assignment 
given to hinl by the United Nations. 
We know his task is delicate and diffi-
cult. We wish him success. But I 
wish to say in this House that it iI 
necessary for us to beware that a sec­
tion even of the Indian Press has al­
ready supported the confederation 
demand in the Congo. There have 
been statements to the effect which 
suggest that the imperialist elements~_ 
which are an unconscionably long 
time in dying would even use the 
United Nations and would try to ftll 
what they call the vacuum in the 
Congo. The task of the United 
Nations, as I see it, is to restore 
peace, to secure total Belgian with­
drawal which certain papers reported 
this morning was almost completed. 
If that is so, it is a happy thing and 
the job of the United Nations is to 
help the Congolese to stand on their 
own administrative feet. It is neces­
aary, therefore, for Congo's closest 
friends in Africa and also in Asia­
and I am sure that Congo considen 
India to be among her closest friends­
to try whatever they can to help her 
~ that dissident elements in Congo 
may come together and the colonia­
lists will not be able to have a ftnger 
in the pie. 

It is in relation to this that I mua 
rerret to have to say that it is a pity 



,947 Motion reo BHADRA 9, 1882 (SAKA) InternatiofllJl 5948 

that India has not played an even 
more active. role. It is" a pity that 
the Prime Minister, for example, has 
not hesitated to be rather profuse in 
the other House on 'the last occasion 
when he discussed foreign affairs in 
praise of the United Nations Secre­
tary-General. I do not wish to say 
anything against the Secretary-Gene­
ral; but it does appear from the docu­
ments which have appeared in the 
papers that he definitely retreated 
before Mr. Tshombe's threat of physi­
cal opposition. He tried to treat 
Katanga on virtually the same terms 
as the Congo and he was described 
by the Congo Premier Mr. Lumumba 
as having made himself, by a unila­
teral and erroneous decision, a party 
to the conflict between the rebel gov­
ernment of Katanga and the legal 
government of the Republic. 

I have also been rather disturbed by 
certain reports of a sort of United 
Nations Administration in the Congo 
vested with broad powers and inde­
pendent of the Congolese government. 
It is a dangerous idea which has got 
~ be fought and whatever is done 
has got to be done after complete re­
cognition in tangible terms of the 
independence and sovereignty of the 
Congo. It may be that there are 
many difficulties and that there are 
dissident elements; may be that the 
position is very complicated and may 
be that the settlement sometime later 
would be rather different from what 
we envisage. But the Congo people 
must. be left to themselves and must 
be given only brotherly assistance and 
not with a view to some kind ot in­
-"res\ in the tuture. 

It is in this regard that I again re­
gret to have to say that we have 
missed the role of our Prime Minis-
~r which he usl'd to play so ably ear­
lier. The Prim., Minister ot our coun­
try used tp be hailed WI the organ 
voice of freedom in Aaia and Africa. 
Now, We get a feeling these days 
\hat, unfortunately, that voice nowa­
days is very faint, somewhat hushed. 
1 noticed from the proceedings of the 
"ther House that h. told the other 

Situation 
House that culture and breeding make 
for the voice being rather low. I quite 
appreciate that but I feel that when 
evil has to be pilloried and when peo 
pIe's hearts have to be appealed to­
and the Prime Minister knows very 
well· how to do it-dulcet tones are not 
always enough. Whether in the Com­
monwealth Conference or elsewhere, 
lately, he seems to be the sedate 
stateman rather tire dof a long cru­
sade. It is a pity because we wish 
him to recall his former accents of 
anti-colonialism and then Africa and 
Asia landing India's policy, will take 
him again and India ·also more closer 
to their hearts. 

I wish, in this connection, to sug­
gest to. the Prime Minister that very 
expeditious steps are taken to see 
that the newly independent States of 
Africa get the feeling that we are 
having, as early as possible, tull diplo­
matic relations established with all 
those States. 

Turning now towards the East, 
notice that the Democratic Republic 
of Viet-Nam will complete 15 years of 
its freedom on the 2nd of September. 
It is a pity that in spite of the inter­
national Commission, in which India 
ha da special responsibility, military 
build-up is reported to be going on 
in South Viet-Nam and there are dis­
quieting reports circulated about the 
United States military advisers bein!!, 
very active in that area. In the neigh­
bouring region, Laos, there is now a 
progressive /tOvernment with Prince 
Souvanna Phouma at its head. I would 
suggest that we should do whatever 
we can to recognise it without delay. 

Thi. que.tion 01 full diploma~ic re­
cognition reminds me that in ~egard 
to the German Republic we do have 
growing economic and cultural rela­
tions but we do not yet have full dip­
lomatic relations. Is it because Bonn, 
not a very savoury customer, holds a 
pistol that we do not give tull demo­
cratic re<:ognition to East Germany? I 
do believe that something ought 
to bl? done in this regard. 
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Coming nearer home, it is a welcome 
development that the Prime Minister 
goes to Pakistan. Whatever our diffe­
rences, India and Pakistan must be 
peaceful and friendly neighbours. I 
fear I have to repeat the familiar 
charge against the government of our 
country, the charge of remissness re­
garding the Portuguese possessions in 
India which still continue to be a can­
ker. Even Dadra and Nagar Haveli 
which have liberated themselves are 
Bot yet integrated and I do wish the 
Prime Minister tell the country some­
thing more in detail about the steps 
which, at least, are likely to be taken 
in the near future, to get rid of the 
Portuguese canker from our country's 
face. 

In regard to Pondicherry, I do not 
quite understand why for an indefinite 
period we should go on waiting on the 
favour and the good pleasure of 
France. I do not quite know why in 
spite of the kind of assurance given 
by the Prime Minister some time ago, 
the jurisdiction of the Supreme Court 
has not yet been extended to Pondi­
cherry. (Interruption). Why not take 
Iqlecial steps, by some kind of extra­
ordinary proceeding, to permit the re­
presentation of Pondicherry in Parlia­
lI14Illt? 

I notice the Madras Hindu, a very 
sedate paper, suggested that, perhaps, 
Government ought to take without de­
lay steps in order to give representa­
tion to Pondicherry in Parliament and 
particularly to extend the jurisdiction 
of the Supreme Court to the former 
French territories. 

The other day some questions were 
asked about Indians in Burma and the 
citizenship laws which operate there. 
Also the question of displaced persons 
came into the discussion. We feel 
that in spite ot our very great friend­
flhip with Burma, perhaps things are 
not moving fast enough ~nd we are 
not helping our people sufficiently in 
that area. 

In Ceylon, the new government 
which has come into power is, cer­
tainly, '{ery much more helpful and 
I do hope that steps will be taka .. 
so that we can proceed towards the 
solution of the problems of the Indiana 
in Ceylon. 

In regard to the negotiations which 
are in progress now between India 
and China, preliminary to a settle­
ment of our disputes, it goes without 
saying that all men of goodwill must 
hope that this question will be resolv­
ed peacefully. Whenever we hear of 
any incidents, it is rather disturbing. 
But, I think it is good for us to re­
member that nothing should be 
said or done to queer the pitch of 
settlement particularly when the dis­
cussions are now proceeding; and as 
far as the President of our country is 
concerned, he made a very fine state­
ment the other day expressing his ex­
pectation that soon our disputes with 
China will be resolved peacefully. I 
say this because whatever the present 
strain between us-thee is no good 
trying to deny that there is a kind of 
strain between India and China-India 
and China are great and mature coun­
tries which must put an end to their 
disputes and work together again for 
world peace and amity. 

I did not wish to introduce any un­
pleasant element into my speech this 

. morning but I fear I have to refer to 
what the Prime Minister, speaking in 
the Rajya Sabha, had said in regard 
to the party which I represent. 'Tlle 
Prime Minister had, I expect one 
of his temperemental outbursts which 
were at one time pleasing to the peo­
plE' but which are now unfortunately 
such as generally placate the re­
actionaries. He attacked the All 
India Peace Council which ha~ a large 
number of very eminent Congress­
men and I am sure they can look 
after themselves. Then he ';,hose to 
call us, the commun~<;!s. un'9atriotic 
and anti-national and so on. In these 
matters it is the people who decide 
and we should leave it to the people 
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to find out who are anti-national and 
who are anti-patriotic. As far as we 
are concerned, we do not claim the 
monopoly either of. patriotism or of. 
wi3dom. If the Prime ~itiister de­
rides to call us names he does not 
really hurt us but he discredits him­
aelt and lowers the standards of poli­
tical controversy in our country. It is 
a fact that we stand by the Prime 
Kinister in relation to his policy of 
non-alignment a great deal more than 
most other people. But it remains 
also a fact that he has a kind of com­
munist phobia which leads him to 
make some allegations from time to 
time. I am sorry to have to refer to 
It but in the Rajya Sabha he did say 
that communists were roaming about 
the border areas carrying on a cam­
paign against India. 

(Shri Jaganatha Rao in the Chair) 
I wish to challenge the Prime Minister 
to substantiate the charge which he 
has madE. As far as we are concern­
ed it is a crude travesty of the facts 
conceived at one time in hatred and 
published with guile. 

Shri. lawaharla1 Nehru: Does the 
hem. Member know that first of all 
I specifically referred to the New 
Age? I should like to know if . tha t 
represent. the views of the hon. Mem­
ber and' his Party. Secondly, if he 
wants the names, I can give the 
names of the people who are in the 
borders. 

Shri H. N. Mukerjee: Sir, I say 
definitely that the Prime Minister of 
the country making a statement in 
the Rajya Sabha has got to substan­
~ the allegations or withdraw 

. I say definitely that it is a 
travesty of the facts, repeatedly done 
over. and over again. The Congress 
Pre<ndent made a speech in Calcutta 
to The same effect and even Dr. B. C. 
Roy, the Chief Minister of West Ben­
«al had to contradict it. In the UP. 
Assembly, there was an adjournment 
motion referring to this kind of th1ii~ 

. 
and it was proved after discuss10n to 
be a complete fib. 11 is a complete 
falsity a statement which is absolute­
ly devoid of the truth. If agents pro­
vocateurs are the people whom he 
has in mind, 1 do not know. But the 
Prime Minister must not be permitted 
inspite of his being a very great man 
to make a statement in the House 
saying that communists are roaming 
about in the border, areas carrying on 
a campaign against India. We threw 
out a challenge and we ask him to 
tell us what is being done and we 
shall answer it. 

Shri lawaharla1 Nehru: It has been 
publicly done by the New Age? Have 
YOU any reply to it .... (Interruptions) 

Mr. Chairman: The reference iJJ 
made to the New Age. 

Shri H. N. Mukerjee: The challenge 
remains anyhow. We are not going to 
take things lying down even though 
we do have a full appreciation about 
the other aspec ts of the Prime Minis­
ter's foreign policy. I regret that I 
have to say this kind of a thing in 
this House particularl,. because the 
Prime Minister had discussed many 
matters in regard to which we are 
very willing to come to terms with 
him and agree with him. 

He has referred to communism being 
a rigid proposition and he has referred 
to certain discusions which were 
taking place. I do not know why the 
Prime Minister goes on saying that 
communism is rigid when he surely 
know~mmunists might be weak 
and they may not be able to under­
stand everything-that they know 
that theirs is not a dogma but a guida 
to action which they are trying to 
interpret from time to time. It is only 
a good thing that in the international 
sphere there are discussions now going 
on as to how peaceful co-existence 
leading to the abandoning of war can 
actually be achieved and therefore I 
say that it is very important that that 
movement which is led by communists, 
and the movement which for the 
ac.hiev,ernent of freedom in fhl! coun­
tries ,of Atrica, ito um.ted to the 
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greate.t extent by the work that the 
Government of India does. The Gov­
,errunent of India has done important 
work in this re!:ard and 'we wish them 
to go faster and give us some satisfac­
tion in regard to the questions and 
issues which I have brought before 
the House. 

Shri Nath Pai: Mr. Chairman, the 
Prime Minister with his broad histori­
cal vision and sweep of imagination 
has been able to deal with a multitude 
,of problems. It is proper that he 
should do so since his views and 
observations on all these burning prob­
lems are eagerly and anxiously sought 
by so many throughout the world. But 
I feel that the House as a whole should 
try to address itself, while constantly 
bearing the wider world perspective 
in mind, to the problems and issues 
.... hich concern us directly 1<nd which 
affect us directly and which bear on 
our own interest. Very often tht: 
debates in this House have tended to 
be disproportionately concerned with 
the state of relations between the 
USSR and the United States of 
America to the utter neglect of our 
own interests. I am trying to concen­
trate my own attention on a few mat­
ters which are of importance to our 
eountry. 

The Prime Minister referred to the 
summit collapse. It is a shattering 
blow to the hopes and expectations 
throughout the world of a better 
future and perhaps some relief from 
those agonising tensions and fears to 
which the world seemed to be con­
demned since the end of' the last 
World War. There has been a return 
to some aspects of the cold war. But 
I am not here and I do not have that 
obsession in these matters that Pr0-
fessor Mukerjee has which makes it, 
easy for him to apportion the blame, 
But actually it we are "'ery keen and 
.incere in the pursuit of peace, the 
best thing to do is not to go on dish­
ing out blame but to see how the 
atm!)spbere is tt'e8ted where the re­
aumption of these talb is made easier 
and not to render it impollSible by that 

kind of an attitude. Non-the-Iess, I 
do venture to hope, that inspite of the 
return to' cold war the danger of hot 
war has not been enhanced and my 
reasons are scientific in nature. These 
are: the recovery of the capsule of 
the l!nited States after it was put in 
the orbit and the return of the canine 
passengers of the Soviet spaceship 
after their triumphant cruise in strato­
,sphere and beyond. These are momen­
tous events whichportend a new !rela­
tionship not only between man ana 
nature but between man and man. 
These stupendous scientific advancElII 
are destined to profoundly affect the 
course of history. If science in its 
erratic methods threatened annihila­
tion of mankind as symbolised by lh.· 
atom and hydrogen bombs, it is con­
ceivable and reasonable to expect that 
in her more sober moments, as ex­
emplified by these magniflcient 
advances of these two countries, science 
may liberate us for ever from the per­
petual threat of war and annihilation. 
I, therefore, venture to hope that th~ 
~wo principal contestants havin, 
reached a balance of power which ha, 
come in our time to replace and sup­
plant the earlier conception of the 
balance of power and the conseo,uenc. 
of a conflagration and conflict beinl' 
too ollvious and too apparent to every· 
body, perhaps the danger of war has 
lessp.ned considerably, though not ele­
minated altogether. None-the-les! 
tihere is that imponderable and un-
predictable element in human idi~ 

syncracies and therefore, I think that 
it will be at our own peril that we 
will be weakening our pursuit of peace 
and slacken the vigilance to guard 
peace 

Having said that, I should like to 
turn my attention to some immediate 
problems that concern us directly. T1lt' 
Prime Minister claims that his foreign 
policy enjoys a broad support in th~ 
country. So far Bl! we are concerned, 
the criticism of that policy and our 
disagreement with that policy has 
been occasioned by and limited to cer­
tain deviations from that policy of 
non-alignment, thOBe wavering h~i-
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tancies about the duties and responsi­
bilities cast upon those who have em­
braced non-alignment. 

Mr. Chairman, iliat policy has 
brought two distinctive advantages to 
the country whenever it has been hon­
estly implemented. One is a substan­
tial contribution to strengthening of 
world peace and the other enhance­
ment of our prestige in the world. 
These are no mean achievements. 

But, Sir, our policy is something 
like our planning. Our planning is 
very efficient in its conception, woe­
fully deficient in its implementation. 
The same happens to our foreign poli­
cy. Our planners have got accustomed 
to assuming a 25 per cent deficiency 
in the fulfilment of the Plan target. 
Likewise there has been always a de­
flection of a few degrees from the 
rigid path of non-alignment, but dur­
ing the past year or so there has been 
a more scrupulous adherence, a more 
scrupulous observance of the rigid dis­
ciplines of non-alignment, and to that 
extent there has been a greater under­
standing, a better appreciation of that 
policy in the world. 

There are two remarkable develop­
ments to which, therefore, I should 
like to refer. They are the warm, 
.pontaneous reception extended to our 
President during his recent visit to the 
Soviet Union and the liberal offer of 
credits and assistance for the fulfil­
ment of our Plan; and, secondly, the 
magnanimous gesture on the part of 
the United States of America in the 
form of that huge food loan which 
may relieve this country of the gnaw­
ing anxiety of feeding our people dur­
ing the critical period of the Third 
l'i"Ye year Plan. Well, some credit 
IDeS, of course, to the drive and ener­
fly of the Food Minister, but all these, 
Mr. Chail:man, are definitely the by­
products of the foreign policy. And. 
what a change it is from the past 
when the United States students in 
Grder to eIPress their sympathy with 
this country and to express their pro­
test against. those who were stalling 
the provision of the badly needed 
wileat in 19&1 I\ad to collect nel!. a 

Situation 
handful of wheat and rice, make two 
bags of them and take them to the 
Senate House. There has bem a pro­
gress since that time. 

Mr. Chairman, I should like now to 
turn to an immediate thing and that 
is as the Prime Minister said, his pro­
~sed visit to Pakistan. We are 
happy that he is making this visit. 
Sir, the settlement of the canal water 
dispute marks the end of one of those 
problems which have been plaguing 
OUr relation with Pakistan. High tri­
butes are due to the statesmen of both 
sides. This solution means the triu­
mph of patience, faith and perseve­
rence over passions, suspicions and 
prejudices. I should like to make a 
specific reference to Mr. Iliff. I think 
he is the President of the World Bank. 

AD BOD. Member: Vice President. 

Shri Nath Pai: In that case, he 
should be promoted to presidentship 
for the magnificent job he has done-­
Sir, I am told he is the Vice-President. 
I should like to make a specific refer­
ence to him and to his devoted team 
of officials who in spite of the repeated 
rebuffs and failures persisted in their 
anxious efforts till success was achiev­
ed. 

Sir, there has been a rectification of 
our boundaries with Pakistan both in 
the east and in the west. This is, once 
again, a solution of a naughty pro­
blem, and credit is due to Sardar Swa­
ran Singh and his colleagues for their 
deft handling of this thorny problem, 
as it is due to his counterparts in 
Pakistan. All these factors make the 
visit of the Prime Minister to Pakis­
tan most opportune and, I think, most 
propitious for starting, perhaps, a 
new chapter in Indo-Pakistan rela­
tions. 

:Mr. Chairman, our approach to and 
our appraisal of Pakistan has been 
conditioned principally, and I think 
rightly, by the memories of those 
wounds and injuries of 1947 and alsu 
by certain imbalance in the strength 
of the two countriel!. During the past 
IS yearS some 01 the~e wounds have 
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been healed and I think India has 
emerged considerably stronger indus­
trially and otherwise. I feel, taking 
all these factors into consideration, 
perhaps, the Prime Minister will be 
in a position, first, to persuade the 
leaders of Pakistan about the desir­
ability of signing a "no-war pact" with 
us and, also, taking those steps which 
may make it possible to have better, 
more normal and cordial relations be­
tween these two countries. The vast 
resources which are badly needed for 
the development of the two countries 
and the uplift of the common man who 
8Uffers equally in both the countries-­
ours perhaps less because of our plan­
ned economy~an then be diverted to 
more fruitful and useful purposes. I 
think, Sir, we should not be wanting, 
we must not be wanting in warmly 
responding to any genuine gesture 
that Pakistan may make; it must be 
warmly and fully responded if it is 
mal!:e genuinely on her side. . 

Perhaps, Sir, as the first few steps 
towards that better relationship with 
that neighbouring country the Prime 
Minister may also consider the ques­
tion of abolition of visas and the cus­
toms regulations. He, Sir, In his visit, 
carries the best wishes of the entire 
House for the success of his mission. 

I shall now say a few things abou' 
the development in another neigh­
bouring country, that is, Ceylon. We 
are happy that the Prime Minister of 
Ceylon is going to visit OUr country. 
What has happened recently in Ceyl .. 
is a reassertion at Asia's faith in de­
mocracy. Many gloomy prophecies 
were made that democracy was collap­
ling in Asia and military dictatorship 
was the final solution. Both Burma 
and, now, Ceylon have given a fitting 
reply, nailed down this lie. There i. 
a second thing about this visit. That 
really symbolise. the emergence of 
the women of Asia. When she comes 
we will get an opportunity of not only 
doing homage to the new womanhood 
in Asia in her form but !llso such 
lIlundane mattera as the problem of 

Indians In that country will be raised 
and I think a new approach, perhaps 
a new solution will be found to that 
problem. 

Mr. Chairman, the Prime Minister, 
in the other House, referred to condi­
tions in Tibet as 'troubled conditions'. 
I feel that it is grossly inadequate to 
refer to what is happening in Tibet as 
troubled, to refer to that grim tragedy 
that is being enacted in that unfortu­
nate land as 'troubled conditions'. Mr. 
ClI.airman, under the pretext, under 
the totally absurd and untenable plea 
of fighting poverty and uprooting 
backwardness and feudalism an anci­
ent culture is being systematically 
destroyed and an alieI) pattern of 
values is being forcibly imposed upon 
Tibet. China is guilty in that country, 
not only of violating her own sacred 
obligations but also of violating 'basic 
and fundamental human rights. Last 
year, when this issue was raised in the 
United Nations India remained neut­
ral, abstained from voting. The rea­
sons given for this inexplicable beha­
viour of our country are that it would 
have amounted to interference in the 
domestic affairs of China and, second­
ly, that It would not have served any 
purpose. Both these pleas can apply 
to the question of denial of human 
rights in South Africa. When persis­
tently, and I think very rightly, India 
has been championing the cause of 
human rights In South Africa, we 
chose to remain neutral on the issue 
of the rights of the Tibetans In the 
United Nations. Why? I think this 
neutrality was a betrayal-if that Is 
a harsh word, we can't help using it 
of the faith which the Tibetans had 
placed in this country when they .igned 
that agreement In 1951 with China at 
the instance of the leadership of this 
country, the government of thLq coun­
try. Secondly, this neutrality is a1.e­
Minister so firmly enunciated when 
our foreign policy which the Prime 
Minister so firmly enunciation when 
he addressed the United States Con­
gress. On that occasion he said that' 
when justice is threatened, freedom 
menaced or ail/l"euion 'aket place we 
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shall not and we cannot remam neu­
tral. Did not all these three tests 
apply to' Tibet? Did not all these 
three factors operate' in Tibet? Still 
we chose to remain neutral. Somehow 
one gets an impression that too often 
we are far more worried about China's 
susceptibilities and China being offend­
ed than our own principles and our 
legitimate interests. This year, we 
understand that the question of human 
rights in Tibet will be raised by Mala­
ya and Thailand-two Asian nations­
at the United Nations, and I hope that 
the voice of India will be rallied on 
the side of the sufferers, the victims, 
and not be stilled out of fear or defe­
rence to the wrong-doer. 

I should like to turn to another im­
portant issue, that is, China. I am not 
one of thOSe who hold that the policy 
of this country vis-a-vis China hBl! 
been wrong ab initio. It is not my 
attitude. Given India's idealism, given 
OUr sympathy for China's long suffer­
ing, given our admiration for the way 
she had emerged out of the fiery or­
deal and the Chinese professions of 
friendship and peace and freedom, 
given our lack of experience of the 
harsh realities of what is called real 
politics, this passionate pursuit of 
peace. friendship and co-operation 
with China was wholly understandable. 
What is, however, wrong with that 
policy is that having received a grim 
warning when China violated all her 
obligations with Tibet, we refused to 
draw the necessary lessons and the 
necessary inferences. We continued 
hugging to our hea .. t the China of 
our own conception the China of our 
dreams, refusing to see the true visage 
of China very big and clear. We com­
pletely ignored the voice of realism. 

What did We do? There was a 
second warning this time, more direct 
and more dangerous, when China vio­
lated in 1954 our own borders. How 
did our country react? A mild mur­
mUr was raised with China in a note, 
ill an aide memoire: perhaps your 
soldiers have crossed accidentally into 
our country; perhaps they have for­
gotten to bring their visas with them 

Situation. 
and these are not good manners, goocS 
neighbourly behaviour; better man­
ners demand better, etc. I am quotine: 
the contents of the note though not 
the text. This is how we reacted. So, 
for five long years we continued this 
self-deception, completely ignoring 
the realities with China. One is re­
minded of the Government of India 
realising this, that is, the GovernrnEllt 
of India have suddenly faken, to its 
bosom and to its heart, the philoso­
pher's adage: see not, hear not, speak 
not. They refused to see the realities 
of the aggression. They refused to 
hear the voice of warning and they 
refused to speak to the nation about 
the truth of that aggression. What has 
happened now? As a result of this 
unreal,stic policy, and partially of 
course--this is another by-product of 
that foreign policy~f our having not 
sufficiently tried to take care of our 
immediate neighbours, their suscepti­
bilities and their interests, having 
tended to take them for granted, some­
times, a new situation is developing, 
and that is, these neighbours of ours 
are trying to tend to be neutral in the 
dispute between India and China. I 
think this is a very dangerous state of 
affairs. 

Recently, three separate agreements 
have been signed between China and 
Our neighbours who traditionally have 
been our closest and most faithful 
allies and if today they begin slightly 
to waver, who is responsible except 
this policy of the Government of 
India? We know that only the day 
before yesterday, an agreement was 
signed between Afganistan and China. 
An agreement has already been signed 
between Nepal and China. An agree­
ment has been signed between Burma 
and China. I am not here to sing a 
hymn of hatred against China. The 
Prime Minister is easily provoked to 
anger or to sarcasm whEll anybody 
offers the slightest criticism of his 
China policy. No one can take ex­
ception to talks, when he states that 
the first recourse in the settlement of 
disputes should be negotiation, to the 
method of talks. Quite true. But 
what are we to do if one of the parties 
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to the dispute first proceeds to do 
what it wants in its interest, first pro­
ceeds to get what it wants and then 
comes round and professes loyalty to 
the method of talk and negotiation, 
and wants to sit down and talk? III 
it wrong to ask that fellow, that chap, 
to disgorge what he has swallowed, 
what he has gx.abbed, what he has un-
justly seized? 

The second aspect of the talks is 
this. Talks are quite all right; bu~ 
talks about what? Talks 5hould be 
confined and should be aimed at the 
main objective, that is, vacation of 
Chinese aggression from our territory. 
Is that what is happening? Is it not 
a fact that China has successfully side­
tracked the main isslle of her aggres­
sion! Is it not a fact that China to­
day is succeeding in making us acquie­
Be in her very subtle efforts to con­
vert what is basically a border aggres­
sion, a case of agression into our terri­
tory, a border dispute? Are these 
wrong inferences? Are these unfair 
inferences! 

Let me now refer to the nature and 
the soope of the.e talks. This ~'ha' 
the Prime Minister told the other 
House on the 18th of this month: 

"As a matter of fact, onl' last 
night, an official deputation came 
from China to carry on talks at 
the official level about maps, pa-
pers, documents, etc., etc." 

Extremely good; but not a word about 
the main issue of aggression; not a 
word about when and how China is 
going to vacate our territory. If the 
talks were directed to those aspects, 
we should wish well. I say that the 
Chinese policy of the Government­
I am constrained to say, for, one does 
not say it in happiness, joy or with 
a feeling of pride but in sorrow, sad­
ness and even humiliation~has failed. 

How do I proceed to prove it! What 
mould be the standard that ia applied 

in establishing the success or failure 
of a policy? Here again, I shall be 
guided only by the rigid criterion, the 
standard, the scale of values, set down 
for us by the Prime Minister. Speak­
ing on the 16th March on the Demandi 
of his Ministry, this is what he hu 
laid down, and India should always; 
take it to her bosom and follow thi8 
text and apply it to this Government 
and all Governments if we want our 
salvation. These are his Miltonic 
words: 

"After all, the foreign policy of 
any country concerns itself pri­
marily with the promotion of it. 
freedom, of its .sovereignty, of i~ 
integrity. These are the first steps 
of a foreign policy. And in so far 
as it is unable to do so, well, it 
has failed. Whether it has failed 
because of wrong approaches or 
whatever the reasons may be, in 
that measure, it has failed". 

I am prepared to accept that definitioo 
and that conclusion. I apply that test 
and ask, "What has happened to our 
country!" Is it not a sad fact that 
when on the 15th August, 1960, the 
Prime Minister unfurled the tricolollr 
and saluted the motherland, the 
motherland, that is, India has shrunk 
in her size, smaller than the India we 
inherited in 19"71 Can this ugly fact 
be completely ignored? This is a sad 
truth. Earlier, when somebody made 
some criticism, the Prime Minister 
accused the Opposition of having prov­
l 'noompetent to understand the 
gra ve issues in regard to China. Thia 
incompetence of the Opposition to un­
derstand this grave danger is far lea 
hannful than the incompetence of the 
Government to understand it and to 
deal wih it. Let US remember that 
China has her own way of solving 
disputes. Nonnally, there are two 
wayS of solving a dispute: either by 
mutually agreed soiution or by one 
of the parties imposing its will on the 
other party. China u;1fortunately haa 
always showed a pronounced prefer­
ence for the second method, a forte 
b the .econd type. 



Motioft re: BHADRA 9, 1882 (SAKA) Internationat 
Situation 

5964 

Let it not be forgotten that the dis­
pute between China and Tibet begin­
ning with 1911 and continuing till 7951 
was basically n::>t a dispu te' about 
autonomy, because China always ex­
plicitly accepted Tibetan autonomy as 
is made very clear by her then allies­
the United States and Great Britain­
in that famous aide-memoire of Mr. 
Anthony Eden, the then Foreign 
Secretary, and that autonomy was 
eoterminous with de facto indepen­
dence. The dispute then was basi­
eaIIy, principally, primarily, about the 
boundaries of China and Tibet. But 
bow did China solve this boundary 
dispute? Of course the dispute was 
ilolved by dissolving the identity of 
Tibet, by obliterating the personality 
IIf Tibet. 

Mr. Chairman: The hon. Member's 
lime is up. 

8hri Nath Pai: There is another 
important factor. In the pursuit of· 
her objective, China in her history 
was ll"ver deterred by the price she 
m.ay have to pay even if that amounts 
to millions of human lives. During 
the past 100 years, beginning with 
1954 and ending with 1956, 72 million 
Chinese died in rebellions, in revolu­
tions, in civil wars and in internation­
al wars. What a stupendous, stagger­
ing figure it is? Are we even now, at 
this late stage, trying to draw the 
true dimensions, the full nl:ignitude, 
()f the peril that confronts us? Are 
we trying at this late stage to improve 
Bnd show an awareness of this new 
challenge that has come across the 
border and which will be staying 
lhere, as the Prime Minister rightly 
POinted out, for a long time. All our 
thinking and planning for the future 
must reckon with the presence of this 
new threat, this new challenge, thIS 
new factor. Then only perhaps we 
9ilJ. be able to take up those formid­
able tasks and sacrifices which thiI 
aew a challenge demands of us. 

In this connection, I was a little 
cratified to have this assurance from 
hUn given to Dr. Kunzru: 

"All I oen say is that we have 
been not vaguely, but actively, 
taking steps to this end. Those steps 
have reached a certain definite 
stage, whtch give us an assurance 
to meet such dangers." 

I hope that we will be acting upon it 
and 'above alI, creating that sense of 
unity and national strength,' which is 
very necessary, as Lord Montgomery 
in his analysis of present China haa 
shown, ''If China has an edge on us, 
it is her real unity". Here may I say, 
I am reminded of a sloka. It is from 
Raghuvamsa. This is what the Kavi­
kulaguru says: 

It roughly means that in the matter of. 
defence, one shall not rely upon 
either the professions of goodwill of 
one's potential aggressor nor on the 
promise of help of one's professed . 
friend, but basically On one's own 
strength. That is the one thine we 
must learn when we discuss thia 
China problem and not be mereiT 
satisfied by pointing a finger at her 
obvious mistakes, but basically con­
centrate on building our own strength. 

I know yOU have rung the bell 
once. I seldom speak in the House 
and seldom plead for extension of 
time. In nine months, this is 1Il7 
second speech. The Prime Minister 
did refer to Africa. We are all happy 
about the emergence of an Africa 
joining in Asia's march towards a 
better life. It means the whole of 
mankind coming into its own stature. 
I am very glad about the part the 
United Nations is playing and I fully 
endorse the handsome tribute paid br 
the Prime Minister to Mr. Hammarsk­
joeld in handling a very delicate ane! 
difficult task. Passing of judgments 
at this time will not help either Coneo 
or the solution of that very difficult 
problem. The assertion of the au­
thority of the United Nations Is a very 
good thing. 

But the Prime Minister talked about 
Portuguese Africa and I was natural-



Motioo re: AUGUST '1, 1980 IAt_tiaRa' Situatioo 

[Shri Nath Pail 
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practice these days to make a cere­
monial reference to Goa. 13 long 
years have passed and every year on 
ceremonial occasions, lip sympathy is 
paid to the suffering of the Goans; and 
in the meanwhile, Portugal goes on 
with every contempt for us, doing all 
that she wants in that part. I hope I 
lIlIl wrong, but if I have understood' 
flOme remarks of lIbe Prime Minister, 
it was a little extra-ordinary coming 
from hi,m that he expects that first 
there will be, as a result of the new 
forces generated in Africa, a libera­
tion of those-dark parts of Africa­
Portuguese Africa-and as a by-pro­
duct of it, as a consequence of it, per­
haps Goa will be liberated. I feel a 
littie humiliated and hurt. What I 
"(ould have thought would have been 
appropriate is, when the whole of 
Africa today is rising, Mighty India 
would shake this last vestage of 
foreign rule from her territory, wipe 
away the blot on her honour and ins­
pire the unhappy Africans under Por­
tuguese rule in Africa. Unfortunate­
ly, the order seems to be changed 
here. 

The Prime Minister, in defence of 
his foreign policy, said the other day 
that the roots of our foreign policy 
are in the long past of the country, 
in the culture of the country,·n the 
spirit of the COURtry, in the conscious­
ness of the country. This conscious­
ness, culture, long past, the spririt of 
the country, I think, are the common 
heritage of all of us. I think the cul­
ture, spirit, consciousness and the 
past of 'a country are not located, I 
may venture to say, in any individual 
or group of individuals. Naturally, 
therefore, those who disagree and cri­
ticise some aspects of the foreign 
policy of the Government definitely 
deserve better than those expressions 
of wrath or ridicule, which have 
become very customary in his 
approa~h to those who have the 
courage of disagreeing with certain 
aspects of his policy. 

8hri Kasliwal (Kotah): Mr. Chair­
man, within the 15 minutes allotted to 
me, I thought I would confine my re­
marks to two major issues, about 
which the Prime Minister also had 
been pleased to mention, viz., the 
question of disarmament and the 
question of cessation of nuclear testa. 
But before I go into those questions, 
I am constrained to reply to certain 
matters which have been raised by 
the last speaker. He waxed eloquent 

kbout our policy over China. He was 
l speaking in ignorance of a debate 

that took place in this House On the 
29th April over a joint communique 
that had been issued jointly by our 
Prime Minister and the Chinese Prime 
Minister who was on a visit here. 

It was pointed out in that debate 
that our object was a negotiated 
settlement with China. Probably the 
last speaker was not present at that 
time; that is why he was saying all 
sorts of things-maps are being exa­
mined and so on. He forgot complete­
ly that one of the conditions of that 
joint communique was that factual 
material had to be examined. He 
waxed eloquent again and said, we 
are losing friendship with Our neigh­
bouring countries. Just because 
Afghanistan had entered into a treaty 
of friendship with China, is that the 
reason why our relations with 
Afghanistan are going to be affected? 
He said, we are losing friendship with 
Nepal. Why? Just because Nepal hall 
entered into a treaty of friendship 
with China! It is an amazing thing. 

,He went On further and said, because 
Burma has entered into an agreement 
with China ,therefore our relations 
with Burma are going to be affected. 
I cannot understand the argument 
how our good relations with our 
neighbouring countries are going to 
be affected if they have solved their 
own problems with China in a spirit 
of peaceful negotiation and in a spirit· 
of accommodation. 

There is one other point in connee­
tion with our China policy and that II 
contained in substitute motion No. 8. 
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That motion has been sent by nine 
Members. It says: 

"that the policy pmsued so far 
which rumed at vacating Chinese 
aggression has been halting and 
lacks in purposiveness. 

want to know in what respect our 
policy is halting. The House accepted 
that joint communique. There was a 
debate and the House practically un­
animously endorsed the policy of the 
Government in that respect. I do not 
understand where the question of a 
halting policy comes. It is in the 
nature of things that where there is 
a negotiated settlement, there are no 
short-cuts. It is in the nature of 
things that a negotiated settlement is 
bound to take a long time. Both 
parties sit down and talk to each other 
in a spirit of friendliness. I cannot 
understand how these Members are in 
a position to say that our policy has 
bet'll halting. 

They again say that our policy lacks 
in purposiveness. How? The very 
object of these negotiations is to 
vacate the Chinese aggression. If they 
want to suggest that we should take 
other means---as they have suggested 
in the latter portion of the motion­
let them say so. Let them corne for­
ward and openly end plainly say that 
they do not believe in these negotia­
tions and let UG take military action 
or things of that sort. But they dare 
not say that. 

H 1U's. 

Having said that, I want to come to 
these two questions of disarmament 
and cessation of nuclear tests. After 
the failure of the Summit Conference 
it was thought that the lO-nation com~ 
mittee which had been meeting in 
Geneva on disarmament will continue 
to function. But, somehow, a month 
later the Soviet Union walked out of 
that lO-nation committee and the 
talks broke down. The long story of 
the disarmament talks in the last ten 
years has been tortuous and I want 
to give the House a few'dates on that. 

In 1957 when talks were going on in 
London between the four parties to 
~65 (Ai) LSD-6. 

the disarmament conference, they 
were very close to an agreement. 
They were so close to an agreement 
that some journalists even remarked 
that they were perilously close to an 
agreement. But, later on, what hap­
pened? All the four powers who 
were parties to that committee, for 
reasons of their own, took divergent 
stands. In 1950 when there was a 
meeting on conventional armaments, 
the Soviet Union walked out of that 
conference. In 1955, the Western 
bloc, that is, the United States and 
the United Kingdom, mede certain 
proposals, and when those proposals 
were accepted by the Soviet Union, 
they resiled from them, which was an 
extraordinary thing. In the talks on 
conventional arms they adopted an 
equivocal attitude. In 1957 when the 
matter went up to the United Nations 
and the Soviet Union tabled a reso­
lution for a disarmament commission 
of all the members of the United Na­
tions, that resolution having failed, 
the Soviet Union declared that they 
would take no more interest in dis­
armament talks. In 1958, however, as 
a result of our efforts, disarmament 
talks were again resumed. The failure 
of those disarmament talks is really 
a crisis of confidence, I should say, 
and if there can be no real confidence 
without disarmament there can cer­
tainly be nO real disarmament with­
out confidence. 

The Prime Minister was pleased to 
say in the other House on the debate 
on foreign affairs that he would like 
to have a b-alanced approach to these 
talks. What did he actually suggest 
by a balanced approach? I think he 
meant that no one side should kave a 
military advantage over the other. 
You will recall, Sir, that during the 
last few days the disarmament com­
mission met, which was an emergency 
session, and again the resolution 
which we had tabled along with five 
other nations was unanimously adopt­
ed. And what was the resolution" 
That resolution urged upon all parties 
for continued efforts for the continua­
tion of international negotiations Ob 
disarmament. I must congratulate 
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the Government on the passing of that 
resolution. Now the matter rests at 
that and I believe and pray that in 
the 'forthcoming session of the United 
Nations General Assembly-as the 
Prime Minister has been pleased to 
say, it is going to be an important 
session-this question of disarmament 
will be solved. 

Now I go to another question, and 
that is the question of cessation of 
nuclear tests. The Geneva talks on 
nuclear tests were recessed as they 
did not produce any results. We 
were told that in the beginning some 
progress was made. We were told 
that there was a treaty, which was 
under discussion, and 17 clauses of 
that treaty out of 22 clauses had been 
agreed upon. But it appears that 
those 5 principal clauses were not 
agreed upon. Subsequently, an extra­
ordinary thing happened, and that 
was, during the pendency of those 
1ialks one of the great powers, the 
United States said that they were 
coing to res~e underground tests. 
The Soviet Union, who was invited at 
these tests as observers, rightly reject­
ed the inv'tation. They wanted 
advance information about what kind 
of device the U.S. were going to de­
tonate. They wanted advance infor­
mation about the object of those 
underground tests and they wanted 
to have the charts, maps etc. about 
that detonation. The United States 
refused to supply them. And what 
did the Soviet Union do? The Soviet 
Union said, probably as a counter­
h1ast or as a counter measure that if 
the United States was going to resume 
these tests, then they were also going 
to resume these tests, which is a very 
unfortunate position. I say that so 
long as the Geneva talks have not 
hroken down, so long as it is under 
the auspices of the General Assembly 
resoltuion that these talks have been 
held, so long it is not open to any of 
these powers to resume tests and it 
Will be illegal and immoral on their 
part to resume the tests. 

You will see that although they 
tJlref.tened to resume these tests, they 

have not resumed these tests. The 
world opinion is so strong that none 
of these powers, however strong it 
may be, dare resume these tests. The 
House will recall that in 1954 the 
Prime Minister apprised the world as 
a whole of the dangers of atomic 
radiation and he sounded Q clarion 
call for a standstill agreement on 
these tests. Subsequently, in 1957 his­
tory was created in this House when 
a resolution, which the Defence Min­
ister moved on the suspension of 
these tests, was unanimously adopted 
in this House. And armed with that 
resolution the Prime Minister address­
ed appeals both to the leaders of the 
United States and to the leaders of 
the Soviet Union, and those appeala 
evoked affirmative response. I am 
very happy to note that even now the 
Government have taken care to see 
that the item "Suspension of nuclear 
and thermo-nuclear weapon tests" is 
included in the provisional agenda of 
the United Nations General Assem­
bly, and they have said that their 
objective is to have controlled cessa­
tion of nuclear tests. I am very 
happy to note that the Government 
have not slackened their vigilance 
over this very great issue which 
threatens the very existence of 
humanity. 

I will take just two more minutes 
and will refer to one other question. 
and that is the attitude of France_ 
You will recall that here in this House 
some important questions were put 
when France detonated for the first 
time its own atomic device. and 
France did it against world opinion. 
And today France wants to detonate 
a hydrogen bomb, which is a very 
bad thing. I really do not know ho"," 
those powers which are not associated 
with the Geneva talks are going to lie 
controlled. You will recall that when 
last year this matter came up before 
the General Assembly some delegate!' 
had said that if an agreement tool<: 
place at Geneva between those three 
powers, the other powers would lie 
prepared to give an undertaking that 
they ~uld adhere te .ueh an a~ 
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ment. I do not know whether France 
has given an undertaking but I would 
suggest to the Government that they 
should consider whether France 
should not also be associated with 
these talks. With these remarks I 
express appreciation of the way Gov­
ernment have handled their external 
affairs during the last quarter or so. 

Dr. Ram Subhag Slugh (Sasaram): 
Just nOW the previous speaker refer­
red to disarmament. I think it is e 
good thing that the Government of 
India is pursuing a policy of disar­
mament, and it is giving high priority 
to it. But, at the same time, I think 
our most vital question today is our 
northern frontier. The Prime Minis­
ter said that if anybody thinks that 
war is inevitable, then disarmament 
has no mea"!ng and, similarly, co­
existence has no meaning. I quite ap­
preciate it. But disarmament is 
meant for nations who are well­
possessed of arms. For the world 
powers which are having enough 
&rmaments with them it is a good 
thing. 

We must join in the'r voice to re­
duce armaments. There I agree. But 
to say that this is the only vital 
question for India is not correct. I 
think the most vital question for 
India is our northern boundary. This 
I say because so far, that is, up to 
1947, from the beginning of h'story 
the mighty Himalayas and the Tibetan 
plains had separated India and China. 
Both these giant nations were 
thousands of miles apart due to the 
Himalayas and Tibet. There the three 
big empires were meeting, namely 
China, the British Empire of India 
and Russia. They were always 
carrying on manoeuvres to let the 
other down. But never in recorded 
history up to 1950 did China succeed 
in eliminating the boundary of Tibet. 
There were occasions when the Tibe­
tan ru~ers reached Peking, defeated 
the Chtnese Emperors and took tri­
butes from them. 

I -do not want to go into history 
~a\!Se the. time at lIlY disposal ~ 

Situation 
limited. But today, the events which 
occurred after 1947 and the success 
of the Communist Party there have 
brought the Chinese up to our fron­
tiers and the fact that we were kept 
apart was eliminated from the picture. 
Not only Tibet was erased from the 
political map of the world but we 
were put in a situation where the 
Chine3e today are in a position to 
challenge us not only on the border 
but inside also. To say that the 
Chinese are not in a position to influ­
ence the smaller nations is a com­
pletely wrong inference. Had our 
power been to the same extent which 
it was previously-'I mean the power 
of the Government of India because 
at that time the British Government 
was here-Burma, Nepal or Afghanis­
tan would at least have consulted us 
before entering into pacts with China. 
Today they directly enter into pacts 
with China without prior consulta­
tions. They are very friendly nations 
to India and I welcome their friend­
sh 'p, I want that our friendship 
should become more and mO'e strong. 
Though Nepal entered into an agree­
ment with China in March this year, 
still you know of the incident that 
occurred in Mustang. The Nepalese 
Prme Minister has said that Kore 
Pass lies three miles into the territory 
of Nepal but the ChineSe violated 
that pact, came down to Kore Pass, 
killed a Nepali and arrested some 
other persons. 

Today the hon. Prime Minister said 
that the Chinese have sent a reply 
to OUr protest saying that nine 
Chinese came to cut bamboos and 
were misled by a fog etc. Th;s, 7 
think, is an indication of the effecti­
veness of our administration there in 
NEFA. It is argued and it is said, 
which is correct also, that in NEFA 
we are having an adequate adminis­
tration. But these nine men came 
down to Takshanmath and later on 
returned. You can imagine yeurself 
what would have been the condition 
of nine Indians if they had gone four 
miles north of our border. Would the 
Chinese patrol personnel have allow­
ed nine Indians to enter foW' miles 
into Tibetan territory? They wovld 
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never have allowed them to go four 
miles into their territory. They would 
have apprehended them and put them 
into jail. Whatever it may be, If the 
Chinese say this, let us know what 
the correct position is. What is the 
version of India? Were they bamboo 
cutters, ordinary men or were they 
really military men who came to 
watch our movements there in that 
area? Takshanmath is not an ordi­
nary centre. 'It has a Buddhist 
temple which is very much 
revered by the Buddists in 
those areas. Not only people in 
the NEF A area but Bhutanese and 
Sikkirnese also and people from great 
distances go there on pilgrimage. 
Therefore I want that such areas 
ihould be adequately guarded. It 
should have been the business of our 
patrol personnel to chase those 
Chinese at least up to the frontier and 
to see as to what the condition of that 
area was. 

The second point was regarding this 
Shipki La. It is a fact for certain 
that Shipki village was established by 
the \Indians Or by the villagers of 
Namadia village. Namadia is in our 
territory in Himachal Pradesh. The 
new village is there on the La that is 
on the Shipki La pass. It is g~od that 
whatever does not belong to us, we 
say that it is Tibetan. I am glad that 
the hon. Prime Minister said so. But 
wha t is the position according to our 
White Paper? The first statement re­
garding it is this. I quote: 

"The first of these incidents 
occurred on the 10th September, 
when a party of Indian border 
police on its way to the shipki La 
Pass sighted a party of Chinese 
Military personnel On the Indian 
"ide of the frontiet' ........ During 
this conversation, the Chinese 
Commander intimated that he had 
'received instructions from the 
Tibetan Government that the 
border extended up to Hapsang 
Khad and that Indian personnel 
should accordingly not advance 
beyond Hapsang Khad." 

Hupsang Khadis two miles on our 
side of Shipki La. Further, it 6IIYS: 

"On the 20th September at 
about 4-45 A.M., a party of 27 
Indian Border Security Force came 
face to face with a party of 20 
Chinese troops and officers two 
miles on the Indian side of the 
Shipki La Pass. The Indian 
Commanding Officer asked the 
Chinese Officer to withdraw hiB 
troops. The ChineSe Officer rep­
lied that he had received no fur­
ther communication from hi. 
Government. He added that mean­
while his instructions were clear, 
namely, to patrol right up to 
Hupsang Khad, and in carrying 
these out he was prepared to face 
the consequences. He concluded 
that if the 'Indian party went be­
yond Hupsang Khad he 'would 
oppose it with arms'." 

11 is good that India recognised that 
Shipki La village belongs to China, 
but what about Hupsang Khad? Does 
it not belong to India? If it does, 
why did We fail in liberating this 
village from the hands of the 
Chinese? 

'I was saying that after 1947 and 
after the coming into existence of the 
Communist regime in China, events 
took place which brought the Chinese 
face to face with India. Our men 
were challenged in Ladakh. 12,000 
sq. miles of our territory was occu­
pied by the Chinese. Therefore 
smaller nations like Nepal, Bhutan 
and others naturally feel as to what 
would happen to them. Nepal, Bhutan 
and Sikkim are Himalayan Kingdoms. 
They were never in physical contact 
with China. Ethnically, culturally 
and economically they were always 
with us. Up to 1947 not only did they 
not have any contact with China in 
any physical sense but in other ways 
also. They had no access to China, 
But the events which took place have 
brought the Chinese near Nepal-I 
would even say in Nepal because Kore 
Pass lies three :miles inside Nepal. 
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The influence of China extends up to 
just near Bhutan and 8ikkim also. 
So a situation has been created where 
ideologically also there is a conflict. 
There is a conflict of ideas, between 
the Communist ideas and the Indian 
ideas not only in 'India but in Nepal, 
Bhubm and 8ikkim also. This will 
reverberate in other countries of Asia 
also. The Chinese have come here 
and have started building roads. 

They have already built roads up to 
Nepal, Butan and 8ikkim borders, 
and inside our country in Ladakh. 
They are connecting Longju also by 
road. These three Himalayan King­
doms are not so dependent On us. 
With the turn of events, they are 
bringing railway to Lhasa. Natural­
I y, economically also they will be 
dependent on them if the Chinese 
10 On succeeding in this way. 

In the wake of Independence, we find 
two things. First is the entangle-
1IleIlt with Pakistan in Kashmir. To­
day, big leaders like 8hri Jaya 
Prakash Narayan say that we should 
disentangle our forces from there and 
then guard our frontiers. I do not 
believe in such things. When t.he 
Prime Minister said about joint de­
fence, I quite agree with him. Because, 
any nation's power depends upon 
its effectiveness in safeguarding its 
entire border, be it north or south or 
towards Pakistan or Burma or any­
where. Our -strength should be de­
veloped in such a way that no nation 
dares challenge OUr authority. Even 
if today there is a thinking in Gov­

. ernment circles also that we can work 
only On one side of the frontier, 'I 
totally repudiate it. If there is any 
thinking of this nature in our Minis­
try, that should be changed. Because, 
the country wants personnel 
to defend all the frontiers. 
They need not hesitate that 
if a situation has arisen today, India 
cannot take the challenge. The 
People of India will give you their 
hand. The Government should not 
depend upon the advice tendered by 
Private Secretaries. You have to 
depend on the advice of the people ot 

Situation 
India and look to them for guidance. 
Do not look in your own room for 
guidance. That is the difficulty with 
our country. The moment we start 
dealing with the people, we will get 
power enough to check any advance 
of the Chinese and also liberate the 
areas which have been occupied by 
the Chinese. 

The northern frontiers of India to­
day are not the frontiers of the pre-
1947 period. They have become' 
totally vulnerable, vulnerable in the 
sense because genocide has been com­
mitted by the Chinese in Tibet. You 
know what is the condition. We see 
Tibetans coming like swarms from 
that area: small children of one week 
and two weeks are coming. I think 
they are bent on killing their culture 
and their Buddist religion. We need 
not study our northern frontiers and 
the cultural si tua tion there also 
through foreign eyes, because we are 
having some advisers who are 
not 'Indians. do not say that we 
should not have foreign advisers. If 
they are good people, we should have 
them. What has been done by our 
Government to study the cultural and 
other conditions, economic conditions 
and the poverty of the people in our 
northern frontiers? When I say that 
we need not depend on their private 
advices, I say you must train an 
army of non-of!lcials and spread them 
over the entire frontier, in the 
southern areas and in Goa also to 
study the conditions there and report 
to the Government what steps should 
be taken. We do not know this 
Takshanmath where it has been 
alleged by the Chinese Government 
that nine bamboo cutters came. That 
is one of the most important maths 
of that area. Very few people know 
this. Many Bhutanese are here in 
India. They know more about 'India 
than Indians know about Bhutan, 
because we have bl!come habituated to 
flying in the air and we never walk 
On the earth. When I say about these 
things, I sincerl!ly mean that in 12 
years We could have trained not only 
hundreds, but thousands of diplomats 
and we could have trained so many 
non-of!lcials who have taken courage 
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and gone anywhere. What is the 
number of non-officials who have 
been trained? This is one of the 
biggest lacunae of the Government. 
We need not depend only on Members 
of Parliament. There are 400 million 
people outs'de in the country and 
talent is outside also. You must rec­
ruit them and send them to our 
borders. 

To say that these are difficult areas 
is also 'I think, not a good account of 
the situation. All these difficult areas 
are visited by ordinary people. When 
I say that our northern frontier is 
the most strategic place in the world, 
from our po;nt of view, I say so 
because our diplomats have given 
superfluous attention to this area. 
They have not studied it. They have 
not gone there. They are not even 
prepared to go and work there, to 
understand the problems and to stay 
there for a few months together. One 
hour's visit and photography won't 
serVe the problem. We are face to 
face with a great problem. 

When we talk about disarmament, 
there are two powerful nations. But, 
disarmament today depends on the 
policy of China also. I want that we 
must have cordial relationship with 
China and the Chinese people. What 
is China today? It is a huge popula­
tion; they have a huge army and 
ruthless leadership. They haVe one of 
the most efficient and largest armies 
in the world. 11 you are going to 
meet them, you must prepare here 
people of that nature, a disciplined 
nation like that and a discipline and 
efficient army also. I have every hope 
that the people of India and the army 
of India can give the finest account of 
themselves in meeting any challenge 
which may come from any quarter. 

The Chinese are today practising a 
policy of -irredentism. They want to 
go all over the territories which 
surround them. That is what they 
are doing because on no side of China, 
on no border of China there is any 
danger. Previously, they were afraid of 

Mongolia. In Mongolia they pursued 
a policy which may be liked by the 
people of Tibet. They never invaded 
Tibet. They also pursued a policy 
towards 'India and the Himalayan 
Kingdoms in the light of Tibet. But, 
all these things have changed today. 
So, it is necessary that we should 
change our stand in that light because 
we are facing one of the mightiest 
powers, a power which is armed to 
the teeth. If you have to guide the 
destiny of 400 mnIion people, that 
guidance will depend on the proper 
protection of the border. The moment 
you fail in protecting even an inch 
of your border, that would create 
demoralisation and that demoralisa­
tion is there. So, from the cultural 
point of view, from the economic 
point of view, all the areas from 
Ladakh to N.E.F.A. should be deve­
loped. All our rivers come from 
these areas. The economy of other 
States is also dependent on these 
rivers. I think that aspect of the 
rna tter should also be taken into 
consideration .. 

We are having very close relations 
with Bhutan. Bhutan is a nation of 
very fine people. It is also having a 
very fine administration. There are 
so many rivers and other things and 
so many natural potentialities that 
haVe to be properly tapped. And I 
believe that the people of Bhutan 
and their administration will tap their 
resources and that they will march 
shoulder to shoulder with !India. But 
we should also the alert and vigilant, 
because if we neglect our own res­
ponsibili ty then we will be failing in 
our duty. 

I want to say a word regarding Goa, 
because I want to be concrete in this 
matter. To say that something should 
be done is, I think, not enough. 
Because, lakhs of people of Goa are 
in Bombay and in other parts of India, 
and they are our own nationals. !It is 
really a matter of great regret that 
noth'ng has been done in regard to 
Goa so far even though we are now 
in the thirteenth year of our inde-
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pendence. We can straightway dec­
lare them as Indian citizens. A sug­
ge,tion was made that people from 
Pondicherry should also' be given re­
presentation here, as also people from 
Nagar Haveli and Dadra. We should 
give them representation, not only re­
presentation, we should enable them 
to stand on their feet. And at least 
now we must recogni.e the indepen­
dence of Goa and allow them to form 
any government, wherever they l;ke 
to. In that way we will be hastening 
their freedom. 

Shri Khadilkar (Ahmednagar): May 
seek a clarification from my han. 

friend? While I was entering the 
House 'l heard him to say that we are 
looking to the border question 
through foreigners' eyes and are guid­
ed by foreigners' advice. May I 
know what he means and whom he 
refers to? 

Dr. Ram Subhag Singh: I said that 
regarding the cultural aspects of the 
northern border, the people there are 
mostly Buddhists, and yOU can go and 
see. My learned friend Shri Khadil­
kar is very much experienced, he 
knows much more than myself, and 
he knows how We are guided from 
NagaJand, NEFA and other places, 
who is Our guide, who is Our special 
adviser. He should himself study and 
find out, and I would like that for 
understanding alI these problems you 
must depend upon your OWn people 
and go there and .see for yourself 
rather than depend upon others. 

Shri Yajnik (Ahmedabad): Mr. 
Chairman, I rise to support the broad 
policy of peace, non-alignment and 
peaceful co-existence which have been 
guiding the government of this coun­
try. I may say that during the last 
few years this policy has been pro­
gressively adopted by more and more 
governments of the world. Time was 
""h~n wars were raging in Korea and 
VIet Nam and battle drums were being 
Sounded on our frontiers with Pakis­
tan. 

14.33 hn. 

[SHRI liEDA in the ChaiT 1 

OUr Government, in spite of all pro­
vocation, has remained firm with its 
policy of peace and non-alignment, 
with the result that today the prin­
ciples of panchsheel and peaceful co­
existence are not only being adopted 
in many countries of the East but also 
in the West, even by those countries 
which are allied with the opposite 
camps. It was interesting to see both 
the President of the United States, 
Mr. Eisenhower, and also the Prime 
Minister of the USSR, Mr. Khruschev, 
both going round the world on a pil­
grimage of peace. The things that we 
hear these days like a committee to 
enquire into the stopping of atomic 
tests, disarmament commISSIon, 
summit conference, these things were 
not On the agenda many years ago 
It is only now when the big govern­
ments have realised the utter futil:ty 
of embarking on any aggressive action 
that they have come to realise the 
sovereign necessity of adopting this 
policy of peace and mutual co-exis­
tence. 

Well, Sir. while this policy has been 
succeeding all round the world and is 
being adopted by different countries 
in the East and the West, in America, 
Europe, Africa and Asia, we are faced 
with grim prospects both on our north_ 
eastern border as well as our north­
western border. It is no good prin­
ciple which does not stand the test 
of strain. Our policy of peace has 
been first tested in our relations with 
Pakistan. It is good today to sing 
the hymns of peace with Pakistan and 
to offer a "no war" agreement with 
Pakistan. That has been offered long 
ago by OUr Prime Minister on a silver 
platter to the Pakistan Government. 

But memories are short in politics. 
Time was when the invasion of Kash­
m;r was fresh on our minds. And what 
has happened in Kashmir? Even 
today large chunks of 'Indian territory 
-and we claim the whole of Kashmir 
as our territory, as the territory of 
India-large chunks of this territory 
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are in the occupation of Pakistan. 
And there has been often trouble on 
the "cease fire" line in Kashmir. 
There have been military formations 
and military equipments swarming on 
the Pakistan border, and there have 
been many groups and persons in 
India who have been repeatedly ask­
ing the Government to take up a 
tough line with Pakistan. Why 
should Pakistan continue to occupy 
Indian territory for all these years? 
Why should Pakistan go on fomenting 
trouble in the part of Kashmir that is 
now being governed by India? There 
have been explosions. There have 
been cases filed for conspiracy with 
agents of Pakistan. Pakistan under­
£round has been active in India All 
these matters notwithstanding, the 
Government of India, guided by our 
Prime Minister, has firmly taken to 
the line of peace. 

There was this mill tary alliance or 
military treaty between Pakistan and 
the United States. That brought re­
newed strength to the arms of those 
who wanted to involve India with 
lOme other powers. Nevertheless, 
this Government has stood firm like 
a rock and has not either made any 
abject surrender to Pakistan or gone 
about seeking any aid from any other 
camp. 

And We see today that there is a 
turn in history which has made f~ 
a change in the whole atmosphere of 
Our relations with Pakistan. Today 
even the Pakistan Government feels 
tha t there is a fresh breeze of amity 
and concord between the two coun­
tries and they have gladly come to 
demarcate the boundaries in the east 
and the west. Two teams have been 
working in peace and concord and 
harmony. The canal waters treaty is 
almost on the point of being signed. 
With regard to the canal waters treaty 
I may say that there are whisperings 
that I haVe heard that India has con­
ceded too much and is going to offer 
crores and crores of rupees for the 
loss of gome canals, while we have 
not got much f~ all the territories 

that have been occupied in Kashmi.r 
and for all the property that has heeD 
left in Pakistan. I hear warnings to be 
vigilant about the terms of the canal 
waters treaty. However, the fact re­
mains that with the help of the World 
Bank, a mutually agreed draft is in 
the process of being finalised, and 
our P.rime Minister is going next 
month to Pakistan at the invLation 
of the President of Pakistan. 

Shri .Jaipal Singh: (Ranchi West­
Reserved-Sch. Tribes): I am sorry 
for interrupting my hon. friend. It 
is very interes .ing and I think more 
people should hear what he is saying. 
I reg.ret there is no quorum. 

Mr. Chairman: The bell is being 
rung. 

Now there is quorum. The hon. 
Member, Shri Yajnik, may continue. 

Shri Yajnik: I was saying that our 
Prime Minister is going to 
Pakistan to sign this canal waters 
agreement with the best wishes of 
the people of this country, and while 
there, he will naturally discuss all 
matters that are outstanding today 
between the two Governments. I do 
not know if he will open any talk 
about the explosions that are being 
engineered from the Pakis'an side in 
Kashmir. I do not know if the Kash-
mir question will be discussed at all. 
but it is possible that apart from the 
canal waters agreement many more 
things will be discussed informally 
between the two statesmen. 

A suggestion has been made that 
the question of Kashmir should be 
settled by negotia tion and discussion. 
and war should not be in the pictu.re 
at all, and that is why a section of 
the press and some eminent leaders 
have been asking the Prime Minister 
to offer once again what he had offer­
ed before but in vain, offer once 
again to Pakistan a no-war agree­
ment. At that time the Prime Minis­
ter of Pakistan had stated that they 
would sign the agreement after the 
Kashmir question had been settled 
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The question of Ka.shm.i.r is still out­
standing and yet if there are friends, 
eminen. leaders and Pllblicists in 
India who are ~g for a no-war 
agreement, I say it is a sign of the 
times, it is a sign of the neW air of 
amity and concord that is develop­
ing between India and Pakistan. I 
also appeal to the Prime Minister, 
and I think the whole House will join 
me when I say this, to offer a no-war 
agreement again to the Pakistan Gov­
ernment. It is up to them to accept 
it. I think they will. If they accept 
it, it will again sta.rt a new era in 
our relations with Pakistan, and then 
naturally the customs union and other 
matters will be discussed and will ~ 
facilitated further. 

In our relations with Pakistan, our 
policy of peace has 8'ood the test. All 
grumblings and campaigns for a 
tough line with Pakistan have not 
helped so much as our peace policy, 
and today the Prime Minister is going 
with the best wishes of the country 
to Pakis' an, and he will probably in­
augurate a new era of peaCe and con­
cord with Pakistan. 

Now, look at the other side. Remem­
ber that Pakistan also has gobbled 
up and swallowed large chunks, thou­
sands of square miles of Indian terri­
tory, territory inhabited by thousands 
of persons, having rivers, waterways 
and so on. Look also at the other 
picture of our trouble and our con­
ftict with China. Nobody should mi­
nimise the extent of our conflict with 
China. Whatever be the past, there 
is no doubt that China has committed 
aggression, that thousands of square 
lll\les have already been occupied by 
the Chinese, and many more thou­
sands are being claimed by the Chi­
neSe as their own. Luckily, the death 
of a few soldiers on our frontier has 
reverberated throughout the land, 
and awakened the people to the iron 
realities of the situation. It is all to 
the good. The military is nOw wide 
awake. new roads are being built, 
m~re money is being sanctioned, the 
Prune Minis'er and the Defence Mi­
nister are going to Ladakh, Bhutan 

and other places. We are building 
better relations with Sikkim and 
Bhutan. A delegation went to Bhu­
tan. Our relations with Nepal are 
closer than ever before. The Prime 
Minister made a statement in this 
House that an attack on Nepal would 
be considered an attack on India. It 
is all to the good. We have to be 
wide awake, to strengthen ourselves, 
to strengthen our armies, to strength­
en our moral and material power. At 
the same time, here also, as in the 
case of Pakistan, the Prime Minister 
stands finn like a rock on the policy 
of peace, non-alignment and peaceful 
co-existence. 

There are voices heard here and 
there, in this House and in the press, 
asking for a firmer and a tougher 
line with China forgetting all that 
has happened in regard to Pakistan. 
The Prime Minis:er of China has been 
here. Official teams of both sides 
haVe got together to settle the data, 
the graphs, the charts and the maps, 
to collect all the material, SO that the 
two Prime Ministers and their officers 
may get together again and settle to 
mlltual satisfaction the problem of' 
OUoI' boundaries. Meanwhile, it is all 
to the good that there can be no 
further encroachment. The limit of 
encroachment has been definitely de­
fined. There will be no more en­
croachment, that is certain. Even the 
Prime Minister of China had to come 
down knowing full well how unWill­
ing the people of India were to re­
ceive him, seeing the seriousness of 
the feelings generated in the country 
by the brutal acts of his militia men. 

If we adopt one line with regard 
to Pakistan, I am sure we have to 
adopt the same line with regard to 
China, which again has gobbled up 
large tracts of our territory. But as 
the Prime Minister has said, We will 
negotiate and negotiate to the bitter 
end, because the alternative is war 
and we do not want war. There 
shall be no war. There shall be no 
war between India and Pakistan, and 
there shall be no war between India. 
and China. That is the determination 
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of our Prime Minister, of our Gov­
ernment. If it has paid dividends 
with regard to Pakistan, I do not 
know why, given firmness, states­
manship and the mass support of the 
people, it should not pay dividends on 
the northeastern side of our frontier. 

It was stated that the people of 
Bhutan and Sikkim are almost now 
'urning towards China more than to 
India. I do not believe it. They are 
as well with India now, as they were 
with us before. In fact, the Govern­
ment of India are giving large grants 
and loans to these Governments to 
develop their communica ions with 
India and their trade and commerce. 

A reference was made to the pact 
of China with Burma, Ceylon and 
Indonesia; I think Indonesia was not 
mentioned. Burma has made a pact 
with China. What is wrong about L? 
We want settlements to be made of 
all outstanding questions. There were 
border disputes there, and probably, 
China had committed aggression. 
There was a mili ary il"egime in 
Burma; it was a mi~itary chief who 
went to China. He was a realistic 
man. I say that when India was 
awakened, probably from the period 
of slumber, to the iron realities of th~ 
situation, and was up and doing, China 
thought it best to settle uP all out­
standing questions with the smaller 
neighbours first. I say that this set­
tlement with Burma has something to 
do wi'a what our Government have 
been doing. The settlement with 
Burma was speeded up because of 
what happened in India, because of 
the firm line, friendly but firm line 
that was taken by the Government 
here. 

Ceylon is on trade relations with 
China. So is the case with Indonesia. 
In Indonesia, the Government actua'­
ly ordered the Chinese settled in 
the villages to leave the country or 
to leave for the cities, that is, to leave 
their traditional shop-keeping in the 
rural areas. After some hesitation, 
'and after some controversies had 

continued for some time, ultimately 
China had to yield and eat her hum­
ble pie, because, after all, Indonesia 
was dealing with people that were 
seWed in its counry; and China has 
been removing in its own boats Chi­
nese nationals who were opting fwo 
their native land. There are many 
others staying there, but Indonesia 
has taken a firm line, ,0 which China 
has had to agree, and the whole pro­
cess of migration is being conduc1 eel 
peacefully. 

Now, there is this treaty with 
Afghanistan. What is wrong about 
it? China feels that it is after all in 
Asia. India is the biggest country in 
Asia, except for China. And China 
has set about making :f.riends with all 
the small countries and settling up 
its longstanding quarrels wih them 
in a give-and-take manner. For in­
stance, in Burma, China had to give 
up some territory; it may have got 
some little territories instead, but it 
had to give something, if it took 
something. There had to be bargain­
ing. Settlements were arorived a~ and 
have been ratified by both sides. 

Settlements have also been arrived 
at with Nepal. I believe that the 
strength of India being behind Nepal 
has also compelled or induced the 
Chinese Government to settle up 
their questions with Nepal quickly, 
before it is too Jate. 

I only plead that let there be no 
'wo standards in our fooreign policy. 
There is only one standard, and that 
is of peace, non-alignment and peace 
ful coexistence. We shall deal with 
China as we have dealt with Pakis­
tan. Let them not be put into two 
categories. One is ruled by a military 
clique, another by communists. We 
haVe no truck with the one or the 
o her. But at the same time, this 
country looks upon all its neighbours 
as friends. We have borne patiently 
with Pakistan for yeaors and years 
and allowed even some questions in 
Kashmir to be frozen up, even then, 
our Gav~mment have not 10st pati-



Motion r~: BHADRA 9, 1882 (BAKA) International 
Situation 

5988 

ence, and now it is getting dividends. 

I am sure that if with the winter 
there is freezing On the Himalayas, a 
thaw also comes with spring; and I 
am sure that if there is freezing 
today, if lhe problems have been fr~­
zen today with China, a thaw wIll 
come inevitably, and there will again 
be a new atmosphere of peace and 
concord between the two sides. 

Shri D. C. Sharma (Gurdaspur): 
If there is one problem that hangs 
over the heads of the millions of the 
inhabitants of this globe, if there is 
one problem that overshadows every 
other problem, it is the problem of 
disarmament. It is the p.roblem of 
put ing an end to the threat of the 
nuclear war, and that is a part ~f 

the thinking of so many persons m 
this world. It is a pity that the Sum­
mit Conference did not come up. I do 
no ~ want to go into the reasons for 
its failure. I do not want to say that 
somebody got angry and others kept 
their patience. I do not want to sit 
in judgment upon the reactions of 
anyone. But I think that with the 
calling off of the Summit Conference, 
the hopes of millions of peop'e in this 
globe were dashed to the ground. It 
is a great tragedy. greater than the 
First World War and g.eater than 
the Second World War, that befell 
the peoples of this world. 
14.57 

[SHRI JAGANATHA RAo in the Chair] 

Therefore, the major problem that 
the world faces today is the problem 
of calling a Summit Conference. I 
know people have been talking about 
the Red Summit Conference; people 
have been talking about the Summit 
Conference of some sections of the 
globe. There have been all kinds of 
suggestions. Bu' I believe that a 
Summit Conference is the greatest 
possible need of the day, and it should 
be called not only with the help of 
thOSe countries which have atomic 
know-how, which have nuclear wea­
pons, the Big Powers of the world, 
but it should also be with the help 
of-if I can put it very mildly-those 
COun tries (to use an expression which 

the Prime Minister used this morn­
ing) which are acceptable coun -fies. 

I believe that the problem of dis­
armament will never be solved un­
less there a.re some countries repre­
sented at that conference, which can 
be described as acceptable. I would. 
therefore, suggest that the UN should 
take up this problem again, and that 
the Summit Conference should be 
cal!ed into being as early as possible. 
Allied with that problem is the prob­
lem of disarmament. 

I am very happy that my country 
was responsible for sponsoring a re­
solution, along with other countries, 
for calling the UN Disarmament 
Commission. It is true that the reso­
lution as it was passed ultima. ely was 
in an amended form, but I believe 
that this is a great tribute to the 
peaceful in ten tions of my coun ry 
that this resolution shou'd have come 
from my counry at the UN. 

15 hrs. 

Now I believe that that resolution 
about "he United Nations Disarma­
ment Commission should be put into 
effect. All urgent measures should 
be taken so that disarmament gets 
out of the region of controversy, out 
of the arena of debate and discussion 
and out of the area of conflicting 
theories, and gets into the region of 
practical politics. I do not want to 
sit in judgment upon the proposals of 
disarmament put forwa.d by one bloc 
of nations or another bloc of nations. 
I believe that it is very difficult to 
find a short cut to this disarmament 
problem. It is not possible te 
simplify this problem. Ultimately. 
this problem has got to be 
tackled by stages. If I can use the 
expression, there is no way of cut­
ting this Gordian knot of disarma­
ment. This Gordian knot of disarma­
ment has to be loosened gradually 
and slowly with patience and in the 
spirit of s 'atesmanship. 

I would, therefore, think that these 
are the two most urgent problems of 
the world and I believe that the Unit­
ed Nations General Assembly which 
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is going to meet soon will address it­
self to them and that the voice of 
our Prime Minister, who has always 
been for disarmament and for a Sum­
mit Conference, would be heeded and 
the world will be rid of fear and 
app.rehension. 

Now I come nearer home. know 
that in one of his interviews the 
President of Pakistan accused our 
country of lack of responsiveness. I 
also know that in his broadcast to 
the na ion on Independence Day, he 
said something similar. But I believe 
that this talk was not based uPon 
facts. It is because our Prime Minis­
ter has accepted his invitation to go 
to Pakistan and stay there for five 
days in order to sign the Canal Waters 
Agreement. I believe that that agree­
ment is a triumph of the policy of 
egotiation. No one ever thought 
that this canal waters dispute would 
come to an end. This dispute was 
discussed sometimes on the 1I00r of 
this House when our tempers ran 
very high. But the patience of the 
World Bank Vice-President, the pati­
ence of our country and the patience 
also of Pakistan-the combination of 
tbe patience of all these three forces­
have brought about a settlement that 
~ome persons thought was impossible 
of achievement. If patience can bring 
about a settlement of that dispute, I 
have no doubt that it will bring about 
also the solution of our Kashmir dis­
pute with Pakistan. So, if our policy 
of negotiation has justified itself in 
this very very big problem, I hope 
it will justify itself also when we 
deal with China or with any other 
country. I believe that this policy . 
is going to pay us rich dividends. Of 
course, I know that our Prime Minis­
ter will discuss several problems with 
Pakistan. There have been frequent 
goings-on between the Pakistan of!!­
dais and officials of my country. 
There have been some meetings also 
on the ministerial level. All these 
things have been going on. But there 
is one thing; no meetings have taken 
place for some time between the Mi­
nister of Rehabilitation of Pakistan 
and the Minister of Rehabilitation of 

my country. I wish that this two­
way traffic should a:so begin because 
there are so many outstanding prob­
lems of the refugees from India and 
the refugees from Pakistan, Bnd I 
believe that a solution of them is 
called for as early as possible. All 
these problems are there and we shall 
succeed in solving them, given good­
will, patience, statesmanship and the 
goodwill of our friendly countries on 
both sides. I believe the basic p.rob­
lem with Pakistan will be solved only 
when Pakistan subscribes to the no­
war declara jon which was suggest­
ed to that country by our Prime Mi­
nister. If that no-war declaration is 
signed between Pakistan and my 
country, I have no doubt that all the 
problems between these two countries 
will offer themselves for solution 
sooner or later. 

Therefore, 1 'Would urge upon the 
Pakistan Government and the en­
lightened President of Pakistan that 
he should consider this, and our 
Prime Minister should come back 
after signing this no-war declaration. 

I come now to Indo-Ceylon rela­
tions. Of course, r think my country 
has always been very generous in 
recognising the talents and the gifts 
of the Indian women. We have given 
them equality. There is nO doubt 
about it. But I must say that the 
matchless gifts of leadership shown 
by Mrs. Bandaranaike are an example 
for the whole of this world. I want 
that she should have many years of 
good rule along democratic lines so 
that she can cement the relatiolll! 
between my country and her coun­
try and between her country and 
other countries also. I think she has 
made a very good start, and I have 
not the slightest doubt that her coun­
try will prosper under her able leader­
ship. She has taken one good step; 
she has nominated two persons of 
the Tamil-speaking population to 
Parliament. I hope that the problem 
of Tamil-speaking Indians and of the 
state-less persons, hanging fire 
fOr the last so many years, will 
now be solved. Of course, she has 
given an assurance to that effect, and 
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1 am sure that when she comes to my 
country, this problem will become 
easier of solution and that the state­
less persons will no longer be state­
less but will become nationals of her 
country. 

I would like to say a few words 
about Africa. Of course, there was a 
time when Mrica was called the Dark 
Continent. But I believe that Africa 
is now awake and is going to be a big 
force in international politics. I think 
it was Prof. Arnold Toynbee who 
said in one of his lectures that per­
haps the future of the world may not 
be dominated by either Asia or 
Europe but may be dominated by 
Afr'ca. It is quite possible that the 
African giant which has woken up 
now may become a very very big giant. 
Already so many countries of Africa 
have attained independence and I 
thank this whole hon. House in send­
ing our greetings to them. I believe 
that some more countries--eight of 
them-will attain freedom in the year 
to come. This is all a very happy sign 
of the times. Belgium's colonialism 
has been liquidated there. Britain's 
colonialism is liquidating itself very 
fast. Italy has also liquidated it.. 
colonial 'sm. But there are some coun­
tries which are holding fast to that. 
Portugal is still holding fast to Angola. 
I think the march of time is so swift 
and so great that Portugal will not be 
able to resist that march. So, I would 
say that we play our part in the con­
tinent of Africa and we have our 
friendly relations with them. 

Some time ago, I read that Indians 
are more close to them than any other 
PE'rsons of any other continent. There­
fore, I think we should have a special 
responsibility and special friendlines.' 
towards these persons who have attain­
ed freedom. I hope our Prime Minis­
ter would establish our Embassies or 
Consular offices there so that we may 
have living relations and living con­
tacts with those countries. 

Another point before I sit down and 
it is about Congo. Nothing can be n 
greater tribute to what our Prime Min­
irtPr called the acceptability of our 

Situation 
country than the invitation from 
Congo. am very happy that one of 
my countrymen has been asked to i>~ 

the Special Representative of the 
Secretary-General of the United 
Nations in Congo. I am also very 
happy to find that some of our Army 
officers are rendering very good service 
there. I am also happy to find that 
we have sent a medical mission ther". 
This is symbolic of Our foreign policy. 
Our foreign policy is the policy of th", 
healing touch; our foreign policy is the 
policy of bridging differences between 
warring nations; our foreign policy is 
the policy of bringing people together; 
our foreign policy is the policy of re­
maining firm and patient and also 
friendly. 

Shri Ranp (Tenali): Mr. Chairman, 
Sir, I wish to join the Prime Minister 
and other friends who have congra­
tulated the resurgent Africa. We were 
all united when we were fighting for 
our own national freedom under the 
leadership of Mahatma Gandhi (Shri 
K. C. Sharma: And Pandit Jawaharlal 
Nehru.) in pleading for the freedom 
not only of India but also of all other 
colonial countries and more especially 
of South and South-Eastern Asia and 
Africa. As fate would have it, Africa 
continued to be under colonial regime 
for several years after the Second 
World War, even after India had be­
come free. Nevertheless, one of the 
basic tenets of India's foreign policy 
has been to encourage the efforts of 
the Afr:can peoples to achieve their 
own freedom. And, in that way, it 
was the privilege of So many of us to 
convey the good wishes of India to 
the Pan African Congress and their 
leaders, notably our revered friend 
Dr. Palmer. At long last, they have 
become free and we are very glad 
about it. 

We are also glad of the role of the 
United Nations has come to play in the 
latest drama in Congo. There, very 
few people expected the people of 
Congo to become fr"'e so soon because 
we knew how die-hard were Belgium 
and her imperialist policies, as die­
hard and reactionary as Portugal. 
Since We haTe had a bitter taste of 
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Portugal's die-hardism and imperia­
lism in India, we least expected Congo 
to become free so soon. Therefore, 
the pleasure at Congo's achievement 
of freedom is all the more greater 
and sweater. 

Unfortunately, I do not know why 
the Congo's Prime Minister chose to 
pick up a quarrel with the United 
Nations and also to subject her repre­
sentatives including some of our own 
nationals to some humiliation. We 1"e­
gret theSe incidents and we sincerely 
hope that very soon wiser counsels 
would come to prevail and he would 
find it possible to accept the advice of 
the United Nations and its far-sighted 
statesman, the Secretary-General. 

It is only during the last 10 years, 
that is since 1950, as has been stated 
in this brochure supplied to this House 
by the hon. Prime Minister, that two­
thirds of the area in Africa has come 
to be liberated. 178 millions out of a 
total population of 220 millions have 
become free and England has given up 
her whole imperia!'otic hold over 
1,127,000 sq. miles and France over 
32,00,000 sq. miles. Thus, western im­
perialism has been beating the retreat. 

Even while this is happening, this 
inspired and resurgent Africa wa.. 
r:sing, on the other side in the East, a 
new imperialism has been raising its 
head. This imperialism has also two 
priests, just as the western imperia­
lism has had Britain and France as its 
priests on that side, Russia and China. 
Russia swallowed so many countries 
in South-East Europe and now China 
is slowly spreading her tentacles over 
the areas of India, Nepal and other 
countries of the East. 

My hon. friend, Shri Indulal Yajnik 
also deplored the fact that China has 
come to take this particular stand. But, 
what else could we have expected from 
China, from what she has come to do 
against India? In 1950 and thereafter. 
she has been try;ng to gain more and 
~re control. over Tibet. Tibet which 
has been free and independent for 
centuries, at the same time, was being 

brought under the sway of China and 
Chinese imperialism and so-called 
sovereignty or suzerainty and all the 
rest of i\ off and on whenever here 
imperialistic greed became irrepres­
sible. Nevertheless, Tibet had been 
free and the Tibetan people had con­
sidered themselves free, though ad­
versit:; made them, from time to time. 
to accede to the overlordship of China. 
They continued to consider themselves 
free "nd they were actually enjoying 
their freedom. 

An Hon. Member: De facto. 

Shri Ranga: Even as late as 1914. 
the Brit"sh Government and the 
Chinese Government found it neces­
sary to invite Tibet as one of the part­
ners to a Tripartite Conference that 
they had in Simla. And, they conclud­
ed a treaty; and that treaty, later Oil, 

could not be signed by China. But, 
England and Tibet signed that treaty 
and agreed to abide by it. Therefore, 
Tibet could not be said to be either a 
vassal or a prov: nce of China. Yet, 
today China laid claim to Tibet; and 
our country, fresh as it was in its 
liberated state, wanted to go all out 
against imperialism. Therefore, she 
surrendered what all rights, privileges 
and approaches Great Britain had won 
or achieved not for the the territor:al 
integrity of Great Britain but for the 
territorial integrity of India during 
her regime. We surrendered all that· 
we were very liberal. But was it not 
our duty also even in the interest of 
India to have taken care to see that 
China would not ga'n control over 
Tibet to such an extent and in such a 
manner that India's territorial integrity 
would be, some day or the other, be 
endangered and disturbed? We failed 
in OUr duty at that time. Our warn­
ings did not have any impact upon the 
policy of the Government of India 
although we were at that time toge­
ther in the same party; at that fmil 
there was practically no opposition 
party, either in the Provisional Parlia­
ment or later on. Thereafter the recent 
events had taken place. The Chinese 
sent their emissaries and agents and 
officers and forces and generals In 
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order to bring Tibet completely und"r 
their control. As a protest against 
this, that great rel:gious head of those 
people the Dalai Lama chose to leave 
that country and come away to India. 
All the rest of the world expressed its 
gratitude to India for having given 
succour and also hermitage, as it were, 
to the Dalai Lama and all his friend.;, 
unfortunate refugees who have had to 
come away from Tibet. Now, is it not 
the duty of India to raise the question 
of Tibet at the U.N., especially after 
all this information had come into the 
possession of the whole world as to 
how and in what unholy manner the 
Tibetan people had been treated and 
suppressed, insulted, imprisoned as it 
were, socially and politically in their 
own country by the Chinese imperia­
l'sts? When this question was raised 
last time at the U.N. to our utter sur­
prise and shock and shame that dele­
gation chose to remain neutral. I do 
not know why. Again our delegation 
is going there and there were certain 
feelers in the Press that our delegation 
was not likely to take any sides at all. 
Why not? 

An Hon. Member: United Kingdom 
remained silent. 

Shri Ranga: Did Mahatma Gandhi 
fear taking sides on the side of the 
colonial people who were fightinj! for 
freedom even when we were not free. 
even when freedom did not appear to 
be next door? Yet we were fighting 
for their freedom. Why should we re­
main neutral and non-comm:tal? When 
We are rejoicing with the advent of 
the resurgent Africa, should We not 
also try to do something, at least " 
little bit, by lending our voice of sup­
POrt to Malaya and other countrj"" 
Who have the courage of their convic­
tions and who are prepared to raise 
this question of Tibet in the U.N. It 
may be sa'd that it is an internal pr<>­
blem for Ohina. The whole history of 
the relations between China and Tibet 
and India proves that it cannot be 
treated as an internal problem of 
China. Secondly, if it is an internal 
qUestion, then the Algerian questi<m 
lS an internal problem or the Tunisian 
question is an internal problem. Why 

Situation 
did our Government take so much in· 
terest in the freedom of these people 
and why did we try to use our own 
good offices diplomatically and at the 
U.N. in order to help the freedom 
struggles? By the same token, is it 
not proper to stand up for the Tibetan 
people? It is being said that T.betan 
people had plenty of domestic slavery 
and so on. But are we quite sure that 
similar evils did not dog the steps of' 
so many of our African peoples in all 
these various countries which are 1Je­
coming free? Are we asking all these 
people to wait un til all these evils are 
got r' d of before they become free? 

Then again it is said tha ~ the Chinese 
had provided schools, hospitals and so 
many other things after they went 
there. But so did the British say, the 
French, the Portuguese and other im­
perialists also say ahout their own 
achievements in all these colonial 
countries. Nevertheless, we spoke for 
the freedom of all these people. S'mi­
larly, is it not right and proper that 
we should do in this case also? Merely 
because Chlina is supposed to have done 
this and that during the last ten years 
of her oppression in Tibet, we should 
not allow China to continue to oppresa 
these people. Here is a report of the 
international jurists who have studied 
th's question and have said how geno­
cide has taken place, how the Tibetan·s· 
religion has been interfered with and 
so on. It is giving more convincing 
proof than any other that China is 
oppressing the people of Tibet and It 
is the duty of India to stand up for 
Tibet today 'n her great hour of need. 

I am not talking about this as a' 
moral or altruistic thing. There is abo 
the question of territorial integrity of 
India. The British realised for a long 
time what great need there was for 
having a State like T.bet which, in the 
usual terms, was known a buffer !<tate, 
which would not be a vassal either of 
China or of Russia. These were the 
two great giants sitting over the head 
of India on either side. They have to· 
be kept apart and away frOm India 
and we should help Tibet to continue' 
to remain free. 
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My hon. friend the hon. Prime Min­
ister was referring to the basic policy 
of India. When it affects the rest of 
the world it is one thing and when it 
affects India, the territorial integri ty 
of India, it is another thing. In this 
regard, I find that the basic policy­
whatever it may be called-of the 
Pr:me Minister and the Government of 
India has been a failure and has 
brought us evil fruit of China's aggres·· 
sion over India. My hon. friends like 
Shri Yajnik would like us to be as 
patient as we have been with Pakis­
tan over Kashmir. These two things 
are not on all fours. Three-fourth of 
Kashmir is wIth us; only one-fourth 
is held by them. They are complain­
ing that they are patient with us! I 
find here that a part of India has been 
swallowed by China and the Prime 
Minister did not have the freedom 01 
mind to say to the Prime Minister of 

· China when he was here for so many 
days in conference that China was the 
aggressor. In the eyes of all our peo-
ple it continues to be the aggressor 
until it vacates the occupied part of 
India and reaches a friendly agreeme?lt 
in regard to the territorial integrity of 
India. In these circumstances, how is 
it possible for us to be patient v .. Ith 

· Chinese aggression in India? 

The talks are going 010 and all sorts 
· of things are being said. I speak sub­
ject to correction and I hope the han. 
Prime Minister wocld be able to say 
that what I have heard is wrong. WE 
all understand that these talks w.,r<, 
to be confined to understanding each 

· other in regard to our claims for ter­
ritorial boundaries in certain parts only 

· of the whole of our boundary between 
China and India. We understand now 
that the whole of the frontier is being 

. discussed. If that is so, it is a very 
· dangerous thing and a dangerous deve­
lopment. The Prime Minister owes an 
explanation to the country and he has 
to justify why it is so, if it is so an(,i 
why the scope of the discussions nad 
got extended in such a dangerous 

_ manner. 

Shri JawaharW Nehru: I would like 
to explain this matter. There has been 
no enlargement of the scope of the dis­
cussion at all. There are, as I said re­
peatedly in our carrespondence, three 
sectors-the northern, the eastern and 
the middle. These are the sectors, 
either in parts or in small parts or big 
parts, that are considered. But, 
obviously, you do not consider a 
frontier; you cannot get a map of this 
little bit or that little bit. But when 
you explain, possibly, you draw up a 
line, that is a different matter, but 
the actual matters in dispute are in 
these sectors. 

Smj Ranga: The"" is the question of 
our relations with Pakistan. 1 am 
glad the Prime Minister is having an 
opportunity of going over there in 
order to give his imprimatur and in 
order to put his signature also on that 
treaty. How did We come to reach 
th·s particular state, friendly, effective 
and useful? At one time we were told 
by our Government that our case WB..!I 
entirely right, we had nothing to yield, 
we did not do any harm at a11,- we did 
not think of doing any harm at 'Ill to 
the claims, to the legitimate claims of 
Pakistan for the waters of the sacred 
river Sind. So did the Pakistan Gov­
ernment say to their own people. For 
years th:s dispute went on. But now, 
in the end, thanks to the good offices 
of the World Bank, we seem to hav~ 
come to the conclusion that there c~n 
be an agreement which would be ac­
ceptable to both the parties. But ther~ 
is one small point in it. Other rich .. r 
countries in the world are prepared to 
bear a part or a portion of the burden 
of the construction of various 1ams 
and distribution canals. AIl these 
things have to be built up in Pakistan 
in order to settle this particular dis­
pute . 

We are glad that this dispute is 
coming to a close. But we would like 
this approach to be extended to the 
various other aspects of the relations 
between Pakistan and India. Pakistan 
has been throwing out a number of 
feelers. What they are we do not 
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know and we do not know the full 
extent of them. A few of them have 
been indicated in the Press. We 
.... ould like the han. Prime Minister 
to explore these possibilities and then 
llee whether we can possibly reach. 
not at one stage but in a piecemeal 
fashion, an agreement with Pakistan 
over as many of the outstanding 
points of dispute as possible, because 
if we really want to develop our own 
social economy in our country we 
.hould certainly try to minmuse the 
points of friction between Pakistan 
and India and in ·thltt way save quite 
a lot of expenditure on defence forces 
and also have peace of mind on these 
trontiers so that we can in a better 
way facp the other adversaries who 
have shown themselves on our 
frontiers. 

Then, my han. friend wants us to 
continue the fifteen-year long funda­
mental or basic policy of non-align­
ment. I do not think it is any longer 
possible for so many of us to continue 
to agree with him. I said so on the 
last occasion and I wish to repeat it 
now. But that does not mean that 
we sh01lld straightaway begin to 
... arch for other friends, other allies 
and think in terms of pacts and other 
things. But it is high time that we 
.hould, first of all, be able to tell the 
rest of the world that We are no 
ionger uncommitted, we are no longer 
wedded to that pdlicy of non -align­
ment' we are not willing to take any 
aides in this cold war, we are not 
responsible for this cold war at all. 
My han. friend, Shri H. N. Mukerjee. 
for whom I have a lot of affection, 
was saying this morning that there 
was nothing wrong with Mr. Khrush­
clJ.ev, other people were in the wrong 
and that this cold war should not be 
allowed to be a hot war. The cold 
war is becoming a warm war or a hot 
~ar or it may become a very hot war, 
Indeed, if the way in which Mr. 
KhrushChev faced the 'Summit Con­
ference was to continue to the methlld 
and attitude of Soviet Russia 1IJld 
China in regard to world problems. 
mto that We do notw.ish ·to go. I 
litiS {ail LSD-'l. 

Situation 
agree. we do not wish to enter up to 
to that. There is common ground 
between Us and the Prime Minister 
in that, but when it comes' to the con­
tinuation of the policy of non-align­
ment. touch-me-not and so on, then 
I can only say that we cannot afford 
to continue with that. 

Therefore, Sir, the proper thing for 
India would be to begin to take steps, 
however tentative it may be, to 
achieve friendship and closer relation­
ship in regard to international affairs 
with all the countries in the south 
and south-east Asia and in that way 
develop a kind of concordat, an inter­
national comradeship, and thus gain 
sufficient strength to be in a position 
to deal with the western nationas on 
the one side and the eastern nations 
on the other. Today we are weak. 
We have been proved to De weak by 
China. We are being helped to 
becom .. weak by the kind of psycho­
logical_I would not call it warfare­
episodes that seem to be arising on 
the horizon of our own defence force. 
and their ministerial chief.. I do not 
know what is being done in order to 
bring about a whole-hearted agree­
ment, a complete agreement between 
the Chiefs of Staff on the one side 
and the ministerial heads Iiere. It is 
easy to blame one man. It is much 
better to take the whole of the Cabinet 
as one unit if there is anything wrong. 
I think it is the whole Cabinet that 
has allowed this kind of a bad atmos­
phere to develop knowingly or 
unknowingly for too long a time, and 
it is no good wailing now that the 
papers have been writing this and 
writing that. There are certain 
sections within the Cabinet. outside 
thp {:abinet or around the Cabinet, 
which have been interested in thi. 
kind of a Press controversy. But 
anyhow, this bad atmosphere has 
bPen created as a result of which the 
impression of other people about our 
strenl(th must have gone down very 
much, gone down to a very great 
extent. That also helps these poten­
tial aggressors and the active aggres­
~ors to continue to increase thair 
aggressive designs upon India 
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r Shri Ranga] 

Therefore, I hope the hon. Prime 
Minister and his colleagues would 
see to it that our defences are 
strengthened, the esprit de coTP~ in 
the defence forces is maintained 
intact, developed and made stronger, 
and that we develop this concordat 
with all the South-East Asian and 
AEian countries. We should develop 
it further and widen its scope sO that 
we can hope to claim these resurgent 
nations ot Africa also as our friends, 
and all of us taken together if we 
begin to march together then It may 
be possible for us to hold these great 
power blocs on both sides, to lessen 
their cold war, to prevent it growing 
into a hot war and, possibly, achieve 
a hopeful approach towards world 
Peace through disarmament and other 
things. 
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"I am detennined to find a solu­
tion of the Kashmir and the canal 
waters issue at all costs .... T(lday, 
India is holding Kashmir at . the 
point of bayonets of 80,000 troops 
and a large number of police. If 
the world conscience has some 
regard for justice, then this rule 
cannot last for long." 
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Sbri Jaipal Singh: Mr. Chairman, 

Sir, I am very glad that the hon. 
Minister of External Affairs has at 
last realised that most of us, perhaps. 
get into the rut of a routine debate. 
Again and again, whenever I havp. 
been given the opportunity by the 
Chair to participate in a debate on 
external affairs, I have pleaded that 
we should all be non-party" people; 
it is not a question of a party-one 
party debating against the oilier party. 
It is the country as a whole expres.<­
ing its views on foreign affairs. I 
find that the hon. Member from 
Phulpur did accept this suggestion of 
mine several years ago, but I find he 
has consistently failed to implement 
it. 

Look at the composition of our 
representation that goes abroad. Very 
soon, we shall be sending our repre­
sentation to the United Nations. It 
seems it has become a family alIair 
of Shri Krishna Menon to go there 
year after year. I am not saying 
anything in the absence of anybody. 
I am surprised that the Treasury 
Benches are empty. But I congra­
tulate that the burden of listening to 
this debate has been left to my very 
dear friend, the Parliamentary Secre-

tary, who should have been Deputy 
Minister long ago. But that is the 

"type of peaceful co-existence we are 
having. He should have been some­
thing long ago. He is the oldest 
Parliamentary Secretary we have in 
this House. However, this is a debate 
on external affairs. 

As the Minister of External Affairs 
has indicated to us that we have to 
get out of this rut of routine debate 
and routine speeches, so, I want to 
give out my mind, something that I 
haVe been feeling for a long time. 
Instead of only talking Of peaceful 
co-existence, let us mean business . 
Have we peaceful co-existence in this 
country? Do we really ourselves 
mean it? When we try to give out 
homilies to other countries, we are" 
competent and qualified to do that? 
Tomorrow there is a debate on Assam. 
We shall see what we mean by 
peaceful co-existence. I do not want 
to anticipate what shall take place 
tomorrow, but, here, jn the debate on 
external affairs, let me make it clear 
that I think there is a great deal of 
hypocrisy in our preaching. Peaceful 
co-existence is a matter of making 
chapatis. That is to say 

That is the point. I know during the 
last external affairs debate when I 
spoke on this very ambiguous posi­
tion we have of non-alignment, the 
Foreign Minister could not quite 
understand what I had meant and he 
spent a good few minutes on what I 
had paid. Unfortunately I had 
another assignment and I was not 
present. But at any rate, I welcomed 
the fact that he did notice what I 
said. 

This morning he said something we 
are not sitting on the fence, but on 
the other hand, we are judging every­
thing on its merits and we are trying 
to destroy this fence. But what we 
are trying to do is instead of sitting 
on the fence or not sitting on the 
fence, we are zigzagging here to, 
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there all round the plaCe from time 
to time. I ful1y admit that our atti­
tude certainly has had an eifect and 
influence on very many countries. 
But if you notice the .substitute 
motion to which I am a party-No. 
8-you will find that I am very very 

·deeply disturbed about what is hap­
pening in regard to our relationship 
with our neighbouring country, China. 

We were told only this morning 
that ali the countries were talking of 
peaceful co-existence. Russia is talk­
ing of it. But how is it conducting 
itself? It was over Tibet that we 
agreed to peaceful co-existence. But 
what has been the result? I am not 
war-mongering; I have no doubt 
whatever we mean peace. But do 
the other people who are talking 
aloud from house-tops mean peace? 
That is the point. Much is made of 
disarmament. Can you disarm if the 
other man does not believe in dis­
armament? These are fundamental 
issues where we should make our 
own mind up and then try to preach 
1:0 the whole world. 

I find that when we talk to every­
body else. we are not quite truthful. 
Take the question of South Africa. 
Why have we withdrawn ou~ rela­
tionship from there? Why have we 
withdrawn our relationship from 
Portugal? Why do we talk aloud 
here and why do we talk to every­
'body regardless of whether they agree 
with us or not? If we mean peace 
at any cost, personally I do not mean 
peace at any cost; I am not prepared 
to accept peace at any cost, as some 
friends have said. It is not that 
simple. So, I say, we had better be 
a little more honest in our professions, 
we had better be witnesses to what 
We profess. 

Take, for example, this white paper 
..... hich has been given to us in the last 
'Couple of days. If you look at the 
second page, yoU will find We are 
still brown Britlshers or white 
Britishers or whatever we like to call 

oW'l1elves. Here We say, "In black 
Africa .... ". What do We mean by 
this sort of insolent language ''black 
Africa"? Is this the tYPe of docu­
ment that should have been distri­
buted to us, dividing Africa into black 
Africa and white Africa? Do we 
accept this? This is only a symptom 
of Our hypocrisy. I regret I have to 
put it that strong, becaUse! felt that 
after the very serious, controlled and 
staid speech that our Foreign Minis­
ter gave and al.o his appeal that we 
shoul d not be in a rut, I should give 
out my mind. 

We talk of negotiations. Before we 
come to negotiations, I better go back 
again to the Minister of Defence, who 
seems to be indispensable, when it 
comes to the United Nations delega­
tion. I happened to be in that part 
of the world last year. It was an 
amazing. thing that I discovered that 
he was the most disliked person. Here 
the Prime Minister has more than 
once told us the reason why he is 
disliked is they are all frightened of 
him, because he is much too brilliant, 
and they just cannot stand up to him. 
Well, Sir, I have seen his brilliance 
here. I have known him for the last 
36 years. I have known him when he 
was a nobody and I have to know 
him today because he is everybody 
from being the Defence Minister to 
the Prime Minister, Foreign Minister, 
the Transport Minister and Communi­
cations Minister and everything in 
fact, depending upon .what the cir­
cumstances are. 

I feel we are making a mistake in 
undermining the appropriate role of 
the people we have sent abroad. 
Take the case of Our representation 
in the U.N.O. There is our permanent 
representative. I know the alter­
nate representative who is going there 
is a very fine man. He is a contem­
porary of mine, a fine man. But what 
is wrong with the permanent repre­
sentative that he should not be the 
alternate representative? It i.s because 
the great Shri Krishna Menon must 
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do the selection. He must have men 
who will do exactly what he says. 
What is wrong with our ambassador 
in Washington? We talk Of our 
foreign exchange shortage and yet 
there is a regiment going along. I 
know many of our colleagues are 
going. I am very glad that they are 
going. I am glad that Shri Pande has 
had the courage to say that he will 
not go unless he is given the appro­
priate role there. That is all right. 

We get some public relations officer. 
This is not the first time he Is going 
there. He has gone there before. We 
have the public relations officer in 
our embassy in the United States. 
Do we have to call somebody all the 
way every time Shri Krlsnna Menon 
has to go and that he must be a 
nominee of Shri Krishna Menon? Is 
that how we operate? 

Coming back to this question of 
Chinese aggression, I am bracketed 
with quite a gOod few of Ifellow 
Members here. I feel very very 
strongly that we have not done any­
thing like what. we could havp. dnne. 
Not only now but even at the early 
stages, it was very much easier to do 
it. to vacate Chinese aggression. But 
today we are on'y talking of "patience, 
patience, patience" as Gandhiji used 
to say "Shanti, Shanti, Shanti". It is 
amazing. It is not going to lead US 
very far. We know the country we 
are dealing with, a very old civilisa­
tion. 

16 Us. 

It I may go back to the rut, every 
time I participate in a debate of this 
kind I have always to ask my very 
·dear and revered friend, the Prime' 
Minister, as to how far he has gone 
ahead in his negotiations with 
Pakistan in regard to the Chittagong 
Hin Tracts. I ask this question again 
and again: what has he done so far 
to get back the Chittagong Hill Tracts? 
119' 9 per cent. of the population there 
"'ere non-Muslims, most of them 
~Uddhists. But the Coneress leaders 
1n Bengal, in their hope of getting 

Situation 
a little bigger chunk on the Murshid­
abad side, jettisoned what really 
belonged and should have belonged 
to India. It was an accomplished 
fact, an fait accompli when the pro­
blem was discussed. I want to ask 
a direct question, not for the first 
time-I think it is the 13th time that 
I am asking this question-as to what 
concrete steps have been taken by our 
Government to see that the Chitta­
gong Hill Tracts which should, by 
all canons, by all the rules, by all the 
notions applied at the time of parti­
tion-which we have not applied and 
which they have applied-belong to 
India, come to India, and what pro­
gress have you made. That is 'all I 
have to say. 

Maharajkumar Vijaya Anand 
(Visakhapatnam): Mr. Chairman, 
instead Of there being real apprecia­
tion of what the Ministry of External 
Affairs have done, the opposition have, 
as usual, taken the opportunity to 
level criticisms, and it seems they 
make criticism for criticism's sake. I 
would like to touch on the home 
front. I know that the External 
Affairs Ministry are doing alI they 
can to safeguard India's interest •. 
Even so, I would like to make a few 
suggestions for whatever they may 
be worth. 

Recently, I read in the papers that 
a delegation had come from Bhutan 
and, possibly, from Sikkim also. It 
is said that the delegation that came 
to Delhi, came for the purpose of 
getting this Government to talk over 
things with the Sikkim and Bhutan 
Governments so that the,. could have 
adult franchise, election laws and w 
on and so forth. Here I have to make 
a suggestion that in view of the 
border situation, elections and the 
like in Bhutan and Sikkim should be 
put off. I am in full sympathy with 
all their democratic demands. It is 
a democratic age and naturally what 
they want is perfectly justifiable. 
Even so,. our present position is such 
that we shOUld not dabble in their 
internal affairs or bring about uncer-



6021 Motion re: AUGUST 31, 1960 Inte¥~c"~"c' Situation 6023 

[Maharajkumar Vijaya Anand] 

tainty in them. We have seen in 
recent elections how people scramble 
for power, and it leads to all sorts 
of bitterness. I feel that in Sikkim 
and Bhutan at least for the next five 
years there should be no elections. 
The Maharajas of Sikkim and Bhutan 
represent the very essence of demo­
cracy. I know them personally and 
I can tell you that their love for the 
people is amazing. They are for the 
people and by the peopTh: 'Let the 
Maharajas be there, at least for 
another five years .... 

Sbri Raghunath Singh (Varanasi): 
They are for the people and by the 
people. What about "of"'l!n! people"? 

Maharajkumar Vijaya Anand: There 
is the Nepal border, and I am very 
happy to see that good relations with 
Nepal have been maintained, and it 
is a very happy augury that the 
Prime Minister of Nepal has been 
visiting India. I hope the same will 
be with our Prime Minister and he 
will also visit Nepal often. 

Now I corne to Pakistan. Their 
slogan and motto has been "heads I 
win, tails yoU lose". This has been 
their policy motto and their be-all 
and end-all-heads I win; tails you 
Jose. No matter what we do, they 
want to have their own way. They 
make demands on India, and the 
policy of appeasement with them has 
never proved beneficial. The recent 
broadcast of Field-Marshal Ayub 
Khan was not a very diplomatic one, 
and I am not very happy about it. 
First he queered the pitch and then 
went on to say that he would wel­
come our Prime Minister to Pakistan. 
It was indeed very noble of our 
Prime Minister to have accepted to go 
to Pakistan after what was said by 
President Ayub Khan in his speech. 
The time has corne for us to tell 
Pakistan that we shall have nothing 
to do over the talks on Kashmir once 
and for all. It suits their propaganda 
to keep the Kashmir problem alive. 
It is high time that we told them that 

we would entertain no ta'Jks on the 
question of Kashmir once and for all, 
and unless that is made clear, Sir, 
that count!"'.! keeps feeding its people 
with al] imaginary things. It suits 
their propaganda, whereas it does us 
a lot of harm. So, it is better for us 
to tell them once and for all that we 
shall not discuss Kashmir and if they 
want to go ahead with their complaint 
in the United Nations, they are wel­
come to do whatever they 'like, 
because Kashmir has been a part of 
India and shall remain India's. 

The policy of non-alignment haa 
brought about very rich dividendi!. 
India's stature in the international 
sphere has gone up and today India 
is respected for its non-military 
alliances, for having no pacts and for 
not joining military alliances. The 
motto of India, led by the Prime 
Minister, is "friends of all and 
enemies of none". This is entirely 
due to the dynamic personality of the 
Prime Minister. 

Shri Nehru's foreign policy, to 
describe in one sentence, is one of 
peaCe through non-alignment. May­
I say 'peace' to Shri Nehru is what 
'truth' was to Gandhiji? Likewise, 
'non-alignment' is to Shri Nehru what 
'non-violence' was to Gandhiji. 

Many han. Members have suggested 
that we should leave the Common­
wealth. I ask "what is the matter! 
Why shl!Uld we leave the Common­
wealth?". Britain has been a very 
gool! friend and we are equal partners 
in the Commonwealth. We have a 
sovereign Parliament, we have a 
~overeign Republic, Britain is our 
very good friend and it is to our 
advantage to be in the Common­
wealth rather than be out of it. If 
anything, our going out of the Com­
monwealth would mean that Pakistan 
would have the upper hand and it 
would be a golden opportunity tor 
Pakistan to do more propaganda 
against us. It is a happy augury that 
the Queen will be visiting India this 
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winter. I feel that Her Majesty 
,hould be given a greater reception 
than we had given to even President 
Eisenhower. 

Last year, when I was a commenta­
tor for the B.B.C. and I was going 
about on the Continent in between 
test matches I had occasion to go to 
the Scandinavian countries. 

In the Scandinavian countries the 
Police are very strict. On one 
occasion I saw a car being parked on 
the wrong side of the road. There 
was a light coloured man inside the 
car. The Policeman accosted him and 
said. "You are on the wrong side of 
the road". He replied something. 
The Policeman asked, "Are you an 
Italian?". He replied, ''No, I am an 
Indian.'· The Policeman turned 
round and said, "You are an Indian. 
You are Nehru. Go on, I will not tine 
you" That is how this country is 
looked upon in foreign countries. 

lkgarding China, there have been 
'peeches, for and against, in this 
House. I belong to that school of 
thought who feel that China has let 
us down badly. She has stabbed us 
in the back after the great things that 
we have done for that country. They 
are a ruthless nation. They are in­
human in their treatment. I know it. 
People who have been there ha~ 
'een things for themselves. To· 
behead a man, to tie him upside down 
with his legs tied up in the air and 
to dangle him all over the streets is 
a common occurrenef'. Doing a man to 
dea th is a banye haath ka khel for 
them. That is how they behave. 
That is h",,' they live. Even their 
diet is so unlike others. I know of 
a historical fact, written in a book 
by a very good authority, that they 
take a live pig and bury it in such a 
way in a particular type of box-I do 
not know how it is done-that the pig 
decomposes, the worms begin to eat 
each other and ultimately one big 
worm turns- out. They take it out on 
marriage and other festive occasions, 
cut raw slices and se~ it with wine. 
That is how those people live. 

I am all for military action if there 
is furtner aggression of Indian soil. 
I fully appreciate and realise that 
people who want military action are 
justified, but let us not do it just 
now. Let us wait till they do some­
thing more. In that event India 
should not lag behind. Then there 
will be no question of speeches. We 
must throw them out then. 

We should be thankful to our 
leaders that we have a stable govern­
ment in this country. Only 13 years 
ago India and other countries became 
free and independent. You have seen 
the fate of other countries. Even a 
country like Ceylon, whose literacy is 
far higher than ours, has bad • 
change of government, what to talk 
about Pakistan. You never know 
what tomorrow has in store there. 
There has been a military rule in 
Burma. As for the Malayan States. 
the least said the better. There is a 
coup d' etat every evening or every 
morning. So is the case with Indo­
nesia. So I say that we should be 
thankful to our leaders that we have 
got a stable government which is res­
ponsible and which has the confidence 
not only of the people of this country 
but of the whole world. 

With these observations I resume 
my seat. 

Mr. Chairman: have a brief 
announcement to make. 1 have been 
authorised by the han. Speaker to 
announce that this debate will ~nd 
up to 6 p.m. and the half-an-hour dis­
cussion will be postponed. 

Shri C. D. Pande (Naini Tal): Will 
the han. Prime Minister reply 
tomorrow'! 

Mr. Chairman: The hon. Prime 
Minister will reply tomorrow morn­
ing. 

Shri Rachanatb Singh: My half-an­
hour discussion is being postponed 
now for a month. So I want to be 
certain about it. Three times It came 
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on the Agenda. Again, it is being 
p:Jstponed. 

Mr. Chairmall: This debate is also 
equally important. 

Shri Raghunath Singh: When will I 
iet the time for this? 

Mr. Chairman: Next session. 

Shri Raghunath Singh: It cannot be 
in the next session. It is not a reso­
lution. It cannot come up in the next 
session. In the previous session I 
wanted to raise a half-an-hour dis­
cussion, but I got a notice that it was 
p:Jstponed. Then it was never taken 
up. This time also the same thing is 
happening. A poor man like me 
always suffers. Those who have in­
fluence have the things. 

Mr. Chairman: He can represent 
that to the hon. Speaker. 

Shri Raghunath Singh: Two sessions 
have passed and my half-an-hour dis­
cussion is never taken up. This 
happened in the previous session and 
this is happening this time also 

Mr. Chairman: Order, order. Shri 
Mahanty. 

Shri Mahanty (Dhenkanal): Mr. 
Chairman, Sir, I thought that distance 
dims perspective, but listening to the 
debate on foreign a1fairs in this House 
I think that our focus is so much 
heightened that all other issues have 
been obliterated. This morning I was 
slightly amused to learn .... 

Shri KaIika Singh (Azamgarh): 
Why not we stick to ten minutes now? 

Shri Mahanty: This morning I was 
slightly amused to learn that a chit 
from Congo regarding our accept­
ability has so much enthralled the 
hon. Members on the official benches, 
so glibly they have gone on talking 
of non-involvement and the virtues of 
Panchsheel that the most outstanding 

issues of our foreign po1icy today 
have been left almost untouched. 
shall not call it a deliberately trying 
to avoid the issue but definitely it is 
a subtle attempt to evade this. Five 
years ago the Chinese started their 
aggression on Indian territory. In the 
mean time five long years have elaps­
ed, 12,000 square miles have been kept 
under Chinese occupation and today 
we are glibly discussing the merits of 
non-involvement. We are consider­
ing the issues of war and peace, 
morals of the c01d war and peaceful 
co-existence. 

It is essential that the issues are 
clarified because the issues have to be 
clarified if any purposive action is 
going to flow. What are the issues 
today? Many graceful speeches have 
been made and will be made equating 
Jawaharlal Nehru's non-involvement 
with Gandhiji's non-violence etc. But 
the fact is to be remembered that 
today the basic issue of our foreign 
policy is not non-involvement or 
involvement. Today the basic issue 
is the vacation of Chinese aggression 
that has been committed on Indian 
territory. Is there any escape from 
that? If anybody has the wisdom to 
say , "Yes, there is another answer to 
it", certainly I will abide by his 
decision. We cannot have the cake 
and eat it. We cannot talk of blood 
sweat and tears when opoprtunity i~ 
provided to us and a Iso ask the coun­
try to be united to vacate the Chinese 
aggression and then at the next 
moment turn round and talk of non­
involvement. According to my limit­
ed way of understanding today the 
basic issue of our foreign policy is 
how to vacate the Chinese aggression. 
I am pained to say that there is no 
purposeful attempt on the part of the 
Government to meet that situation. 

Let me also say 'that if it mealUl 
involvement, I would welcome that 
temporary involvement. If it means 
our sucking into the vortex of mJll-
tary relations, I would welcome it in 
the interest 01 maintaining the inte-
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JI'ity and the sovereignty of our coun­
try. If it means warlike preparations, 
it is tar better to have war1ike pre­
parations than to acquiesce in this 
kind of international bullying and ag­
grandisement. Either we have to make 
ourselves ready for the final parting 
wibh (these 12,000 suare miles or 
more to the Chinese or it is high time 
that we tell the country that we are 
g.:>ing to take definite steps to redeem 
the occupied territory from Chinese 
control. 

I do not say so in a jingQistic or 
chauvinistic spirit. Today the fact 
has to be borne in mind that China 
is about to establish its stranglehold 
and superiority and build its influence 
not only throughout South East Asia 
but also in Western Asia, in Africa 
and in Eastern Europe. On the eve 
of t~is adventure, China is intent that 
she must give a rough and raw deal 
to India so that the small nations are 
terrorised, so that a psychological 
atmosphere is created for acquiescing 
in this kind of aggression. 

Let us look at the record of China 
which stands by peaceful co­
existence and Panchsheel. The other 
day, she has blatantly violated her 
treaty of friendship with Nepal and 
has transgressed into the demilitaris­
ed area with blood and fire. Look at 
the spetacle of a communist China 
fighting against Indonesia. Over what? 
Over petty interests of Chinese capita­
lists. That is the record of the coun­
try. Even now when an official team is 
engaged in considering the border 
issues, Chinese intrusions have taken 
place in N.E.F.A. area. With this 
record of this country, it is real1y 
baffling my imagination how we are 
still pinning our faith on and we are 
still glibly talking of Panchsheel. 

China is about to sign a treaty of 
friendship with Burma. That should 
not deflect us. That is more directed 
at driving a wedge between Bunna 
and other Asian countries which are 
suffering from Chinese aggression. It 
may also be taken as an attempt to 
strike a diplomatic victory over India. 
But, what has been done in Burma? 

Situation 
In Burma, we have seen that China 
has been fighting for 56 square miles 
of territory. The fight has gone on from 
1955 to 1960, for smalJ bits of territory 
here and there. If China could fight 
for these smal1 bits, a few square 
miles of territories, here, we are COD­

cerned with thousands of square miles 
of Indian territory. But, our Prime 
Minister goes on talking glibly of 
non-involvement arid Panchsheel. 

In this context, I am sorry to say 
that there is a deliberate attempt on 

the part of this Government to avoid 
the issue. I wil1 substantiate my 
allegation by giving one instance only. 
We know, after the Chinese Prime 
Minister's departure from Delhi in 
April last, an official team was 
appointed by both the Governments 
for reporting On the India-China 
border disputes. What amuses me is, 
what the two powerful Prime Minis-
ters could not achieve, it is supposed 
that a team of officials at the Deputy 
Secretary level will decide. Be that 
as it may, the terms of reference of 
that team were: 

(l) location and national features of 
the boundary as c1aimed by the two 
Governments, that is, examination of 
factual data, whether papers, docu­
ments, maps and records, etc. 

(2) the basis of the boundary 
alignments in treaties and agree­
ments, tradition and custom. Some 
time back, we were told that the team 
had completed consideration of item 
I, and for the consideration of item 
2, the Chinese officials had reached 
the Indian capital. But pertinently, 
one might ask why the team was 
appointed after all. Moreover, what 
was there to determine afresh? The 
very fact that the Government of 
India are not sure about their own 
boundaries as defended by them lends 
juridical and moral support to tlle 
Chinese aggression committed in the 
northern borders of India. I am 
sorry that the Government of India 
could have been so ill-advised as to 
accept a proposal to appoint an official 
team to go into this question, which 
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was well decided both in history and 
'in geography. Times without number 
the Prime Minister had declared that 
the Indian boundary was settled in 
law and in fact, in history and in 
geography, in treaties and in conven­
·tions, in maps and in records. Then, 
where was the necessity for appoint­
ing this team and thereby agreeing 
to subject the Indian borders to a 
controversy? If it is not avoiding the 
issue, I do not know how this can be 
evaded. What two powerful Prime 
Ministers could not achieve is sought 
to be achieved by a team of officials 
at the Deputy Secretary and Under 
Secretary level. 

In this context, would like to 
invite the attention of the House to 
the fact that of late some Government 
spokesmen have sought to mmlmlSe 
·the enormity of the situation by belit­
tling it as a mere border dispute, by 
~uating the Chinese aggression on a 
par with our dispute with Pakistan 
in the Kashmir sector. I do not know 
what these gentlemen seek to achieve 
by this kind of equation. Be that as 
it may, the fact has to be remembered 
that on no account the aggression of 
China can be equated with the dis­
putes which have been started by 
Pakistan with India. AlI th-ose who 
equate it with India-Pakistan disputes 
and are seeking to minimise it as 
s-ome border dispute are suffering from 
incurable myopia. I would beg of the 
Prime Minister not to allow his Gov­
ernment to be vitiated by this kind 
of myopic approach and this kind 
of perverted perspective. There can 
be no question of equating what is 
happening in Pakistan with China. It 
is a subtle attempt to divert the 
attention of the nation trom matters 
of moment to matters which are not 
80 consequential. 

In this context, it is really hearten­
ing to note that the Prime Minister 
has declared in another place that 
active steps taken by the Govtmment 
are now complete which will enable 
the Government to meet any possible 

Chinese aggression on the border, etc. 
But, he has not stated what active 
steps have been taken by the Govern­
ment. The hon. Prime Minister can 
take shelter behind the plea that it 
is in the interests of security that these 
details should not be given to Parlia­
ment, that it is not in the public inte­
rests that such details are given to 
Parliament. I would venture to sub­
mit that many Prime Ministers in 
many democratic parliaments have 
given out details about those matters 
which agitate the mind of the nation. 
To give the latest instance, during the 
Suez crisis, the British Prime Minister 
Mr. Anthony Eden had to give the 
minutest details of t" 0 military pre­
parations and other preparations 
which the British Government had 
to undertake in the Suez area. There­
rore, I f1ink it will be perfectly in 
order for the hon. Prime Minister to 
take the trouble to inform the Parlia­
ment and through it the entire coun­
try what steps have been taken by the 
Government to meet this Chinese 
aggression. It is not enough to say 
in the Rajya Sabha or elsewhere that 
all possible steps have been taken. It 
is necessary that this Parliament 
should kn-ow them. Parliament which, 
ultimately will have to bear all this 
strain and responsibility of the sima­
tion, must be taken into confidence 
and must be told what steps have been 
taken. If the Prime Minister had in 
view the roads which are now under 
construction, then I will most res­
pectfully submit that such assurances 
have to be taken with a big pinch of 
salt. We know what he is referring 
to as construction of border roads-­
construction of border roa ds for which 
a paltry provision of Rs. 15 crores has 
been made and for that too, authorisa­
t�on did not feature in the General 
Budget papers, but for which autho­
risation had to be sought for in Sup­
plementary demand. These border 
roads, in this context, do not make one 
very optimistic so as to accept the 
hon. Prime Minister's assurances with 
any amount of optimism. Let me say 
that the border roads, of course, will 
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Ial1ll a great need.. Our lo,ist will be 
much improved. But, I would like to 
know how you are going to utilise the 
logistics, fOr supplying what? I notic­
ed in the press the other day that our 
Chief of Army Staff Gen. Thimayya, 
has been visiting the Mountain Wel­
fare School in Itay. He 
will be spending 4 days with the 
Alpine troop. of the Italian army 
.tudying their clothing, equipment and 
methods of training. This experience 
eould be useful according to certain 
lOUrCes in solving some of the pro­
blems faced by our soldiers in border 
areas and in providing them with 
elothing, and equipment similar to 
those used by soldiers who live at 
poeat heights elsewhere. If this re­
POrt is true, and I think it is, then the 
inescapable conclusion that one arrives 
at u that even now our border forces 
lire ill-equipped and ill-prepared t, 
meet the challenge that has been 
posed to us in our northern frontier. 

Shri Jaipal SlDgh: I am sorry I have 
to intervene; he will forgive me. Gen. 
Thimayya has been requested by the 
All-India Council of Sports to visit 
this particular place with a view to 
advising the Council as to how we 
tan develop mountaineering amongst 
our . young men in this country. 
Although We have a Mountaineering 
Institute in Darjeeling, an.d '£ensing 
Norby and others are associated wltb 
it, We felt in the All-India Council ot 
Sports that since Gen. ThimayYa was 
lOing to be round about there, it he 
eQuId go over and look up the man­
ner in which this training was con­
ducted, it would be of use to the All­
India Council of Sports. It has really 
!lothing to do with military affairs. 

S_i Mahanty: I am more disturb­
ed now, after my hon. friend's inter­
yention, than before. I thought the 
Army Chief of Staff had gone abroad 
laconnection with some of the mat-­
ters which are of real moment. Now 
l understand he has gone about to 
Pin experiences about mountaineer_ 
ing. Certainly it is not the Army 
185 (Ai) LS-~. 

Chief's job. For that, my hon. friend 
could have very well gone. 

Be that as it may, I am not tr)rinil 
to minimise the gravity of the situa­
tion. My simple point is this, that b:r 
the construction of these roads our 
logistic position will no doubt im-
prove, but it will improve for what! 
If we have no weapons, no arma­
ments, it we have no other equipment 
to supply our army and sustain them, 
this improvement in logistics will be 
of no avail. I feel there has been a 
paralysis of our will and determina­
tion to meet the challenge that has 
been posed by our northern neighbour. 
Let that fact be considered. To obli­
terate that fact let us not have 
discourses on the merits and demerits 
of non-involvement, pl1nchsheel, cold 
war, etc. 

In this context, I should like to 
make a reference to our Prime Minis-
ter's projected visit to Pakistan. 
Nothing could be more welcome than 
his efforts to bring about peaceful re-
lations with Pakistan, and I rea1ly 
congratulate the Prime Minister for 
baving taken up courage in this re-
gard notwithstanding some .of the 
objections that we hear from time to 
time. I do concede that in our sub­
conscious not only this generation but 
also generations to come will carry 
some of the bitter racial memories in 
regard to Pakistan, but the fac: hal 
to be remembered that both hIStory 
and geography have so conditioned 
these two countries that we have to 
live together. There is no escape from 
that fact. If, to achieve that unity 
we have to. pay some petty amount of 
money .here and there, if we have to 
make some petty sacriflces here and 
there it is far more welcome than 
conce'dlng thousands of square miles 
of territory under a kind of interna­
tional bullyin, and blackmailing. 
Therefore, In this context it is reali, 
heartening to learn that the PrUne 
Minister is taking purposeful steps to 
solVe some of these outstanding diffe-
rences between India and Pakistan 
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which have bedevilled our relation­
ships. I wish him all success in thiI 
venture. 

Before I close, I wish to make a 
reference to the dramatic develop­
ments in Africa which haVe complete­
ly changed the face of that continent. 
It is heartening to note that 24 inde­
pendent African States have come into 
existence since 1950 and four more 
are to be independent within a year. 
The urge for freedom in Africa will 
be appreciated from the fact that since 
fuis White Pape,' was laid on the Table 
of the House, half a dozen or mar<. 
African States have gained indepen­
dence. But it is a tragedy of histoI'7 
that colonial Powers do not read the 
,ignificance of these developments, do 
not appreciate the dramatic change. 
which have been changing the face of 
Africa. In thiI context, While con­
gratulating these free nations on their 
Itruggle against colonialism and im-
perialism, I deem it proper to sound 
• note of warning that those who in 
the name of freedom and democracy 
are struggling h 1,d to deny the very 
lame values to the oppressed people 
of Africa will be washed away by 
forces which are inimical to this con­
aept. That will be a tragedy not only 
for those nations but to the cause of 
democracy and peaCe in the world II! 
well. I am sure they will take note 
.f it. 

Mr. Chairman: 1 may observe that 
there are many more speakers on the 
list. So, the time-limit may be limit­
ed to ten to twelve minutes. Shri 
Dmesh Singh. 

Shri Dinesh Singh (Banda): Much 
bas happened since we had the acca­
Bion in this House last time to discuss 
foreign affairs. On the one hand, the 
hopes and aspirations of the world 
elimbed the long and arduous road 
to the summit and then tumbled down. 
To this extent the world moved nearer 
a general con1lict. On the other hand, 
many more countries in Africa have 
become independent. If we look at 

the picture of Africa ten years ago, 
we find that there were only four in-
dependent countries in this vast con­
tinent. Within these ten years, 20 
more countries have become indepen­
dent, and there are only four terri­
tories that need to liberate themselves 
from foreign domination. The free­
dom of the countries in Africa has • 
general bearing on world problems, 
because these countries will very soon 
take their places in the comity of 
free nations in the United NatioIlB, 
and will enlarge the arep. of non­
involvement which alone is the hope 
of the world for saving itself. 

We see thiI picture of the world 
gradually evolving itself from foreip 
dOmination, and people becoming more 
and more vociferous in their drive to-
wards non-involvement. I am sur­
prised that when the entire world is 
talking of non-involvement, some 
people in this House should doubt the 
policy of the Government which hllll 
always been in favour of this non­
involvement. This is a strange situa­
tion. People are saying that our 
policy is neutral, that we are sitting oa 
the fence, that we are zigzagging, but 
We have been pursuing this policy in 
spite of being ridiculed and talked 
down. When that policy is bearin& 
fruit now and when everyone is re­
cognising its merit, I am amazed that 
some people here should try to blame 
the Government for following this 
policy. 

Coming back to Africa, we find that 
there has been some trouble. The 
Congo has had a most unfortunate ex­
perience of colonialism. But the worl4 
assembly has come to its rescue, and 
in that we see the hope that when­
ever there is a colonial plot to domi­
nate a country, the international or­
ganisa tion will take steps to see that 
the hard-won freedom of the people 
is not thrown away. Here in thl8 
House today our Government wu 
criticised for itl policy regarding the 
Congo. I cannot see tAe reason tor 
this criticism. There is nothing that 
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we have done that justifies it. We had 
been asked by the United Nations to 
.end some people to help org!lnise the 
.ecurity forces there, to see that there 
is general calm there, and in response 
&0 that We sent some people. I cannot 
eee what is sO terribly wrong with 
that. Here, we are asked not to stand 
in between the aspirations of the 
African people. We are not doing 
tha,. We are not interfering in the 
internal aftain at all. We are today 
only there to see that the United 
Nations' work is carried out. 

Then I should like to refer briefly 
10 the ~ituation in Algeria. The situa­
tion there is tragic. The time hu 
come when we should render some 
effectiVe help to the Algerian people. 
} am not sure to what extent we can 
arc out and help them openly, but I 
tio feel that a certain amount of pres­
sure can be put upon the Government 
4Jf France, as we did in the case of 
Netherlands, when Indonesia's free­
dom was being blocked by them. I 
think this very vast area where peo­
DIe have been sufferine for a very 
long time needs our help, and the time 
bas come when we must render them 
.orne eifective help. 

Then, the situation in Goa is also 
rather tragic, in the sense that we 
have not been able to do very much 
in removing this gangrene from our 
body. It is rather a difllcult situation. 
We are blamed sometimf's for not 
taking eifective steps. There is no 
definite step, I think, which we can 
take, short of war, but it has been the 
policy of the Government of India, 
to which we all agree in this House, 
that We should not go to war. I feel, 
however, that We should do something 
10 stop the smuggling that is going 
on, which is demoralising the people 
"there; and we should also do some­
thing in regard to the building of the 
roads, that had been mentioned here 
several times; and I hope that this 
matter will be considered. 

We are blamed here of weakness in 
our relations with China. Several 
Members from the oppoeite &ide have 

Situation 
blamed us not only for weakness, for 
surrendering our territory but for all 
sorts of actions which we are SIlP.,os­
ed to haVe taken. And the hon. Mem­
ber Shri Nath Pai mentioned that we 
should do something to liberate these 
~rritories. 

It is very curious that in his speech, 
he read out a short verse in Sanskrit, 
I am afraid I am not a Sanskrit scholar 
to repeat that verse, but he said 
that it meant roughly that we should 
not bank too much upon the weak­
ness of our foes or too much upon the 
IUPPort of our friends, bllt upon our­
eelves. I submit that that is exactly 
what we are doing. 

In this area, as has been pointed out 
before in this House several times, 
movement is very difIIcult, and com­
munications are very difIIcult. It is 
not possible for us overnight to take 
acme drastic steps. But we are build­
ing roads. We are extending effec­
tive administration to these areas. 
And unless we are able to do thai, 
unless we are in eifective control 
there, I submit that there is very little 
that we can do. We may talk about 
it here, and we may shout about it 
here, but beyond that, eifective step. 
can only be taken when we have got 
the means of getting to those areas; 
then, the time comes when we have to 
do something. But I submit that we 
are moving in that direction. At the 
lame time, we are having talks with 
the Chinese. And not only that, but 
we have tried to mobilise all the 
forces at our command to try to deve­
lop this area. I submit that positive 
action is being taken there. 

Then, Shri Ranga, during his long 
and eloquent speech brought in the 
questi<m of Tibet. He said that the 
British Government had kept this 
State as a buffer State between India 
and China. I think there is some 
misunderstanding on that score. The 
British Government had never reco­
gnised the independence of Tibet; they 
had always recognised the suzerainty 
of China over Tibet. As such, I can-
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not see how it .is said that Tibet was 
maintained as a buffer State. When 
the Central authority in China was 
weak it could not extend its effective 
inftu~nce in Tibet. That is true. But 
to say that Tibet was maintained by 
the British as a buffer State and sur­
rendered by us to China is giving a 
wrong impression not only to this 
House but to the entire world. I wish 
the hon. Member had considered this 
matter most seriously before throwing 
these charges at us. What has hap­
pened in Tibet is very sad. Everyone 
admits it. No one wants to condone 
one Power for doing whatever it has 
done. But in Our enthusiasm to con­
demn people, we should not forget the 
facts as they are. The facts are quite 
elear, and there is nothing we have 
done to surrender Tibet to China or 
to any other Power. 

So when we look at this lfituation 
IIIld at the charges that are levelled 
against the Government, we find that 
there is really no force in them, and 
that this whole HOuse is actually sup­
porting the policy of the Government. 
We are very happy today that in gpite 
of our differences, we have the gene­
ral support of the House in our foreign 
polley. 
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it;~*~<tTm~,"~ 
~ I ~ 'f"{ ",w ~ mm-~ 0I1!f. 
~ f'I; 'fi!: ~-firo';fT ~ I ~ 
~ '!1: lfitt m-U'f <'I1Tffi ~ at ~ ~ 
t f.- ~ "'9;ffi:i'i "'I" CR"!i !f>("l;1" if'» 
prr~ I~W~;f;~iW 
f.!m ~-

"In upper Garhwal, there are two 
villages, Chanyee and Thanyee. TInt 
Communists have gone round to tell 
the people that the area belongs to 
China because the names of vill­
ages send Chinese. In other hill 
districts of UP, local CommunIst are 
accusing the Government of India 
&f raising the bogey of China's 
aggression to take away public 
attention from other pressing pro­
blems, like unemployment and ris­
ing prices". 

~~if19;Ifl1"=~~~ 
t, a"T~'fIif ~ ~~ ~ 
w<lllfl~~~~ ~" 

~ ~ri ITT'I\t lfPR ~ ~. 
1IiW~~I~-:;r~~""'~~ 
1i'r fm;ft~. I q.." ftr~ mr ~ ~ 
'TIlT 'IT, trT lIW ~ ..r.il if 1!ir ~ Mi 
~<l"<ntf ~ ~w;m Itl'i ~ 
~~ ~~~~ i!WIi"qT 

IRfWnr ~ 1m: ~ 'til ~ 'IiW" ~ 
.m: ~ ~ if ~t;.r. ~m ifIe!!i fiFqr, 
t: wi m-I" rn 'til f~ m;r1 i 
~ ~ 1!"ro'f ~ sna-~ ~ rm 'IT I 
1l. f.!; ~ ,c '!lif ~ lfCrlRIT 
~~t ltiT ~"lI> ~ ~ ~ ~i 
~.,.. ~fuqi rlf ~ 1fiT~,~, ~ 
~ llln'f ~ ~ if f<I;ln ~ , ~ 
i il! ~~ '!11 ~ft-~)~ ~,. 
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f;m l!iT ;:r!11 ~ ~ I ~ IT,{ ~ ':3'0\ 

rnr ~ if; ~ f«r:R 'liT ~m 
~ I ~ rnr <tf .r~ ~ "fif ;ft;r 
'1ft ~ 'lfctfilNlli ill't or<rf 
ffi rnr if; ~Jft ~T q;m1" '1ft tfii 
flmq;; tim I lj. ~ ~ 'lir mIT 'Ii! 

<!llR:~~ :-

"~ ~~ if; f.mfutij It<: ~ 

;1ft ~T lim <tf mr l!iT 'lIT{ mTlI' 
~ q ~ I 'ift;r '1fT ~ ~~<fIl!iT 
.rfll'llT ~ 41«4IF\'fi ~Qt<r ~, (ftr-
m-~;:r~ ~lR:~~Jr1~ "r~ 
'it WIi ~~ mltcr<rr m~ ali\' 
if; f.m~ if; ~ ~ lir"fi'l11i ;m ~r 
t I !JI' ~ '1ft ~9' ~ lR: !l!l1f 
~~l!iT~~lqh~~ 
'!i't ~ illr;i if ~lAi ~q I " 

~ f.nrr<A' ~ifT ~ ~ if g'qJ 

~ Gf) ~ 4lif I!iT ~ I!iT ~ 
t, ~;J ~ ~ finrm 'Ii) ~ I 
l1'I, ~ f<:;; if; ill<:" ~ if; q;q)~ ;f 
'qq;J qm it ~ m~ ~ I 

~~~lfTflI;~;f~~ 
f.tmor ~ ~ ~ ~;J ~ q.,ctr ott, 
~ if ~!flIT flfillT !lIR ~ 'Ift;ft;r '1ft 
m'lfiTl!'1!i <r(T ~ ~!lIR ~;f ~ 
-11m '1fT ~ '1ft PI' ~ t, 
tl1 ~ !flIT m Iflft 'I{I' 'fitiT I 
.{If '1ft ~ m mq; f1!;Ifr ~ .•.. 

'" ~~ ~: ~16T'f"lft flfillT 
~ <r(T ? . ~:~~~, 
~ I!lT 'lit 'l'iT-tl" if ~ ~, ~ lit Jt 
~1f~~~"fI~i , 

"Man,. readers had sent indign­
ant letters, callin& attention to 
the anti China advertisement of 
ibe U.P. Government. The at-

Situation 
tention of the paper had been 
drawn to the 'lying and mischiv­
ous' contents of the advertisement 
even before these letters were 
recejved." 

'lying mischievous' 

"There was no doubt that an 
advertisement of this kind should 
under no circumstances have been 
published by the paper." 

w.r~tf.!;;;r.r~m~~t 
f.nrr<A' if ;ft;r if; q)~ l!iT ~ 
it;qOT ;ft;r <tf m'J!i1l!1li" l!iTIt,,~ 'fi1 ;a~ 

1fT q'h: ~Tf.m: 4lif l!iT ;rlfu ~ 
Cffi!OIf <r(T, ~ m flrM1if 1fT err ,,<I' '" 

f<:\lf m'lft ~ '1fT 'fliT ~ vfi ? 
'fliT ~ ~ ~ ;r~ ;rcromrr flI; 'fi"7!F~ 
Iflit ~ ~ it ~ if; ;rl~ ~ ~, 
~ '" m''f ~1~? ~ If; in~ if 
m~l\mh~m~ 
lj \;if '1ft ;nm ~'fim ~ I ~ Q,lf. 

if1~;;r.r ~ m if qR ~itlf ~;l 
f.tohr !'if;l!T !'if; ;ft;r ~ ~ fl!;!u t 
tit II i!{f lJ~ flI; ~ if '>[) ~ ~ 

~ m qtf ~ ~ W if1<f '1ft ~ ~ ;;rr 
~ ~ f'li if ~ 3m: f<r.m ~ fi!i 
m~ flfillT ~ m ~ fl!;!u ~ , ~ ... 

flfillT t m ~ Wl!iT ~ m<m '!i't<ft 
IlIR ~ ~ m ~ -i;m:rr ~ tTm flI; 
~~ flfillT ~ tit ~~ it ~ <ow 
wA> 'IT qfu; I!iT 'fiCio<r ~ flI; ~ ~ 
iF ~r<: ~ I l1'I~ ~ 4lif, 
~ ~:~ if; lJT'f lfiWIT ~ ~, ~ '8'<rTOT 

~mf.Rrl!iT~ ~~ ~t 
m;;r.r Iflft ~ SNT'f 1j~ ~ 'fi"Ift- . 
I!iIfi 'fi"Ift ;;it ;;Of '1ft m'fim.~ q'tt ;it 
qr't 1m 'tiT ~ ~-~ Wfi'it-
~ m~tit~;fOT ~ 
~ t, ,.ndt ~ t flI; !l!l1f ~~ 
'!i'ftj I it ;o;m 'lWlT ~ i flws 
~ ... r srlflOf m~ 'm ~ ~r t 
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~ ~ '1T'firnrR i!r ~ nr:rClT t. 
~ ~r.ft ;nf~. a-) ~ '!1T m<f1('" m~ 
~1~~ I ~(f'!;~ilI'Q;lF 

~ ~"'~'!1T~ 
t lJir (f'!; <IT fimrr ~ ~) ~ I 
~ ~~ fimrr;;if ~ ~'Mft a) • 

~r '!1T ~ ~T <len ~~)m I ~ 
1{" ~<! ~ '!1T ~"if1"1TC! lImIT ~ fl!;o 
'ITf~ ~ ~ 'ift <m' ~ 
'I'i'tl ~~~lf~~;;ft 
it ~lft"f~'IT1 ~~qnr 
1ft ~~I 'lfrof~~ 
~"ij' cmr lift 'EfNIIIT Ifl"( f~ ~ "'""'" " 
~ i!r ~ m. ~ ~ "'""'" If"{ 

~ ~rf ~~1 m I 'IIIl"f<: cmr-;fur 
i!r 'IRliT~ lfiT ~ ~ ~ ill rmr 
~. ~ ~ fir.r ;;rN <IT "fl" l{<! .m..o;fuf 
'I1T~ ~~ I 

;;iT ~lfffl ~mr '1ft ~ rn t 
~ i!r;j" ~~ cmr ~ ~ ~ I if 
~ ~fl!;o~:rrf~i!r~ 
~,,,cr ~r~) ttt <IT '1"I"fif;m;r iIr 
~ Ji'R",;;it ~ ~ ~t 
~'I!mft ~~. ~ ~ ~ 
m<'ft ~ ~ <IT ~ ~~";fj.r ill 
*f '" <'flTT ~ I ire m~ ~ fiI; 
~ ~ ~~ '1ft ;:fifu ~ ~ f~ i!r;rr 
~ >mlf it ~ 'fRf t lJir ~ o;ft;r. 
~<'IT'l'i i:r.wf" f~ lft" ~ ~. mr 
i!r~ ~ ~<mrT ~rt~ 
~ ~~ ~~~I 
~~'fi\';ftfu~~flli' 
~~T ~<IT~ i!r;rr1li'T 
>it ~ rn I 

'lfrof ~ ~ IIrr #=r...­
~if lJir tfI!1 ~ ~ t Gfil' ~ 
"fIf~ III\' flmr ;ftfir a"I1T t ~~ 
~ nmr ";fifu ~ t I ~ 

SituatiO?L 

~ if~r~~-~ 1l 
~ ~ fi¥; ~ ;:fifu ~ 
~ ~ ~ ~ l{"ij' ;ftfu '" 'iiJO'T i!r ~orn 
~ ~ I ~ l{~ ;ftfu 'tiT 
~ '1ft cmr a--.rr~)ffi" ~ ~ ~ 
~if If1t ~ <'fllm ~ fi¥; qnr If>'T ~fu 

it ~ 'III'fol~iiTmr~r~~~1 
~~~~ ;f~ 

fi¥;lrr 'IT lJir lft" ~ ~;;it ~ fif 
~ ~~ ~ it fir.r GfTifT ~ 
~ ~ ;;r;r 'ift;f it ~~T 
'I1T~flfm~(fiI""I!T~~ 
;ao ~ ~ fi¥; ~ 'Tf~r.r i!r fir.r Gff'fT 

~ I II if@ ~ ~ lfiI" ""'f 
~~m If>'T f.rm;fT ~ I lflT<: ~ i!r w 
cmr IIiT '1m ~~ ~ ~ f~ wn: 
~~T~~mr'f<l:l~~ 

81 ~. ~ ~ u.n 't-f i!r 'III<'A 

~ 1f>'l' ififu '" I!i'T~ ~ ~mr.r 
~ I tft7-~ ~~~~ 
~'lftmr~~~ ~mrilrfu1f 
~ fi!;m" l!Z it mr GfTifT ~ I 
~ ~m '4in: >it ~ (I',,<n%.,,-
~ ~ ~~~G:r.rT¥Ti!r 
~ ~ '!ft ;ftfcr ~ ~ '!ft ~ 
~~~<IT~~ilI~'iftrrT~ 
IIi'T ~ ~ I ~ 'iftrrT 'm"f>lflJT IIiT 

~~ I!>""f.t. fu1f ~ ~ 
If>1' ~ wR ~ it ~;;rr ~. If" ~ 
"~ ~ ~ I llf:wic q-~ • 
t fiI;"I!ror ~ ~ ;;r~ to "fl" ~ 
~ ~ fi!; 'Trf~ I!i') '1fT ~, 
1W(CI' t ~ ~ it ;;it 
~~ ~ ~ ~ 'Trf~ if:fu1f'l1T 
fl"U t. ~ !i~ ~ ~ ~­
~ 1Ii'T~ I ~~ ~ if;fj.r • 

Rf<'lT'l'i ~ ~ ~ ;:it <nfll;~ 
.. f~<'IT'l'i lft" ~ ~ I cmr'-'l#rn 
i!r~~'Ift~~~)G!"N<IT 
~ '!1T ~ f'f1llT ~ I 1fl"f<: 
fi!1tt • ~ IIiT ~r m...,. 



Motion re: AUGUST 31, 1960 International Situation 6050 

[o.ft" ~1I't] 
~ ~ ~ ~ 'fi1 ~;j'f iJ"'!:T ~ !4fJ1'<'l" 
~ <t't ~ ;ftfcr I!i1 if~ ~, ~ 
~ on: $l1<ffif 'I'i, 1l ~~ ~ 
~~ %f~ I ~ mmr~f'!;~ 
3fqR If~ :it <tt ~-T <IT'lI"T ~"f 
i!:FT't ~ ;q-q it f~ ~~Gn: ~r '>it ~~ 
~ f~ 'fTf~~ 't: 'tf't ~, ~ 
~ flf"f ;;rr~iTT I.;f\<: ~Nr q, 'ill 
~-q;1~ 'fi'T 'iWffif i!"T ~ ~ ~ <r.:'fIl1 
"'I'T ~ i!"T ~I'[\" I ~ un: '" 'fTf<fifaR 
f1r,..m 'maT t., ~~ ~T<: 1!~ fq<:f1f 

~ on: ~-'f.~ 'fi<CIT ~ I ~ 
q;)~ ,.;t ,,~ ~~ ~? ~ i 
~ ~ f'fi ~;;r;{11cf ~~~ 'fll:' ~ I 
~ ~~ ~ efT ~ ~T ~~.; <r~ 'f' ? 
8lwi ~~f'fi~ ;;rr~ if;~ 
'!'fi ;;nil'? >;fI'[7 {:If tJ'fi ~ 't: 
m1I'~ ~ ffi ~ W-fi'1"T ~ I!~"" 
rn ~ ~ it ~fu'l1 ~~ i!@ 
$r I ~ r.r.r ~ ~ !!r.I7T-~ 
~ lfliff'l1 ~ m !!r.I7T-.;n,pr~, W 
it ~ ~ 'fll:'T ~ W lf7r 111\: 
f.:r~;:<r ~ ff; ~ ~ it ~ ;fTffl 
~ i!:T<r'T '<r!f~ I 

Shrl Brajeshwar Prasad (Gaya): Mr. 
Speaker, Sir, a public warning Should 
be given to Great Britain by all the 
Afro-Asian States not to interfere in 
'bhe internal affairs of Jordan. It 
should be made clear to the Govern­
ment of Great Britain that we can­
not remain in the Commonwealth if 
British troops are sent to Jordan. 
The right of the people to determine 
their own form of Government by 
any means whatsoever cannot be 
challenged by Great Britain and if 
British troops are sent there. the 
power position of all the Afro-Asian 
States may be jeopardised. 

Russia and India must evolve a 
common foreign policy on the ques­
tion of Jordan. I suggest that a con­
ference of non-aligned nations should 

be convened to explore the possibili­
ties of handing over the defence and 
foreign affairs portfolios to the Unit­
ed Nations Organisation. 

An Bon. Member: All the nations! 

Shrl Brajeshwar Prasad: Not all 
the nations but alJ the non-aligned 
nations, India included. If the con­
ference fails to come to an agreement 
or is not held at all, India should 
unilaterally take the first step in that 
direction. Panch Sheet and national 
sovereignty are anti-thetical concepts. 
Panch Sheel is possible only within the 
framework of a world Government. 
The alternative to a bi-polar world 
is not war or hegemony but the emer­
gence of a multi-polar world which. 
in my humble opinion, constitutes the 
greatest menace that has ever con­
fronted humanity. 

The goal of disarmament can be 
achieved only by handing over the 
control of defence and foreign affairs 
to the United Nations Organisation. 
Disarmament is not possible in a world 
of sovereign nation States Neither 
Russia, nor China, nor ~erica, nor 
England, nor France will throwaway 
their nuclear weapons. Conventional 
weapons wilJ kave to be gradually 
eliminated, because they have become 
obsolete. There cannot be any inter­
ference by Russia, China and America 
in the affairs of the non-aligned 
nations if they hand over the port­
folios of defence and foreign affairs to 
the United Nations Organisation. 

Shri Feroze Gandhi: You should 
become a delegate. 

Shri Raghunath Singh: He has only 
given his idea. 

Shrl Brajeshwar Prasad: Today the 
pull of the West over Russia haa 
increased. This process must be re­
versed. This process can be reversed 
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by handing over the portfolios of 
defence and foreign affairs to the 
United Nations Organisation. The 
vesting of control over defence and 
foreign affairs to the United Nation! 
Organisation is tantamount to the 
establishment of a federal union 
between India, China and Russia. The 
goal of a federal union between India, 
China and Russia is the integration of 
the old world into one political unit. 
This goal can be achieved by vesting 
control ove) defence and foreign 
affairs to the United Nations Organisa_ 
tion. 

The tnreat of a military d'ctatorship, 
and of a dictatorship of the leftist 
variety. can be averted only by hand­
ling over the portfolios of defence and 
foreign affairs to the United Natiollll 
Organisation. The day this is done all 
the problems of international politics 
will be solved for ever and the con­
flict between China, Russia and Ame­
rica, which may lead to war or hege­
mony or the break-up of the bi-polar 
world into a multi-polar one will 
corne to an end. The threat of a poli­
tical settlement between Russia and 
China. or Russia and America, or 
China and America, on the basis of 
the maintenance of the status quo, or 
the division of the non-aligned nations 
into two spheres of influence, or the 
withdrawal of Americans from the 
whole world can be averted only by 
handing over the portfolios of defence 
and foreign affairs to the United 
Nations Organisation. The danger of 
war and hegemony, if any. can be 
warded off if the United Nations Orga_ 
nisation is vested with part sovereign 
left powers. There will be neither 
democracy nor sovereignty in any part 
of Asia if the United Nations Orga­
nisation is not transformed into R 
World government. There cannot be 
any political settlement between 
Russia and America on the basis of the 
maintenance of the status quo. The 
status quo has changed and is chang­
ing fast. It has changed in Japan, Laos, 
Turkey. Egypt, Jordan, Syria and 
Pakistan. The power position of Ame­
rica has been weakened wherever 
changes have taken place. There is 
no reason why Russia will consolidate 

Situation 
American position by entering into • 
political settlement on the basis of the 
maintenance of the status quo. 

Revolutionary changes are taking 
place in Africa. Cuba is trying to 
change the status quo even in the new 
world. 

If the status quo in the new world 
is changed, the power position of the 
United States of America will be 
weakened. Both Russia and Americe 
will be adversely affected if England, 
France and Western Germany are in­
tegrated into one political unit. Be­
hind the scenes discussions are going 
on between the Prime Ministers and 
the leaders of these three countries 
for the achievement of a political in­
tegration of these three countries. 

The Status quo cannot be maintain­
ed because it has become obsolete. It 
is only after the establishment of a 
new order that a stJatus quo can be 
maintained for long. The Vienna set­
tlement gave a century of peace to 
Europe because it was based on a new 
order established by the dominant 
powers. The status quo in the old 
world is so clearly disadvantageous to 
Russia that no settlement with Ame­
rica is possible. There are no Russian 
bases or troops or military alliances 
in the new world. There are American 
bases, troops and military alliances in 
the old world. Nuclear stalemate has 
strengthened the power position of 
America in the old world. America 
cannot be driven out by Russia because 
there is a balance of terror. America 
will not voluntarily withdraw from 
the old world in order to please 
Russia. It is only by internal uphea­
vals as in Turkey and Japan that 
America can be made to withdraw step 
by step. Hence I plead that a warninlt 
should be given to Great Britain not 
to interfere in the internal affairs of 
Jordan because it is only by internal 
upheavals that the status quo can be 
changed. It cannot be changed by war 
or hegemony. It cannot be changed by 
a political seWement. The only way 
in which the status quo can be chang­
ed is by the will of the people and 
.y revolutionary actiea. 
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Mr. Speaker: The hon. Member'e 
time is up. 

Shri Brajeshwar Prasad: I will take 
fifteen minutes more because I am a 
Member who speaks only on this lub­
ject. 

Mr. Speaker: I thought the hon. 
Member was speaking fln external 
affairs. It is a different subject. I will 
not allow him to speak on that. 

Shri Brajeshwar Prasad: I am 
speaking on external affairs. 

Mr. Speaker: The hon. Member said 
that he was the only person . . . 

Shri Brajeshwar Prasad: I speak 
only on external affairs and that too 
thrice a year only. I should be allow­
ed to speak for 15 minutes. 

Shri Raghunath Singh: That is 
right. He speaks only thrice a year on 
external affairs. 

Shri Brajeshwar Prasad: This ten 
minutes' time limit should be applied 
to other hon. Members who speak on 
all subjects under the sun. 

China bars the way to a political 
settlement between Russia and Ame­
rica on the basis of the division of the 
non-aligned nations into two spheres 
of influence. Hence I plead for a 
political settlement with China. A 
division of the non-aligned nations into 
two spheres of influence means fur­
ther augmentation of American power 
in the old world to which no Russian 
Government would ever agree. Hege­
mony can only be established by war 
and conquest. Russia is in East Ger­
many by the right of conquest. Rua­
sian hegemony over Eastern Europe 
could not have been established had 
Germany not been defeated. But war 
ill no longer possible because it would 
lead to the destruction of the globe. 
The status quo which cannot be main­
tained but which cannot also be chan,­
ed either by war or by the establish­
ment of either Sino-Soviet or Russo 
American or Sino-American hege­
mony can be changed only by the 
handling over of the defence and the 
foreign a1fain portfolio.. to the United 
Nations Organisation. 

A resurrection of the Sino-lioviet 
pact is not poaible because both Ruft-

sia and China have become nuclear 
powers and further because there .. 
no danger of American intervention in 
China. The Sino-Soviet pact wu 
formed when RUSSia was not a nuclear 
power and there was a danger of 
American intervention in China. Now 
both these conditions have ceased to 
exist. The interests of China and Rus_ 
sia clash in Tibet, Sinkiang, Mongolia, 
Manchuria, Korea, Siberia and the 
Western Pacific. It was with the ob­
ject of frustrating the Russians that 
Great Britain, after conquering Tibet 
recognised Chinese suzerainty over 
Tibet. A century ago, Korea was 
divided into two spheres of influence, 
Russian and Chinese, exactly at the 
same parallel where it stands divided 
today between China and America. 
The invasion of South Korea by North 
Korea was in reality an attack upon 
China by Russia which America mis-
understood as an attack upon the 
west. Siberia is the bone of conten­
tion between Russia and China and 
the Chinese are trying to sabotage 
Russian hegemony in Eastern Europe. 
China and Russ.ia are behaving like 
rivals in Latin America and Africa. 
The invitation to the Afghan King to 
visit China is an attempt to create a 
wedge between Russia and Afghanis­
tan. 

International communism standi 
divided into two camps, pro-Chinese 
and pro-Russian. The conference of 
communist powers held recently in 
Rumania emphasised these differences. 
The recent exodus of the Russians 
from China and of the Chinese from 
Russia show clearly that the con1l.ict 
of interest has broken down all ideo­
logical bondl. 

.. .IllS is my last argument. The fear 
01 the non-aligned nations rallyin, 
round the banner of the U.S.A. .pre­
vents the resurrection of the Sino­
Soviet pact. A political settlement 
between Russia and China if ever 
arrived at will lead to political settle­
ment between Russia and America on 
terms advantageous to the former. 



There cannot be any political settle­
ment between America and China, for 
their interests in the Western Pacific 
and in Formosa cannot be reconciled. 
Any political settlement between 
thina and America will lead to a poli­
tical settlement between Russia and 
America on tenns advantageoWl to the 
latter. 

One more word about China about 
Which so much has been said on the 
ftoor of the House. I think that this 
Chinese menace has been exaggerated 
by some Members here. China cannot 
Invade India. Russia and America 
will tear China to pices if she laun­
ches any attack upon us. Already, 
China has become a headache to both 
Russia and America. China will not 
be allowed to augment her own power 
position at the cost of India. We are 
doing alI that can possibly be done to 
Improve our defences. 

Shri Japnatba Bao (Koraput): Mr. 
Speaker, this morning, while initiating 
the debate, the Prime Minister gav.e 
a very good account of the internation­
al situation and how it has been deter­
Iorating in recent months. Events 
abroad have an impact on our country 
directly or Indirectly. It is this 
awareness on the part of the Prime 
l4inister from the day of our indepen­
dence that has kept our country in the 
forefront of the world. The policy at 
non-alignment and non-Involvement In 
others' affairs has won for our country 
the respect of the whole world and we 
occupy the foremost place in interna­
tional scene. 

This morning, Shri Ranga and some 
other hon. Members suggested that this 
policy is a good policy til! our country 
is attacked, but when our country ia 
attacked, there should be a ch&n«e in 
our policy. I would respectfully say 
that the policy is basically sound and 
the philosophy of our foreign policy 
need not be changed. What is the other 
alternative that Shri Ranga has to sUII­
Jest? China hils made an incursion on 
our 'terri tory. Still we stick to our 

policy and try to see that these di1!~ 
rences or disputes do not develop into 
major conflicts. We hope that wiser 
counsel may prevail on China and the 
matter may be settled. 

Our foreign policy, as the Prime 
Minister said this morning, has been 
misinterpreted or rather misunderstood 
in the sense that it is a negative policy, 
that it is a neutral policy, but I sub­
mit that it is a positive policy. It hal 
also stood the test of time. The recent 
U-2 plane incident will clearly show 
how countries who were members o. 
the NATO or CENTO have been in­
volved, how Russia gave a warning to 
the countries that lent their bases for 
the U -2 flight. So, this is a pointer 
that countries are not helped by the 
military alliances of which they be-
come members. 

It was also said that our country 
lVlls an uncommitted nation. It is un-
committed up to the time it commits 
Itself. We make up our minds on 
each case lIS it arises, and vote in ac­
COrdance with merits and in the inter_ 
est! of our country. A nation's policy 
is at least as much a product of i18 
history as Its temporary challenges. 
We are today what we are because of 
what we have been in the past. It IS 
nat aloofness that is Indicative of our 
Policy. We stand for reason and jus-
tice. So, we are respected and other 
countries look to us In matters of' 
mutual disputes. 

It is gratifying to note that this 
session of the U.N. Assembly will be 
a momentous session in the sense that 
14 new African States have corne tn. 
The number now comes to 96. In 
October Nigeria will also become inde_ 
pendent. The U.N. will thus represent 
mostly Asian and AfrIcan countries. 
Hitherto the western countries went 
wry powei'tul in the U.N., but now 
importanca and leadership is shittiI13 
to this bloc. 

In the matter of the Congo, the U.N. 
acted with readiness and effectivenesll. 
It is because of the intervention of the 
U.N. that the Congo situation was not 
allowed to deteriorate, and I am sure 
the Congo will retain Its identity. 



Moti"" rll; AUGUST :n, 1960 International SituuLOJI 60SI 

[8hri Jaganatha Rao] 

It is also gratifying to note that 
our relations with Pakistan are going 
to be cordial. The long drawn out 
negotiations on canal waters have 
come to a close, and our Prime Min­
ister is going to Pakistan on the 19th 
September to sign the canal waten 
treaty. 

About Portuguese Mrica and Goa 
I wish to say that as other African 
.countries have become independent in 
the recent past, they will also become 
free very soon. There is no other way 
of precipitating or accelerating the 
pace towards the freedom of the small 
territory of Goa. 

My hon. friend Shri Jaipal Singh 
stated that the U.N. delegation had 
become more or less a family affair of 
8hri Krishna Menon. It is a very illl-
charitable remark. The delegation is 
chosen by the Prime Minister. 8hri 
Krishna Menon is selected year after 
year because of his brilliance, which 
the hon. Member himself admits. What 
is the good of sending people who are 
not brilliant? It is he who has brought 
about the impact of our foreign policy 
on other nations. I was a delegate to 
the U.N. last year, and I have seen 
what position Shri Krishna Menon 
holds in the U.N. People may have 
different views, but let them not 
ignore the merit and qualities of a 
person who is fitted for the task. 

Algeria is another problem which I 
am sure will also be resolved very 
500n because France cannot but fol­
low the other nations. By next year 
I am sure it will become free. 

Our Government have done a good 
thing in not moving this year for the 
inscription of the item of Chinese 
admission to the United Nations. But 
we believe in the universality of the 
membership of the United Nations. If 
any other nation would like to move 
in the matter, our vote is there. 

It has also been suggested by my 
bon. friend 8hri Ranga that China Is 
making treaties of friendship with 

Nepal, Burma and Afghanistan, and, 
therefore, our foreign policy has fail­
ed. We say we have friendly relatione 
with all the countries. Nepal is Il 
friendly country of ours. That doee 
not mean that it should not be friendly 
with other countries. We want eYer¥ 
country to be friendly with every 
other country. So, I do not see 
any reason or logic in 8hri Ranga'. 
speech when he says that the fact that 
China has made a treaty of friendship 
with Nepal is something harmful to 
us. 

He also raised the question of Tibet. 
The Tibet question came up before tho) 
U.N. last year. India abstained, and 
I say, India rightly abstained. What 
benefit Or advantage did Tibet derive 
because this resolution was moved by 
Malaya and Ireland? The debate took 
an acrimonious turn. The whole As-
sembly was divided into two blocs. Of 
course, many countries abstained. That 
was why we in the Indian Delegation 
also. abstained last year and did not 
align ourselves either in favour of It 
or against it. 

By and large, our foreign policy hu 
stood the test of time, and it is the 
only policy that any nation should 
follow, however militantly strong it 
may be. There is a growing awareness 
on the part of the other nations that 
this policy of non-alignment does not 
merely mean not entangling any coun­
try into these entangling alliances, but 
it is a policy which is meant to save 
any country from war. I have moved 
an amendment, approving of the GOY­
ernment of Indian's policy in relation 
to the international situation, and I 
commend my amendment for the ac­
ceptance of the House. 

Shri B. C. )[amble (Kopargaon): 
Within the very limited time at ID7 
disposal, I would like to raise four 
questions with regard to the interna­
tional situation. The first question 
that I would like to ask is this. Tak­
ing stock of our ten years' record, are 
our foreign affairs going from good 
to better or from bad to worse? If 
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our foreign affairs are goin, from bad 
to worse, then, the second question is 
who is responsible for it. Where do 
we fix the responsibility? 'The third 
question is, if our foreign affairs "re 
going from bad to worse, why thU is 
happening, The fourth question would 
be how to avoid it. 

Taking the first question namely 
whether our foreign affairs Ill'e gain, 
from bad to worse or from good to 
bad or from good to better, let us 
understand that apart from the repu­
tation that our Government miaht 
llave earned in different parts of the 
world or even in the UNO, none of 
our problems, that is, problems which 
India is concerned with, has been 
801ved. Now one more has been 
added, and that is the very security 
ef this country. I am not expressing 
an opinion; this is a fact conceded by 
Government. If one more problem has 
been added, and none of the problems 
with which our country was faced has 
been solved, the question is whether 
we are going from good to better or 
:Irom bad to worse. Hon. Members 
and the Prime Minister may differ in 
~eir views. It is a matter of opin_ 
ion, According to my humble sub­
mission, we are not going from good 
'" better; we are going from bad 
'" worse, because the very security of 
eur country is threatened. 

The second question is, who is res­
ponscible for it? For instance, if there 
is an epidemic spread in the city, im_ 
mediately hon. Members get up and 
ask, 'What is wrong with the Munici­
pality?', 'What is wrong with the 
Health Department?' and so on. So 
Illany queries are raised. Apart from 
the question whether anybody is really 
responsible for spread of an epidemic, 
in the sense that none of our problems 
has been solved but actually one 
more has been added to our problems, 
Who is responsible for it? The prin­
dple of responsibility is very import­
ant; otherwise, it will be the end of 
democracy. Therefore, somebody 
should fix up the responsibility. Whe_ 

Situation 
ther it would be the responsibility of 
the External Affairs Minis try or of the 
Prime Minister or of the Union Gov­
ernment or of this House, it must be 
accepted. In my own humble way, 
I submit that the External Affairs 
Ministry is responsible for it, because 
that Ministry is meant to see that at 
least the security of this country is 
maintained. 

Now, why has this happened? This. 
according to me, is a very important 
question. This has happened because 
there is something inherently wrong 
in the very policy of Government, 
There are so many Members who have 
come here and championed that policy 
as a very good policy. I can under­
stand it. A policy will be good to a 
certain extent, but it must be judged 
in terms of the results which it bring< 
about. The result is well_known-an 
additional problem has been created, 
So the question is, how this has hap­
pened, If it is not the result of the 
policy the Union Government are 
pursuing, then where are we to lay 
the blame! 

According to me, there is another 
aspect as to why this has happened. 
I am sorry I have got to say, even 
though I am a very small person, that 
our Prime Minister is not in a posi­
tion to judge who are the friends and 
who are the enemies so far as India', 
interests are concerned, He has mis­
taken in regard to that, I am not 
sure whether he has tested that. We 
were told for so many years, at least 
ten years, that we have friendship 
with China and they and we are 
friends, But the result is that the 
friend has turned against us. Either 
we are wrong and are making wrong 
allegations or it is a fact that the 
friend has turned against us, This hw; 
not happened in any other country of 
the world where the Prime Minister 
of a country or the leader of the 
Government has said that a particular 
country is a friendly country, and that 
very friendly country has turned 
against It, and the Government have 
come complaining to the House, 'Look 
here, this is the position', Therefore. 
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I liubmit that we have not been able 
~ ascertain who are really qur friends 
and who are really working against 
our interests. 

Regarding the policy of Govern­
ment, what I have to submit is this. 
I would ask whether this policy is 
lound. I am afraid mine may be a 
solitary voice in this House to say 
IlOmetlhing ;about this policy in this 
way. I say that this Government is 
pursuing a policy without caring to 
know what our Constitution has laid 
down with regard to the broad prin­
ciples which the Union Government 
should pursue. I am referring to 
article 51 of the Constitution of India. 
The principles enunciated in that 
article are sound, but hon. Members 
and particularly the Prime Minister, 
have neglected the contents of that 
article in such a way that I am com.. 
pelled to read that article. It says 

"The State shall endeavour to 
(a) promote international peace 
and security; (b) maintain just 
and honourable relations between 
nations; (c) foster respect for In-
ternational law and treaty obliga­
ti0:13 in the dealings of organised 
peoples with one another; and 
(d) encourage settlement of inter­
national disputes by arbitration". 

If without styling our foreign policy 
either as of non-ati:«nment or of 
Panchsheet or of co-existence, the 
bon. Prime Minister had gone by 
these sound principles which are em.. 
bodied in article 51 of the Constitution 
tIA. India, I am quite sure our country 
would not have found hereself In the 
position in which she is today. Why 
I am referring to this article 51 is be­
eause one of the important principles 
Is not observed by our Union Govern­
ment, particularly the Prime Minister. 
What is it? That is embodied in sub_ 
clause (c) of article 51. It says that 
the State shall endeavour to foster 
1'eSPect for intematiDnallaw and treaty 
ebllgationa. There were certain trftty 
·obligations in regard tD Tibet whl!n 
the British were here; we interited 

them. When the treaty was arrived 
at between India and China in 1954, 
the Prime Mmister made a statement 
in the Rajya Sabha on 26th A\liust, 
1954 and I am reading his words: 

"The agreement itself, if I may 
say so, was rather a minor docu­
men t but certain other principles 
contamed in it were very im­
portant." 

When I refer to that agreement 01. 
1954, I do not find any relerence either 
tD the previous agreement to which 
India was a party, nor is it stated here 
that the previous agreement is can­
celled. That is the general custom. 
It was in the previous agreement that 
the status of the Dalai Lama would be 
unhampered and there would be no 
interference. I am not speaking abou' 
the suzerainty of China over Tibet; it 
was admitted even by the British. 
Now, did we observe the treaty obli­
gations which we inherited? Had 
they been observed, I am sure the 
situation that has arisen today would 
not have arisen. U the Dalai Lama 
had been there when China concluded 
an agreement with us, the position 
would have been entirely different. 
There is no mention in the 1954 agree­
ment about the Dalai Lama beini 
invited or his signature being appen­
ded to that agreement. This agree­
ment was signed behind the back of 
the Tibetan people and the Dalai 
L~ma. That i~ why I am requesting 
th' Prime Minister, he should have 
respect for the treaty obligations; 
otherwise the situations become com­
plicated. 

I have been here for the last three 
years and I am speaking for the first 
time today on this. The Prime Minis-
ter did not today refer to panchsheel. 
He referred to co-existence and non­
atirnment. He gave a different inter­
pretation altogether. When he spok .. 
about co-eistence, he narrowed down 
the point to the extent of saying that 
It hastelatlonshlp with war. There 
are people who say they want war; the 
counter-part of it is co-existence_ 
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With regard to non-alignment, he 
again narrowed down the point and 
said that it relates to the military 
alliances. I am sorry to understand 
this because such a policy would be 
so narrow that the han. Members of 
the House would not be in a position 
to understand what is g.oing on m 
respect of foreign affairs. 

I would like to know whether 
panchsheel as enunciated by the hon. 
Prime Ministers of India and China 
has not fallen to the ground. The 
first principle is mutual respect for 
each other's territorial integrity. But 
both the Prime Ministers of India and 
China, it is said, are challenging the 
very validity of the territorial inte­
grity of each other. Then, the other 
thing is about mutual non-aggression. 
Our Prime Minister is complaining, 
and rightly so, that he is not using 
those words "mutual aggression", but 
there is p complaint. The third is, 
mutual non-interference. With regard 
to this also there are a series of com_ 
plaints even from the Government. 
The question is whether the panch-
sheel that Lord Buddha laid down is 
entirely different. Those are moral 
teachings and they will endure. But 
so far as the panchsheel enunciated by 
the Prime Ministers of China and 
India are concerned, that panch~heel 
falls to the ground. Therefore, I re­
ouest and pray to the Prime Minister 
that he should re_examine his policy 
and in that re-examination I am sure 
hp will be able to find the weaknesses 
of his present policy. 

Now, Sir.' I wiII make a few sug­
gestions. In order that we should 
maintain the integrity and the secu_ 
rity of this country, what is it that 
we have to maintain secure? It is the 
,orial .vstem and it is the system of 
Governmpnt. By virtue of adoption 
of OUr Constitution we have given 
nrefprence to the narliamentary system 
of Government. Secondly, if we are 
r"ally interested in solvin/!: the inter­
national probJpms peacpfully. then our 
Government should urge . that the 
authoritv of the U.N.O. should be 
srengthened. Onel! the Prime Minister 
Se5 (Ai) LS-9. 

Situation 
said that so many members come and 
disburse---when there was a debate 
on Tibet and he was replying-and 
nobody wiIJ take note of it. If that 
is the position, we sllould urge that 
the UNO authority should be strength­
ened. 

Thirdly, I would suggest that there 
should be more and more researches 
done in our country. Our country 
should be made stronger. If there are 
any scientists in our country they 
should be well paid and everything 
should be kept at their disposal to 
do research work. That is one of the 
ways-I may say that is the only way 
--.of making our country strong; 
otherwise there is no escape from the 
position of degradation that is going 
on today. 

Lastly, with regard to the social 
system, this is one of the reasons why 
probably the Chinese Communists are 
having an eye on the Indian situation. 
For that also the Prime Minister 
should consider how we can adopt 
what maybe called a uniform civil 
code by which We will be one single 
people even though there may be 
various religions, castes and 50 on. If 
that is done, Sir, I am quite sure that 
India will be in such a position as 
to defend herself and. not only that, 
extend a helping hand to other coun­
tries who may be weaker. 

Shri Joachim Alva (Kanara): Mr. 
Speaker, Sir, !far !!he laS't several 
months about half a dozen major 
events have rocked the world-the 
Disarmament Conference, the Submit 
Conference, the U-2 Plane and, nearer 
at home, stirring events in Mrica­
some of them distressing-thl! I!xit of 
Mr. Menderes from Turkey and thl! 
cancellation of President Eisenhower's 
visit to Japan. Within thl!SI! six or 
seven events we have faced a Is,,>!", 
number Of events of !!l'eat political 
sil!;nificance. But the mo..t important 
of them all i. thl! U -2 Plane. It h~s 
already pa~sl!d into hi.tory. It is an 
extra_ordinary event that h,.. ~k .. n 
nlace in 'the history of thl' ""'rId. W .. 
have known of stories whl!re ltTeat 
O~a.l.. 7ith their armies b,ve been 
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pitted one against the other and, per­
haps, with battles not fought or, per­
haps, fought to the bitter end. There 
was a Camp David spirit in Washing­
ton which was a very commendable 
thing and on which millions of huma­
nity kept their hopes and aspirations. 
It is not easy for Mr. Khrushchev to 
walk behind his party or to set his 
back against his party, a monolithic 
party which has been nurtured for 40 
years and under a fanaticism and 
under a fighting creed and to go over 
to America and to talk on terms of 
spontaneous friendship and concilia_ 
tion to President Eisenhower who 
himself is also a very great and noble 
man. That having been done, the fact 
that the fate of humanity should have 
hung on a mere little thread was in­
deed regrettable. We in India are to 
be very careful about this incident. 
Planes buzz off on the Goa frontier. 
One single plane came over Delhi in 
1951 or 1952, and I remember what a 
stir it created amongst us. If planes 
or balloons buzz over our territory, I 
want to know how much exactly <they 
are flying from any direction. We 
cannot permit planes to go over 
Kashmir but since the U.S.-Pakistan 
military pact was arrived at, those 
planes cross over <to Pakistan into 
USSR or through Iran. 

I am grateful to the han. Prime 
Minister for giving me permission to 
read out a few paragraphs from a 
letter which I addressed to him on the 
12th December, 1956, when he was on 
the eve of his journey to see Presi­
dent Eisenhower. This is what I 
humbly wrote to him: 

"I have been wanting to draw 
your attention to air balloons that 
have been flying in some parts of 
Europe, with every possibility of 
them flying in our territory-may 
be in Kashmir. You may recall 
that several months ago 1 put a 
question to you in regard to the· 
air balloons that had flown in 

. Europ.e. I did not then specify 
the countries; but I meant the 

. eastern Europl:an countries. and 

Soviet Russia. I did not want to 
embarrass you then; nor has it 
been my intention to embarrass 
you at any time. My sole inten­
tion has been to pinpoint certain 
matters of importance or stress the 
angle to a question. 

Any weapon used in a cold war 
in any other part of the world 
can be used against us. It be­
comes only a matter of time. 
Balloons were actively flown in 
the countries of eastern Europe 
specified above. 

Hence this technique sometime 
or other can be adopted against 
us. True, they all say it is a part 
of the game-everything is fair 
in propaganda, whether it is wag_ 
ed by this side or that. So far we 
have not heard of the U.S.A or UK 
complaining about the balloons in 
their territory. 

After all is said and done, the 
flames of Hungary did not burst 
forth in one single day! It was 
the work of nearly ten long years 
of intense activity by the powers 
of the West in the shape of es­
pionage, counter-espionage and 
other means of sabotage. The 
USA has voted billions of dollars 
for this purpose in eastern Europe 
and finally the walls of Jericho 
have been fairly well assaulted. 

I am humbly concerned about 
the danger to our own mother­
land. Pakistan may do anything. 
It has already violated our air 
space. Air space above our own 
land territory is ours and ours 
only. 

Violation of air space is defi_ 
nitely an international offence 
whether it is done by planes, heli­
copters or balloons. I am sure 
this item is on your list of discus­
sions with President Eistenhower. 
What affects any part of Europe, 
nay of the world, can definitely 
affect India." 
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This, in a sense, is the law of viola_ 
tion of air space. All the space over 
our heads in our own land is ours. 
Today, when we are talking of Panch-
sheel, when we have been following 
the principles of Mahatma Gandhi, we 
are helpless, and planes buzz off on 
the Portuguese territory. They are 
either Portuguese planes or they have 
been hired out to Portugal from fore­
ign powers or maybe they are even 
of our own neighbour Pakistan, which 
has been very friendly to Portugal. 
These are very essential matters. Our 
freedom is in peril and our security 
is in peril if we do not take care of 
any balloons flying over us. 

When I was in the Soviet Union two 
years ago they complained that 150 
or 200 balloons or something like that 
flew over their territory and they had 
protested. When I was in China last 
year, I was told that they had pro_ 
tested. We too have got to be ~are­
ful. It cuts both ways: the country 
who protests and the country which 
has the unfortunate experience of 
facing the planes or the balloons. 
This balloon item is an experiment 
done by one nation against the other. 
Whoever started it, whoever is the 
victim·of it, we are in danger and un­
less we are armed and know our right 
in this matter, what will happen? 

The U-2 plane incident has now pas­
sed into history. I am sure the United 
States of America themselves said so. 
No one criticised the U-2 Plane inci­
dents as much as Mr. Adlai Stevenson 
Or the Democrats who insisted on 
having a regular enquiry and the en-' 
quiry was not altogether a happy one. 
We are not concerned about that. But 
What we are concerned about is that 
Our air space shall not be violated at 
any time. If we have not got swords 
sharp enough to bring down these 
Offensive weapons or offensive paper 
kites that are really offensive as can 
photograph from enormous distances­
then we are up against great danger, 
and the territory of our country is in 
danger. 

There is another point. Tibet seems 
to be the hobgoblin with my friends 
in the Praja Socialist Party. 8hri 
Nath Pai said 75 millions of people 
had perished in China in a century. 
Facts must be facts. The sanctity of 
facts, whether it is on our side or on 
their side, must not be sacrificed. My 
friends on the opposite in the P.S.P, 
and the Swantanta parties are very 
keen to beat a <iead horse so that we 
can be embraced in the death-knell of 
war, so that the nation may perish. 
We cannot afford a war, but we shall 
make our nation strong in every way. 
Dr. Ram Subhag Singh also said we 
shall make our nation strong. We 
shall always keep ready; we shall 
keep our economic strength strong. 
Though we may not make as much 
agricultural and economic progress as 
our neighbours, we shall go slowly 
and the man who goes slowly may 
win the race. 

But these are very important things 
where facts are concerned. I would 
like to read from a book written by 
Professor Fitzgerald, Professor of Law 
in the Australian National University, 
Canberra. He has written four or 
five books: China: A Short Cultural 
History, The Tower of Five Glories, 
Revolution in China and The Empress 
Wu. Here in this book Flood Tide in 
China he says: 

"Very widely differing estimates 
of the number of those slain or 
imprisoned for counter-revolu_ 
tionary activity have been made, 
both by outside observers who are 
partisans of the Nationalists, and 
observers within China who are 
either favourable to the People's 
Republic or objective in their ap­
proach. No certainty is possible, 
but the most careful and thorough 
investigation carried out by foreign 
observers on the spo~whose om­
cial position and political stand­
point excludes the possibility of 
Communist sympathies, suggests 
that 50,000 may be the real appro­
ximate total of those put to death 
through_out China fpr 'treasonable 
acts'. The number is itself great, 
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but the percentaee of a population 
which exceeds 500 millions is very 
small." 

I 
What I am concerned is, here is a 

book written by an Australian profes­
lIor of law in the Australian Univer­
sity, a book which is well-known and 
this is what he says. 

In regard to the policy on Tibet, on 
wIHch the Prime Minister is attacked 
so much, I would do no better than 
read two last paragraphs on the 
reflection made by Kinsley Martin in 
iV ew Statesman of April 11, 1959: 

"The TIbetan revolt and its 
suppression by Peking opens a 
new and dangerous chapter in 
Asian history. Responsible com­
mentators have begun to under­
stand the reason for Nehru's 
caution. No wonder that he 
avoids uttering irrevocable words 
of condemnaticn about China or 
that perhaps, still hoping to act 
as mediator, he places good rela­
tions with China at the head of 
his admittedly conflicting priori­
ties. For him to abandon his 
Panch Sila agreement with Chou 
En-Iai and to give up hope of 
peaceful relations with Peking 
would be the most tragic of deci­
sions for India and the world. 

If all 2,000 miles of frontier 
have to be armed and fortified; if 
India must every day fear inva­
sion from China, then Delhi must 
spend far more on war prepara­
tions than the 50 per cent of her 
budget that· already goes in arma­
ments and there will be little 
hope that India can continue to 
base her industrial development 
on democratic principles or make 
her chief object the improvement 
of her miserable standard of liv­
ing. Instead of a ;>eaceful and 
·~onstructive democracy offering 
me alternative to both colonial­
ism and communism in the East, 
India would become a country 
tivided between frightened peo-

pie of property demanding Ame­
rican bombing bases, and Com­
munists exploiting the shockine 
facts of peasant. poverty. They 
are fools indeed, whether in this 
country, America or in India who 
would be glad to see Nehru com­
pelled to abandon Indian neutra­
lism and come forth as a cham­
pion in the Cold War." 

My friends in the communist party 
have also very much disappointed us. 
We have thought it is a great party. 
There are men there with great 
patriotism, who were on this side of 
the House and some of them have 
suffered great privations, perhaps 
much more than us. The nation has 
not forgotten some of the great 
events. In the last war, they joined 
their own no-war campaign when we' 
were waging a life and death struggle 
of the Quit India campaign of non­
violence. We have forgotten that. 
We would like to forget things and 
would like to go ahead. But in regard 
to the Chinese incident, all that they 
have done is not satisfactory to us. 
There is something like standing by 
our country in times of distress and 
sorrow. You cannot strike a fine 
outside that line. You carinot strike 
a line outside your family. You can­
not strike the line outside the wans 
of your country. Whatever ideologi­
cal strength and affiliations they may 
have in Moscow or Peking or any 
other country, we appreciate that and 
we understand .that point of view. 
But there are times when the interests 
of our Motherland should be at the 
highest and there our communist 
friends have entirely disappointed us. 
Whatever it may be, China has occu­
pied our territory. The Chinese have 
done a great wrong to India. One 
cannot prattle for ever on chimes of 
friendship. 

18 hI'!!. 

Mr. Chou En-Iai made a great and 
noble statement when he landed in 
Palam in April, 1960. We expected 
great things from him. He had con-
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Ierenct:S with all the Ministers of the 
Cabinet and the Prime Minister, anci 
the Prime Minister passed him on to 
others. But what· happened was that 
history lost a great chance, I would 
say, the Chinese have lost a ireat 
chance. If Mr. Chou En-lai had made 
a statement "we occupy some of your 
territory; we will vacate it and we 
shall see tha t our friendship is 
strengthened" that would perhaps, 
have repaired the wrong, which can­
not be easily forgotten. Now a wrong 
has been committed and the friend­
ship is broken, which may take 500 
years, 50 years, or, may be, 5 years 
to repair, a friendship which had 
lasted for 5,000 years. At least this 
must have happened after the visit 
ot Mr. Chou En-lai. He came on 
talking terms and terms of friendship, 
we were on warring terms, we were 
passing chits across the frontiers and 
we will not look at their faces. I may 
tell you there are people in Peking 
Who are fnendly with India, who are 
leading a very hard life. Be that as­
it. may, a Chinese delegation has now 
come here and our delegation went 
there, we talk about the factualities 
of the McMahon line, because we have 
got at least a semblance of friendship 
with them. As a result of that, who 
knows,-at least I do not know and 
! cannot foresee what will happen­
It may be that the hon. Prime Min­
ister, as a result of the satisfactory 
working of the talks between the 
delegations, may go to China to have 
a settlemen t. If he goes to China 
that will be a unique and histori~ 
chance for the Chinese to make up 
for the wrongs they have committed. 
And we do hope and pray that some­
th!n~ will come out if the Prime 
Ml?lster will have a mind to go to 
Chl?a, and the breach will be repair­
ed In our friendship and we may be 
able to carry on the democratic pro­
cess of economic strengthening undis­
turbed and we wiIJ not be compelled 
to throw money on the dung hiJI for 
w~r and war preparations. We can 
stIlI be able to maintain our relations. 

?ne or two small points and I shall 
ftmsh. Take, Cuba, for example. To-

lntemati0n4i 
Situatioll 

day, I hope, the Americans realise 
what Goa means to us. When we 
told the Americans what Goa meant 
to us they kept quiet, and when 
Mr. Dulles came here, I had a very 
short talk with him about Goa and I 
told him that even the Catholics want 
to come out of Goa because of the 
present situation there. But Mr. John 
Foster Dulles believed in his massive 
retaliation and containment. America 
has, thank God, changed that policy 
for the better, and is helping us. But 
we are not happy with their troubles, 
neither do we gloat over the differ­
ences between Cuba and America. 
What I am saying is that I hope the 
Americans wiJI realise what it means 
to us when we say that we want Goa 
to remain with us. 

Today we see that the Monroe 
doctrine is threa tened and today the 
Chinese and the Russians are pres­
surising and are working feverishly 
with their economic activities in 
South America and are spending a 
lot of money in that venture. But 
our delegates and our Embassies in 
South America are not doing any­
thing about it. South America is a 
huge land with 24 or 25 countries. We 
can very well go to South America 
for our foreign exchange and for 
increasing our markets. Even the 
distant Chinese, with all their troubles 
with Formosa and other iJIs want to 
go all the way to South ~erica to 
cultivate markets and earn foreign 
exchange. I wonder why we cannot 
send our men, men of character and 
calibre, who will deliver the goods, 
to South America to see that those 
countries are friendly with us. Most 
of the advanced countries have deve­
loped their trade with South America 
by investing money there. Britain 
has invested huge sums of money in 
South America. So also Germany. 
This is a very important point. 

I have got many more poInts to 
refer, but I shall sit down by saying 
that we welcome the visit of our hon. 
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Prime Minister to Pakistan. After all, 
both sides have now settled down 
with a spirit of weariness. When the 
flesh is w.eak and weariless creeps in, 
you are hurt and your fanaticism or 
hatred disappears. I want the mission 
of the Prime Minister to succeed at 
any cost. Not that we are going 
abegging. Already there is a hostile 
propaganda in some quarters that we 
are going abegging. Nothing of that 
sort. President Ayub seems to feel 
that the hon. Prime Minister did not 
sufficiently reciprocate his greetings 
and invitation. As he is going there, 
we wish him god-speed so that the 
big problems, the canal water dispute 
and others, are settled. Perhaps, the 
question of Kashmir may also crop up 

in these meetings. History does not 
give many chances for a settlement. 
We want these problems to be settled 
in our generation. We want also the 
Chinese problems to be settled in the 
life time of the Prime Minister, the 
President and the present great 
leaders of China. 

Mr. Speaker: I hope the Prime 
Minister will reply tomorrow. 

Sbri Jawaharlal Nehru: Yes, Sir. 

18.05 brs. 

The Lok Sabha then adjourned tm 
Eleven of the Clock on Thursday, the 
1st September 1960iBhadra 10, 1882 
(Saka). 




